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BEFORE THE NATIONAL GREEN TRIBUNAL
SITTING AT PUNE
ORIGINAL APPLICATION NO. 31 OF 2015 (WZ)
(Under Section 18(1) read with Sections 14, 15, 16 and 17 of the

National Green Tribunal Act, 2010

In the matter of:

Chetak Co-operative Housing Society Limited .. Applicant
versus
State of Maharashtra and Ors. .. Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NOS. 8 TO

11 (in reply to the Affidavit dated 18.07.2023 of Respondent

No. 7)

I, Kanwar Dilersingh Sandhu, aged 39 years, of Mumbai, Adult
Indian Inhabitant, Respondent No. 11 and Partner of the
Respondent No. 8 firm abovenamed, having my address at 41,
Sandhu Palace, Pali Hill, Bandra (West), Mumbai — 400 050, for
myself and on behalf of Respondent Nos. 8 and 9 and Deceased

Respondent No. 10, do solemnly affirm and state as under:-




1. Isay that I have read a copy of the Affidavit in Reply dated
18 July 2023, filed on behalf of Respondent No. 7 to the
Original Application (OA) (“Reply of Respondent No. 7).
[ say that I am conversant with the facts of the case and am
able and authorised to depose to the same based on the
records maintained by the Respondent Nos. 8. A copy of the
Resolution passed by Respondent No. 8 authorising me to

sign and depose to the present Affidavit is annexed at

Exhibit ‘1° to the Affidavit in Reply dated ?’“‘-.Sel.ﬁm 2023 3>
on behalf of Respondent Nos. 8 to 11, to Interlocutory
Application No. 153 of 2023 in the aforesaid Original

Application. (“Reply of Respondent Nos. 8 to 117).

2. At the outset, I repeat, reiterate, confirm and adopt, all and
singular, the statements, averments, allegations, contentions
and insinuations, as stated in the said Reply of Respondent
Nos. 8 to 11, as if the same are incorporated herein in
verbatim and produced in seriatim. I deny all the statements,

averments, allegations, contentions and insinuations as
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/( ,fa%\:l/or inconsistent with what is stated in the said Reply
SMH.Z
Mumbai & T'a 1& Dist

teg. No "70f ondent No. 7 and hereinafter, 2

\ULO nission i ‘/\

cr /

r‘\““-._,__./
.’ :"" \\/
O r




produced herein in verbatim and traversed in seriatim.
Nothing that is not specifically dealt with therein shall be

deemed to have been admitted, merely for want of traverse.

I state that the Reply of Respondent does not portray the full
and complete facts regarding the Environment Clearance
(EC) for the Building Project of Respondent No. 8, which is
stated in extenso in the Reply of Respondent Nos. 8 to 11. 1
am not repeating the same herein in verbatim but crave
leave to treat the same as forming part and parcel of the

present Affidavit.

Without prejudice to the aforesaid, point no. 7 of SEAC-II
meeting dated 21% July 2017, states that no separate EC was
applicable for “expansion/diversification” in respect of the
Building Project of Respondent No. 3. Thus, it cannot be
stated by Respondent No. 7 that the Building Project is

without EC.

I state and submit that the contents of the Reply of
Respondent No. 7 is substantially a repetition of the

contents of the Show Cause Notice _}2‘“ July 2023

/'\_} ur A

452
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(Annexure ‘II’ thereto), which have been dealt with by
Respondent No. 8 vide its Letter dated 5" August 2023.

Hereto annexed and marked as EXHIBITS — “1” and “2”

are copies of the Letter dated 19" July 2023 (holding reply
to the Show Cause Notice) and Letter dated 5™ August 2023

(detailed reply to the Show Cause Notice).

Without prejudice to the aforesaid, I shall deal with Reply

of Respondent No. 7 paragraph wise in seriatim as under.

With reference to paragraph 1, the contents thereof require

no comments.

With reference to paragraph 2, I deny any illegal
construction as alleged carried out by Respondent No. 8
allegedly without EC and/or illegally obtaining development
plans sanctioned and permissions without complying with
the basic conditions of environmental laws, etc. In this
regard, I repeat and reiterate all that is stated in Respondent
Nos. 8 to 11 and deny all that is contrary thereto and/or

inconsistent therewith.




With reference to paragraph 3, I state that Respondent No. 8
has not placed on record, the true and correct facts in respect
of the events that have transpired on 22™ June 2023 and 26"
June 2023. 1 state that on 22™ June 2023 and 26" June 2023,
a person claiming to be an officer of MPCB made a surprise
visit (without notice) to the office of Respondent No. 8 and
orally made a demand to see copies of the Environment
Clearance, Consent to Establish and Consent to Operate,
Architect’s Certificate stating the total plot area, and total
construction built up area in respect of our Building Project
at Sandhu Palace, 41, Pali Hill, Bandra (West), Mumbai —
400 050. On both these dates, since the partners and the
officers involved in day-to-day management of Respondent
No. 8 were away from Mumbai, there was no responsible
person available who was aware of the details of the
Building Project and who could have provided the
documents and details requested for. In any event, when the
office peon of Respondent No. 8 asked for proof of
identification of the person visiting the office of Respondent
No. 8 that he is indeed an officer of MPCB, no proof was
provided by that person. In absence of such proof, it was

difficult for the office peon of Respondent No. 8 to verify

B 57
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10.

whether the person paying the visit was an officer duly
empowered by MPCB or not. I state that only an officer
duly empowered under section 21 of The Water (Prevention
and Control of Pollution) Act, 1974 (Act No. 6 of 1974)
(“Water Act”), section 26 of The Air (Prevention and
Control of Pollution) Act, 1981 (Act No. 14 of 1981) (“Air
Act”) and sections 10 and 11 of The Environment
Protection Act, 1986 (Act No. 29 of 1986) (“Environment
Protection Act”) read with Notification dated 16™ February
1987, bearing S.O. 84(E), issued under the Environment
Protection Act, more particularly at SI. No. 29 thereto and
Notification dated 16" February 1987, bearing S.O. 83(E),
issued under the Environment Protection Act, more
particularly at SI. No. 29 thereto, can ask for such
information. Since the office of Respondent No. 8 cannot
allow any unauthorised person to have access and inspection
of the premises of the Building Project, no inspection was

given.

With further reference to paragraph 3 and without prejudice

to the aforesaid, it is apparent that the SCN under reply has




1L,

Act and section 25 of the Air Act. Both the said sections
deal with the requirement of the project proponent “fo
furnish the necessary information”. 1 state that however, till
the date of issuance of the SCN, Respondent No. 8 has not
been given any directions to furnish any information or
provide any documents. On the contrary, the SCN has been
issued directly with the threat of stoppage of work as stated
therein. I state that a SCN cannot be issued at the
preliminary stage of obtaining and furnishing information
and the same can be issued only in accordance of the
provisions of section 33-A of the Water Act and section 31-
A of the Air Act. I further state that the concerned officer
ought to follow the procedure laid down in section 11 of the
Environment Protection Act read with rule 7 of the
Environment Protection Rules and section 21 of the Water

Act and section 26 of the Air Act.

With reference to paragraph 3(i), the contents thereof

require no comments.

With reference to paragraph 3(ii), Respondent No. 8 is

willing to provide a copy of the Occupation Certificate from

45+
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13.

14.

L%

16.

" hereto).

Respondent No. 12, provided the person asking for the same

is a duly authorized officer of Respondent No. 7.

With reference to paragraph 3(iii), I state that none of the
documents stated therein were requested for by the person
claiming to be the official representative of Respondent No.
7. 1 further state that till the date of issuance of the Show
Cause Notice, no demand was made for the
documents/details in respect of which the said Show Cause

Notice has been issued.

With reference to paragraph 3(iv), I state that inspection of
the STP and OWC status could not have been given to a
person who could not provide proper identification and

authorization on behalf of the Applicant.

With reference to paragraph 3(v), the contents therein are a

matter of record.

With reference to paragraph 3(vi), the necessary documents
have been provided alongwith the Letter dated 5™ August

2023 (detailed reply to the Show Cause Notice) (Exhibit ‘2’




17. With reference to paragraph 3(vii), I deny that the

18.

representative of Respondent No. 8 refused to sign the visit
report, etc. | categorically state that no inspection report was
ever provided to the representative of Respondent No. 8 at
the time of the alleged inspection or thereafter and hence,
refusal to sign the same does not arise. The alleged
Inspection Report dated 26™ June 2023 has been produced
only alongwith the Affidavit under reply and was not shown
to the representative of Respondent No. 8 at the time of the
alleged inspection. Further, it seems that the Applicant has
prepared the Inspection Report only in respect of the alleged
inspection held on 26" June 2023 but not in respect of the
alleged inspection allegedly carried out on 22" June 2023,
as allegedly stated in the Show Cause Notice. I deny in fofto,
the veracity and truthfulness of the contents of the
Inspection Report dated 26" June 2023 and put Respondent

No. 7 to strict proof of the same.

With reference to paragraph 4, Respondent No. 8, vide its
Reply Letter dated 5" August 2023 (detailed reply to the
Show Cause Notice) (Exhibit ‘2° hereto), has replied to the

said Show Cause Notice, wherein it-has addressed all the
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AP

issues of the alleged non-compliances of various laws as
alleged by Respondent No. 7. Respondent No. 8 has also
disputed the circumstances under which the alleged Show

Cause Notice has been issued.

19. In view of the aforesaid facts and circumstances, 1 state and
submit that there are no alleged non-compliances of
environmental laws by Respondent Nos. 8 to 11in respect of
the Building Project of Respondent No. 8 and thus, the

present IA and OA be dismissed with costs.

Solemnly affirmed at Mumbai )

This "rtif'day of September, 2023 ) (=
DEPONENT
Before me,

Identified by me,

(|
' ’f;_.;., - ./—), 3
_ﬂ /CU\J\,KM’”’{' \ s }CV{ :

Advocates for Respondent No. 3.

10
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VERIFICATION

I, Kanwar Dilersingh Sandhu, aged 39 years, of Mumbai, Adult
Indian Inhabitant, Respondent No. 11 and Partner of the
Respondent No. 8 firm abovenamed, having my address at 41,
Sandhu Palace, Pali Hill, Bandra (West), Mumbai — 400 050, for
myself and on behalf of Respondent Nos. 8 and 9 and Deceased
Respondent No. 10, do hereby solemnly declare that what is
stated in the foregoing paragraphs is based on the records
maintained by Respondent No. 8 in the ordinary course of

business and on legal advice and I believe the same to be true.

Solemnly declared at Mu

1A
This 7 day.of

R-"-:a Ne. 3840
My Commiss ion
f Xpir es

Before me,

°F WEQ
’bMI’

GO J(-rr- ne r-' ﬁ§13’ :

Mumbai & rhdhC‘ Dist.
=7 SEP 2023

Munr'r-.baiZ’-Tha"'e D's‘ 'lr
Reg. No. 36 40

+ \ E x. Dt ,#"
Q 25 Sept 2026, /0,3'

AT

Identified by me,

| /@@MO N()TLD & REGISTERED

Advocates forRespondent Nos. 8 to 11. .. 5 0 e ‘37}

Book No, ajz,, Date

\

= l'.?'
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8/10/23, 11:31 AM . Gmail-REPLY
Exhibit - 1' |
? 5‘% G maﬂ — e Parikshit Desai <phdesai.84@gmail.com>
REPLY
1 message
sandhu builders Upgrade «sandhugroﬁb@hotmail.com> Wed, Aug 9, 2023 at 7:00 PM

To: "romumbai@mpcb.gov.in" <romumbai@mpcb.gov.in>, Vardha Chari <vkcharid5@gmail.com>
Cc: "Parikshit Desai (via Google Drive)" <phdesai.84@gmail.com>, Kanwar Diler Singh Sandhu
<dilersandhu@gmail.com>, DARA SANDHU <darasandhu77@gmail.com>, "himankdesai54@gmail.com"

<himankdesai54@gmail.com> -

£ detailed reply to notice.pdf

S.M.H.ZAID)
Mumbai & Thane Dist.
Reg. No. 3640

My Commission
Expiras
25 Sept. 2028

True CopY

Advocate

https://mail.google.com/mail/u/0/2ik=2d1a5cd832&view=pt&search=all&permthid=thread-f:1773758400162974348&simpl=msg-f. 1773758400162... 11
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SANDHU BUILDERS

caad off. & Admn. Off.; Sandhu Palace, 41, Palt Hill Road, Bandra (W), Mumbat - 400030
SANDHU GROUP 1o - 26051177 7 1277 / 1377 Fax : 2605 1477

SDL E-Mail: sandhugroup@hotmail.com Wehsite weew sandhugroup net

Ref No.:-
Date:- 19" July 2023.

To:
Maharashtra Pollution Control Board, Kind Attn.:- Mr. S.B. Bhosale,
Kalpataru Point, 1% Floor, Sion- Matunga - Regional Officer.

Scheme Road No, 8, Opposite Cine Planst
Cinema (PVR Cinema), Near Sion Circle,
Sion (East), Mumbai — 400 022.

Sub:- Your Show Cause Notice dated 12" July 207 3, bearing reference number
MPCEB/ROM/SCN-23071200086, received by us on 158" July 2023 (“SCN")

Ref - 1. Original Application No. 31 of 2015 (WZ) alongwith 1A/46 of 2023 filed by Mis.
Chetak Co-operative Housing Society Limited against The State of Maharashtra
and Ors, before the Hon'ble National Green Tribunal WZ, Pune.

2 Visit of official of MPCB, Mumbai to our construction site on 22/06/2023 and
26/06/2023.

SirfMadam.
We are in receipt of your captioned SCN and have noted the contents of the same.

We are in the process of collecting the documents as required by you and stated in your SCN
You are requested to grant us 15 (fifteen) days’ time for the same.

In the meanwhile, nothing contained in your SCN shall be deemed to be admitted by us

Yours truly,

For Sandhu Builders,
s 3 1 ;} L//f

£ i ."'i__._.-d_._.r =

o

(Authorised Signatory).

C.C.to:- 1. The Hon'ble Member Secretary,
2. The Regional Officer (BMW).
3. The Sub-Regional Officer,
All having their office at
Maharashtra Paliution Control Board,
Kalpataru Point, 1% Floor, Sion- Matunga
Scheme Road Mo. 8, Opposite Cine Planet
Cinema (PVR Cinema), Near Sion Circle,
_Sion (East). Mumbai~.a07 627 R




7/20/23, 2:32 PM (no subject) - phdesai.84@gmail.com - Gmail

(no subject) Inbox X

sandhu builders Upgrade
to romumbai@mpcb.gov.in, me, Kanwar, himankdesai54@gmail.com, Vardha, vkchari@gmail.com

One attachment - Scanned by Gmail

2GR savowysunoERs

rannsi crowe -0

] maharashtra poll...

https://mail.google.com/mail/u/0/popout?ver=1g3ytthb29lwb&search=inbox&th=%23thread-f%3A17719287779262987758cvid=1
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‘sairakashpl@gmail.com sairgkesnpi@gmaii.com sawsitshul@uraleoem S

saizhesfhpi@gmai.com
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_You are hers Home>> Track Consignment

Temek Consignment

* Indicates a required field.

* Consignment Number

EM170036336IN

Sign In Register

Quick haip

Delivery Confirmed
On

21/07/2023 16:01:37

Booked At Booked On Destination . Tariff Article Type  Delivery
| Pincode ! Location

Bandra West 204“07!2;2)25 .4-00022 | 2950 Iﬁland Sp.;.ed Sion St}
S.0 12:01:02 Post

Event Details For : EM170036336IN

Current Status : [tem Delivered(Addressee)
Date | Time | Office - | Eveﬁf
21/07/2023 16:01:37 Sien SO Iltem Delivered(Addressee)
21/07/2023 11:49:12 Sion SO (Beat Number:15) Item Delivered [To: mpcb Bord (Addressee) |
21/07/2023 09:53:25 | Sion SO Out for Delivery
21/07/2023 .07:21:40 ” Sion SO ltem Received
21/07/2023 05:49:42 Mumbai NSH Item Dispatched
1110712023 03:40:17 Mumbai NSH ltem Bagged
20/07/2023 *.1.2:01:-02- | : Bé.ndra" West 8.0 ltem Booked

Home
Abcut Us
Forms
Recruitments
Holidays
Feedback

Right To Information JE_
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_You are here Home>> Track Consignment

Traclk Consignment

* Indicates a required field.

* Consignment Number

EM170036322IN

Sign In

Register

e

Quick help

Booked At Booked On Destination Tariff Article Type  Delivery Delivery Confirmed
' Pincode Location On
Bandra West 20/07/2023 400002 29.50 Inland Speed Kalbadevi H.O 21/07/2023 16:01:37
s.0 12:01:02 ' Post
Event Details For : EM170036322IN
Current Status : Iltem Delivered(Addressee)
Date Time | Office Event
21/07/2023 16:01:37 | Sion SO Item Del.ivered(Addressee)
21/07/2023 11:49:12 | Sion SO (Beat Number:15) Item Delivered [To: mpcb Bord (Addressee) ]
21/07/2023 09:53:25 Sion 80O Out for Delivery
21/07/2023 - 07:21:40 Sion SO Item Received
2110712023 05:49:42 Mumbai NSH Item Dispatched
11/07/2023 03:40:17 Mumbai NSH llem Bagged
20/07/2023 112:01:02 Bandra West S.0 Item Booked
Home
About Us
7 Forms
Recruitments
Holidays
Feedback

Right To Information




_You are here Home>> Track Consignment

Track Consignment
* indicates a reguired field.

* Consignment Number

EM170036217IN

Sign In Register

»

"HEE 3ie tedn

Delivery
| Location

- Sion SO

ltem Delivered(Addressee)

Booked At  Booked On Destination Tariff Article Type
| Pincode
Bandra West “ 26;‘07!202&3-“ - -.400022. -29:50 Inland Speed -
S0 12:01:02 i Post
Event Details For : EM170036217IN
Current Status : Item Delivered(Addressee)
Date Time Offilce Event
21!07-!20l23 1l6:01 3? Sion SO
21/07/2023  11:49:12  Sion SO (Beat Number:15)
21/07/2023 09:53:25 Sion SO | Out for Delivery
21/07/2023 07:21:40 Sion SO Item Received
2110712023 05:49:42 Mumbai NSH ltem Dispatched
11/07/2023 03:40:17 Mumbai NSH . Item Bagged
20;’0ﬂ2023 12:C.r1.:02 Bandra West S.O | Itém Booked N
Home
About Us
Forms

Recruitments
Holidays
Feedback

Right To Information

S
W
Py
Azadi
AT B ot e

Quick help

Delivery Confirmed
- On

21/07/2023 16:01:37

ltem Delivered [To: mpcb Bord (Addressee) ]
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_You are here Home>> Track Consignment

e
—

Track Consignment

Quick help

* Indicates a required field.

* Conslgnment Number

EMWDDSB?ZEIN ' - L |
Booked At Booked On Destination Tariff Article Type  Delivery Delivery Confirmed
Pincode Location On
Bandra West © 20/07/2023 400022 29,50 Inland Speed Sion SO 21/07/2023 16:01:37
5.0 12:01:02 Post
Event Details For : EM170036225IN
Current Status : ltem Delivered(Addrt_ass._ee_)___ __________
Date ' Time Office Event
21/07/2023 ' 16:01:37 Sion SO ltem Delivered(Addressee)
21/07/2023 11:49:12 Sion SO (Beat Number:15) ltem Delivered [To: mpcb Bord (Addressee) ]
21/07/2023 09:53:25 Sion SO Qut for Delivery
21/07/2023 L 07:21:40 Sion SO item Received
21/07/2023 05:49:42 Mumbai NSH [tem Dispalched
1.21/07/2023 03:40:17 Mumbai NSH Ilem Bagged
20/07/2023 12:01:02 Bandra West 5.0 Item Booked
Home
True Copy
About Us . py
Forms P/‘D
Recruitments Advocate
Holidays
) Feedback i
Right To Information (S N 2\
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SANDHU BUILDERS

4340

Regd off. & Admn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai - 400050
SANDHU GROUP el : - 26051177 / 1277 / 1377  Fax : 2605 1477

SDL E-Mail: sandhugroup@hotmail.com  Website :www.sandhugroup.net

Ref. No.:-

Date:- 5 August 2023,

To!

Maharashtra Pollution Control Board, _ Kind Attn.:- Mr. 8.B. Bhosale,
Kalpataru Point, 1% Floor, Sion- Matunga Regional Officer.

Scheme Road No. 8, Opposite Cine Planet
Cinema (PVR Cinema), Near Sion Circle,
Sion (East), Mumbai — 400 022.

Sub:- 1. Your Shc v Cause Notice dated 12" July 2028, bearing reference number
MPCB/ROM/SCN-2307120008, received by us on 15" July 2023 ("SCN")
2. Our Reply dated 18" July 2023. -

Ref..- 1. Original Application No. 31 of 2015 (WZ) alongwith 1A/46 of 2023 filed by M/s.
Chetak Co-operative Housing Society Limited against The State of Maharashtra
and Ors, before the Hon’ble National Green Tribunal WZ, Pune.

2. Visit of official of Maharashtra Follution Control Board (MPCB), Mumbai to our
construction site on 22/06/2023 and 26/06/2023.

Sir/Maclam,

This is in furtherance of my aforesaid holding Reply dated 19" July 2023, in reply to the
captioned SCN. Before dealing with the SCN on merits, we shall place on record, certain

true and cerrect facts as under:-

1 " At the cutset, we state that the SCN under reply is misconceived and based on
erroneous facts. We categorically state that we have neither refused to provide
inspection of the Sewage Treatment Plant (“STP”) at site, nor have we denied to

furnish the documents requested for by you.

2 We state that on 22™ June 2023 and 26" June 2023, a person claiming to be an officer
of MPCB made a surprise visit (without notice) to our office at the aforementioned
address and orally made a demand to see copies of the Environment Clearance,
Consent to Establish and Consent to Operate, Architect’s Certificate stating the total
plot area, and total construction built up area in respect of our Building Project at
Sandhu Paiace, 41, Pali Hill, Bandra (West), Mumbai — 400 050. On both these dates,
since the partners and the officers involved in day-to-day management of M/s. Sandhu
Builders were away from Mumpbai, there was no responsible person available who was
aware of the details of the Building Project and who could have provided the
documents and details requested for. In any event, when our office peon asked for

. procf of identification of the person visiting our office that he is indeed an officer of
MPCE, no proof was provided by that person. In absence of such proof, it was difficult
for our office to verify whether the person paying the visit was an officer duly
empowered by MPCB or not. We state that only an officer duly empowered under
section 21 of The Water (Prevention and Control of Pollution) Act, 1974 (Act No. 6 of
1974) (“Water Act"), section 26 of The Air (Prevention and Control of Pollution) Act,
1981 (Act No. 14 of 1981) (“Air Act’) and sections 1C and 1% of The Environment
Protecticn Act, 1986 (Act No. 29 of 1986) (“Environment FProteciion Ac/t’;):ﬁéagtwigh

f N

True _Copy 0 (7

>

5\

(

Advocate
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SDL

Yours faithfully,
For Sandhu Bu% ders,

s

(Authorised Signatory).
Encl:- As above.

C.C. to:- 1. The Hon'ble Mémber

'SANDHU BUILDERS

25

Regd off. & Admn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai - 400050
SANDHU GROUP el : - 26051177 / 1277 / 1377  Fax : 2605 1477 _

E-Mail: sandhugroup@hotmail.com Website :www.sandhugroup.net

Notification dated 16" February 1987, bearing S.0. 84(E), issued under the
Environment Protection Act, more particularly at Sl. No. 29 thereto and Notification
dated 16" February 1987, bearing S.O. 83(E), issued under the Environment
Protection Act, more particularly at SI. No. 29 thereto, can ask for such information.
Since our office cannot allow any unauthorised person to have access and inspection
of the premises of our Building Project, no inspection was given.

Without prejudice to the aforesaid, it is apparent that the SCN under reply has been
purportedly issued under section 20(3) of the Water Act and section 25 of the Air Act.
Both the said sections deal with the requirement of the project proponent “to furnish
the necessary information”. We state that however, till the date of issuance of the SCN,
we have not been given any directions to furnish any information or provide any
documents. On the contrary, the SCN has been issued directly with the threat of
stoppage of work as stated therein. We state that a SCN cannot be issued at the
preliminary stage of obtaining and furnishing information and the same can be issued
only in accordance of the provisions of section 33-A of the Water Act and section 31-A
of the Air Act. We further state that the concerned officer ought to follow the procedure
laid down in section 11 of the Environment Protection Act read with rule 7 of the
Environment Protection Rules and section 21 of the Water Act and section 26 of the Air
Act.

\We state that we are ready and willing to offer inspection of the present status of the
STP at site at a mutually agreeable date and time, during normal business hours and
on working days. Further, we are enclosing the documents as requested for by you, in
compliance of the requisitions stated in the SCN under reply. Kindly acknowledge the
receipt of the same.

S

Secretary, (for information)
2. The Regional Officer (BMW), (for information)
3. The Sub-Regional Officer, (for information)

All having their office at

Maharashtra Pollution Control Board,

Kalpataru Point, 1% Floor, Sion- Matunga

'Scheme Road No. 8, Opposite Cine Planet

Cinema (PVR Cinema), Near Sion Circle,

Sion (East), Mumbai — 400 022.

H
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| ANEXURE - I _ j

BASIS OF DESIGN

SEWAGE GENERATION: .
Calculation for Total Quantity of Sewage considered for STP Design:

Total No. of Flats = 54 Nos.

5 Nos. Persons per flat ‘and 135 ltr. Water per person

Therefore total water consumption will be = 54 x 5 x 135 = 36450
= 36.45 m?

=

Total STP capacity = 40 m?

Therefore STP is designed for 40 m® Capacity

Sr. | particulars F Quantity of Sewage
No. Generated (m?/Day)
1 Total sewage generation considered for 40

designing

QUALITY OF THE SEWAGE BEFORE TREATMENT

o Sr.No | Details Concentration Units
1 pH 6 - 8.5
2 Biochemical Oxygen Demand, 3 | 250 - 400 mg/lit
day, 27°C
3 Total Suspended Solids 200 - 450 mg/lit
4 Chemical Oxygen Demand . 600 — BOO mg/lit
5 0il & Grease 50 mg/lit

QUALITY OF THE SEWAGE AFTER TREATMENT

Sr.No Details Concentration Units
I pH 1.0 = 8.0
2 Bicchemical Oxygen Demand, 5 Less than 10 mg/lit
day, 20°C
3 Total Suspended Solids " | Less than 10 mg/lit
4 Chemical Oxygen Demand Less than 60 mg/lit
A 5 0il & Grease Less than 1 mg/lit

Note: The Treated sewage will be suitable for gardening or flushing purpose.
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SEWAGE TREATMENT SCHEME:

The treatment will include the following unit/equipment:
* Bar Screen Chamber with oil and Grease Trap

* Raw Sewage Collection Sump

Raw Sewage Transfer pumps

o

]

s

“,
s

All the Sewage generated will gravitate through Bar Screen. The Bar
Screen will take care of any floatable matter, which will be manually
scraped out and collected in drums. Bar screen chamber will comprise of MS
pPlate type screen for removing floatable matter. This will be followed by
0il and Grease Trap for removal of oil from the kitchen waste sewage.

The Sewage will be collected in Equalization cum collection Tank.
Uniform mixing is achieved by providing aeration grid (air sparging) in
the equalization cum neutralization tank. After completion of equalization
and neutralization, the sewage will be pumped at a uniform rate by sewage
transfer pumps to Biological Treatment.

BIOLOGICAL TREATMENT (SECONDARY TREATMENT) :
The system planned is an extfemely compact meodular one based on the
Rotating Media Bioreactor and a lamella settler followed by tertiary
treatment. The RMBR due to low rotational speeds has an extremely low wear
= and tear rate and requires negligible maintenance inputs. The treatment
plant is based on the rotating media aercbic attached growth process i.e.
the Rotating Media Bioreactor (RMBR) which is the heart of the system.
Screened wastewater is pumped to the Rotating Media Bioreactor (RMBR).
The RMBR brings about an intimate contact between the substrate in
the wastewater and the active biomass in the presence of air. Here,
organic matter in the wastewater comes into intimate contact with a wvery
large area of biofilm residing on polypropylene media placed in a drum.
The media has a very high specific surface, typically 500 sg.metres
per cubic meter of drum volume. The pack of disks is gently rotated in a
tank up to 40% submergence and at a very low speed, typically 2-3 rpm.
Thus the biofilm comes into contact with the wastewater and the
atmospheric oxygen alternately thus ensuring a rich aerobic environment.
As the film grows in thickness it sloughs off and a new film takes its
place. Substrate is biochemically oxidized to simple inorganic products
like carbon dioxide and water. It may be stated here that the RMBR is
based on identical biochemistry as the activated sludge process and the
only differences being the method of supporting the microbes and the
oxygen supply mechanism. As in case of the aeration tank, the microbial
concentration (measured as Mixed Liquor Volatile Suspended Solids or
MLVSS) in the tank is limited to a range of 2000-3500 ppm, the aeration
tank needs to have a large volume to accommodate the requisite microbial
mass. Again, the entire contents of the aeration tank need to be kept well
mixed thereby requiring a high input of power, typically 20-30 HP per 1000
cum of aeration tank volume. In case of the RMBR, the microbial mass
adheres as a film (similar to the trickling filter process) to the support
media. As the area of the media is very large, a huge mass of microbial
film can be supported on the media. Thus, a significantly larger (5-10
times) of biomass can be supported per unit velume of reactor compared to
the activated sludge process. Further, in order to aerate the microbial
film, all that is needed is a gentle rotation of the media at 40%
submergence so that 40% of the time of a single rotation provides a pickup
“of _the effluent and 60% of the time in a rotation is for diffusion of
atmospheric oxygen through the thin film of effluent into the biofilm.
This requires far less enerqgy in comparison with the tional aeration
system, The RMBR is thus an eco friendly

Y
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energy consumption and complete absence of contaminated aerosol
generation. In a residential environment, the microbially contaminated
aerosols and foam generation by vigourous aeration is highly undesirable
and hence the activated sludge

Process is not suitable for maintaining a clean air environment. The
RMBR is a far superior process as it is far more eco friendly.
Wastewater then flows into a secondary lamella settler in which the
insolubles are separated from the liguid. The lamella settler is based on
the widely used principle of shallow depth sedimentation using lamella
medules inclined at 60 degrees with the horizontal. Extremely efficient
sedimentation takss place due to a shallow settling depth of the order of
60 mm. Sludge settles on the corrugated lamella plates .and slides down
into the hopper below while the clarified liquid flows upwards. Sludge
formed in the lamella settler has a better solids consistency than that
obtained in conventional sedimentation tanks. Clear effluent flows into a
chlorine contact chamber where chlorine is dosed in the form of Sodium
Hypochlorite for disinfection and trace organic destruction.

Disinfected

Features of the design:
Treated effluent quality: Treated effluent meets the most stringent
of standards

Compact and Elegant: The  system is elegantly designed with
particular emphasis on compactness, aesthetics and ergonomics,
Custom designed geometry: geometry of the unit has been tailored to suit
the site geometry. The system requires far less space than that earmarked
for the plant.

Odour-free environment: The system design ensures an odour-free
environment unlike competing systems. :

Low process power input: less than 30% of that for a conventional
activated sludge system.

Corrosion free materials: The plant is manufactured from Mild steel
plates and structurals with resin epoxy coating on all surfaces for
superior protection against cerrosion.

Minimal moving parts: Geared motors, pumps and support bearings for
the RMBR constitute the moving parts requiring lubrication and servicing—
the easy accessibility of these makes maintenance very convenient,

Modular design: as the design is modular, expandability of the plant
is convenient

‘

Dismantling and relocation: The entire plant can be conveniently
shifted to a new location in future.

RESIDUALS (SLUDGE MANAGEMENT)

Excess sludge from the biological treatment process is dewatered in
wedge wire stainless steel Sludge drying trays with a forced draft drying
system. This is preferred to other sludge drying methods for the following
reasons:

Eco friendly operation—no adverse visual impacts
. More compact sludge

Very low footprint area
Independent of weather conditions
No operational inputs

Tt
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TERTIARY TREATMENT:
The treatment will include the follqwing unit/equipment:
<% Intermediate holding tank
<% Multi Grade Fllter
#  Activated Catbop Filtey
& UV Bystem
@ final Treated Water Tank

The elear supernatant from the Secondary tube settlar will be collected
in Intermediate holding tank from where the treated sewage will be pumped
to multi grade filter followed by Activated Carbon filter. 'After ACF
treated sewage will be passed through UV system for disinfection and then
be collected in a Final Treated Water Tank provided by client and then can
be used for gardening' and flushing.

T
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ANNEXTURE - III

BLOCK DRAWING:
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EQUIPHMENT LIET
CIVIL UNITS: BY CLIENT

SR, TAG EQUIPMENT SIZE RETENTI CTY Moc |
NO., NO. DESCRIPTION ON TIME
1 T-101 | Bar Screen/0il & | 750 x 750mm 26.5 1 RCC
Grease Trap Min
2 T-102 | Equalization cum | 16.4m x 10m x | 12 hrs. 1 RCC
collection Tank 4.65 m = 770
m3
3 T-103 | RMBC Bio Rector 2:5m x 5.4m x | 1.5 3 MS
2.5m hrs.
4 T-104 | Intermediate 4.5m x 10m x| 3.25 1. RCC
helding Tank 5.7m = 200 m3 | hrs.
5 T-105 | Sludge Holding Tank | In Built in MS
to Design
6 T-106 | Treated Water Tank Bm x 10m x | 8 hrs 1 RCC
. 6.15 m
7 T-107 [ Equipment | cccemmmmm | cmmoes " Lumpsum
foundations and
open space for
walkway
MECHANICAL OF EQUIPMENT:
SR. | TAG EQUIPMENT QTY SIZE/ HP MOC
- NO. | NO. DESCRIPTION CRPACITY (each)
1 P-101 | Raw Sewage Transfer | 1+1 90 CUM/HR 2 T
A/B Pump
2 BS- Bar Screen 1 750 x 750mm SGains 55-304
101
3 T-103 | RMBC Bio Rector 3 2.5m x 5.4m 5x3= 15 | MS
4 T-104 | Secondary Settler 1’ 72.50 Sgm ———= RCC
5 P-102 | Filter feed Sump 1+1 90.1 Cum/hr = CI
A/B .
6 P-104 Filter Press Feed |1 15 cum/hr 1.5 CI
Pump
7 F-101 | Pressure Sand | 1 2.3m dia - FRP
Filter
8 ACF- Activated Carbon | 1 2.3m dia s FRP
101 Filter
9 Dosing Systems 1
LIBT OF INSTRUMENTS:
SR. | TAG INSTRUMENT LOCATION MOC QTY REMARKS
NO. NO.,
1 Ls- Level controls For raw 55-304 2 Nos. High level
101 sewage pumps start & low
and filter level stop
feed pumps
2 Flow meter one no--
orifice type
3 Pressure gauges | on pump
manifolds

7
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ELECTRICALS:
SR. EQUIPMENT CAPACITY/SIZE QTY MOC
NO. DESCRIPTICN
1 M.C.C foot Suitable to 1 Suitable
mounted non accommodate all No
compartmental Equipment feeders
2 Power and Suitable Lot Aluminium/Cop
control cables copper/Aluminium per armoured
and accessories | cables cables
3 Cabling for Lot Suitable
instruments
4 Earthing Suitable Lot Aluminium
wire
5 Cabinet 18 gauge sheet
metal with powder
coating
6 Weather Proof YES
7 Components Siemens

a) All equipment/motors/electrical will be non FLP
b) MCC will be located in STP cffice.
c) Main Earthing & incoming cabling up to MCC shall be provided by client.
Necessary main earth connection to MCC shall be provided by client.

d) MCC will be single compartmentalized MCC with incomer MCB, Aluminum bus
on/trip indication will be
provided on MCC. MCC will be also provided with one KWh meter, Voltmeter,
Ammeter and RYB indication lamp with Buffer system for level indicator and

bar,

blower.

e) All cabling will be underground.

PIPES AND FITTINGS:

outgoing feeders with OLR and starters,

SR.NO. DESCRIPTION CAPACITY/SIZE QTY MOC
1 Piping/Fittings Suitable As per | BVC
. within battery limit Requirement
2 Valves Suitable As : per | PP Valves
Requirement
ol N
A o ,
f. \ -}
IL )
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[ ANNEXURE - V ]

POWER & ELECTRIC CONNECTING LOAD

5R. DESCRIPTION QUANTITY HP EACH | OPERATING OPERATING
NO. W 5 T HRS. KWH/DAY
1 Raw Sewage Pump 1 1 2 2 2 36
2 RMBC Reactor 3 3 5 24.0 90
3 Filter feed pump 1 1 2 2.0 16.00 24.00
4 Filter Press pumps 1 - 1 1.5 2.0 2.25
Total KWH /day | 152.25
EEHTING
S5R.NO. | PARTICULARS AMOUNT IN RS.
=i Power Cost (1:52.25Kwh x 7/- x 365 days) 3,88,998/~
2 Chemical/Consumables
e Lubricants Approx 20 1lit of 20,000/~
7 lube/grease per year
e Routine maintenance spares per 30,000/~
year .
3 Manpower for 12 Months 3,60,000/-
2 3 Operators + 1 Reliever
4 Sludge Handling 24,000/~
(Rs. 2000/- per month x 12)

Total Operating Cost (per year) | 8,22,998/-

Total Operating Cost (Per day) 2,254/~

Operating Cost Per M3 of Sewage 1.55/~
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[ ANNEXURE - VI : . : |
Bar Screen Chamber cum 0il & Grease Trap:
Sk, Parameters Dimensions/Values
WO,
"1 Hata) number of screens 1 =
Z Flow Rate 40 m>/day = 1.67 m*/hr
3 Retention Time 15 min
4 Operation : Manual
5 Dimension of Bar Screen chamber | 3m x 3.5m X 1.4m ht=14.7 m?
6 MOC of screen and chamber Screen: MSEP and Chamber :RCC

Equlization cum Collection Tank:

Sr. Parameters Dimensions/Values
No :
1 Flow Rate 40 m?/day = 1.67 m®/hr
Z Retention Time given 12 hrs.
3 Volume of tank . 16.4m x 10m x 4.65 m = 770 m3
4 Liquid depth (side water depth | 4.65m
of tank)
5 Free board of tank AL 5m
! 6 Dimension of tank 16.4m x 10m x 4.65m
7 MOC RCC

RMBC Bilorsactor:

o~ Sr., Parameters Dimensions/Values
No.
1 Flow Rate 40 m¥/day = 1.67 m®/hr
2 Retention Time given 1.5 hrs.
3 Volume of tank ) 24,5 cum x 3 = 72.9 cum
4 Liquid depth (side water depth | 1.8 m
of tank)
5 Free board of tank 0.3m
6 Dimension of tank 2.5m x 5.4m x 2.5m
T MOC M5
Clarified Water Tank:
S Parameters Dimensions/Values
No.
3 Flow Rate 40 m?/day = 1.67 m?®/hr
2 Retention Time given 3 hrs.
3 Volume of tank 4.5m x 10m x 5.7m = 200 m3
5 4 Liquid depth (side water depth | 5.725m
of tank)
5 Free board of tank 0.30m
6 Dimension of tank 4.5m x 10m x 5.275m
7 MOC RCC
Truated Water Tank:
Sr. Parameters R Dimensions/Values
No.
1 Flow Rate 40 m?/day = 1.67 m*®/hr
2 Retention Time given 8 hrs.
3 Volume of tank 8m % 10m x 6.0m = 480 m?
4 Liquid depth (side water depth | 6.0m
of tank)
s Free board of tank 0.30m
6 Dimension of tank 8m x 10m X 6.3m
7 MOC RCC
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Brgssuze Hapg Filas:

£ 3 Paramatsrs " Dimensions/Values
No, :
B Design Elow 30 mijday = 1.67 mi/hy i
2 Surface loading rate range 15 m?/m2/day
3 Diameter of the tank 2.3m
4 Height of straight 1.73 m
5 MOC FRP

Bctivated Carbon Filter:

8. Parameters Dimensions/Values

No.

1 Design Flow 40 m®/day = 1.67 m®/hr
2 surface loading rate range 15 m3/ m2/day

3 Diameter of the tank 2.3m

4 Height of straight 1.73 m

B MOC C FRP
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H-P Consultants

(Project Management Consultancy)
“7eel-Ashray,Plot no:3,Ambarnath CHS,Katrap,Badlapur (East).Dist:Thane Pin:421503.
Contact No: 0251-2693961,+91 9004787980. email: hitenpatellﬁ@gmail.com

22 v/{\

Date: 16" December-2017

To,

Executive Engineer
MCGM,

Mumbai

Sewéraqe Treatment Plant Completion certificate for Sandhu
Palace at Pali Hill,Bandra West ,Mumbai.

sewerage tratemnet plant works of residential building at Sandhu

. Palace at Pali Hill,Bandra West is completed by Agency: M/S Eco
Pollutech Engineers, under our supervision and to our
satisfaction. '

Work is completed in good workmanship and manner.

For HP Consultants

= C:E i of a
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Government of India
ttimisiey of Envicgnment, Forest & Ciimatz Changs

D.0. No. 19-153/2014-1A.li(PL.)
Dated: 06™ October, 2017

Dear g— .

Please find enclosed herewith a letter from Shri S.S.Hussain. CEC, CREDAI-
#ACH! addressed to Secratary, MoEF&CC.

2 The Ministry in pursuance of Notification No. 5.0. 3393(E) dated 9v
Decernber, 201& has issued an order on 7% July, 2017 that no separsie
Environment clearance is required for building and canstruction projects upto
1,50,000 square meter built up area in respect of Wwiunicipal Corpaorations,
Municipal Councils and all Special Pianning Authorities in Punaz and Konkan
Divisions. The authority competent to grant the building permissien will integrate
the gnvironment Clearance conditions based on the recormmendation  of
Environment Call following the process as envisaged in the notification.

3. In view of this you are reguested to take approprizte action under
intimation to the sender of the lettar. ;

LA Ljué

Yours sincsrely,

oL

{Gyanesh Bharti)
Shri. Satish Gavai,

Additional Chief Secretary,
Environment Dept.
Government of Maharashtra,
Mumbai 400 032. -
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SPEED POST

F. No. 2-38/2017-1A-111
Gavernment of India
Ministry of Environmant, Forests and Climate Change
{1.A. Divigion)
indira Paryavaran Bhavan
Jor Bagh Road, Aliganj
New Delhi-110 003

Date: 15" November, 2017

Subject: Applicability of MoEF&CC Notification S.0. (E) 695 dated 04.04.2011
etc. - reg.

This has reference to the representations received in the Ministry on
applicability of Notification €.C. (E} 695 dated 04.04.2011 regarding the apove
mentioned subject.

2. In this regard, the undersigned is directed to say that the Ministry has made
amendment to the S.0. 1533(E) dated 14" September, 2006 and issued notification
S.0. 695(E) dated 4" April, 2011 and further clarified the applicability of notification
S.0. 695(E) dated 4" April, 2011 vide its OM No. 22-35/2017-IA-lll dated 7" July,
2017. The copy of the notifications and OM are available on the Ministry's website.
However the same are enclosed for your reference. .

s

3. This issues with the approval of Competent Authority.

A
Encis: As above (ys\@

Kushal Vashist
Director
Tel: 011- 24695382

. E Mail: kushal.vashist@gov.in

To,

The Municipal Commissioner

Municipal Corporation of Greater Mumbai,
Municipal Extension Building,

Mahapalika Marg, Esplande Road, GFPO,
Mumbai - 400001, Maharashtra.

Copy t6,

() The Additional Chief Secretary & Member-Secretary, SEIAA,
Maharashtra, Environment Department, Government of Maharashtra, 15"
floor, New Administration Building Mantralaya, Mumbai — 400 032.

(ii) ~ Shri Kanwarjeet Singh Sandhu, M/s Sandhu Builders, Sandhu Palace, 41,
Pali Hilt Rl_t‘:ad,_Bandra (W), Mumbai- 400050, Maharashtra.

¥

929
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SDL E-Mzil; sandhiugroup@hotmail.com  Website 1wewsendhugroup. et

Tu ; 24.03.2015
The Member Secretary
State Environmental Impact A=sessment Authority
15" Floer, New Administration Building
Uepartment of Environment, Mamrnlava
Mumbsi, Maharashtra

Subject  :  Submission of Form-1& Form-1A for our Project Sandhu Palace at 41, Pali Hill, (TS
Nos 1381, 1382/C, 1378/A, 1629 AS1-10, Village Bandra, Mumbai 400 430 for
obtaining Environmental Clearance {rom the State Level Environmenial lmpaci
Assessment Authority (SEIAA). T

Dear Sir,
Wiih reference to the above mentioned subject, this is an application for obtaming ¥ avironmental
lgarznce from the State Level Environmental impact Assessment Autnoniy {SEIAA) for cur vigjes

dhi Pzlace at 41, Pali Hill. CTS Nos 1381 138240, 1378/A. 1629 A0 Village Boavden

v HU0 930G

The atoresaid project fails under Category 132 of projects 8(a) (Building & consiruction Projecis.
“We are hereby atiaching the Form-1& Form-14A for vour kind reference.

We request you to provide an early date for presentation before the Appraisa! Connuties,

L BERAINE Y Ou

Yoeurs Faithfully,

For, Mis. LS‘A_NDHU BUILDERS ._ _ egeived on”
jB 051 5 1201

AUTHORIZED SIGNATORY /._L.,p r
Tierk
Bl As above RN Ceil - ib

Sils

- ﬁeczd off. & Admn. Off.: Sandhu Palace, -ll Pall Hill Poad Bandra {W) Mumbzai - 400350
SANDHU GROUP 1o . 26051177 # 1277/ 1377  Fax : 2605 1477
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Pali Hill, Bandra (W),Mumbai, . March 25
Maharashtra, India by M/s. : 2015
Sandhu Builders | |

[ v Ly s e

Form-1&1A

Residential Developmeni
At Pali Hill by M/s. Sandhu Builders.
Caicgory B2Project

Submitred to

State Level Expert Appraisal Committee (SEAC-11),
Maharashtra

~ Environmental Consultani Submitted by
@ suiiciinrenvironment
< SAHD};&IJ,EIOU?
Building Favironment (India) Pvt. Fid M/s. Sandhu Buiiders.
Sector- 15, C.B.D. Belapur - 400 614 Sandhu Palace 41, Pali 1ill.
Telefax: 022 4123 7073/2757 8554 Bandra (W),Mumbai 400 ¢50.

Web: www.beipl.co.in
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FORM-1
(I) Basic Information o o
| Sr. No.| Item Details - o N
| Name of the Project | The Residential development at 41, Pali Hill bearing
C.T.S Nos. 1381, 1382/C, 1378/A. 1629 A/1-10 of
Village  Bandra, Mumbai-400050, Maharashtra,
India. '
2 S. No. in the Schedule The project falls under category B2 of project
activity number 8(a) as per MOEF EIA notification
dated 14th September, 2006.
3 Proposed capacity/area /length/tonnage | The subject project will be developed in the,
to be handled/command area/lease area/ | e Total Plot area: 12703.90 Sq.m
number of wells to be drilled o Deduction: 2,522.38 Sq.m
¢ Net plot area: 10181.52 Sq.m
4 New/Expansion/Modemization This is a new project.
5 Existing Capacity/Area etc. There are some existing structures on the site which
are going to be retained.
One building named “Sandhu Palace™ constructed on
site by demolishing another two bunglows & 70%
i work has been completed. For “Sandhu Palace™ we
i got C.C on 24" February 2006, & 1.0.D issued on
24™ June, 2006.
6 Category of Project i.e. A’ or ‘B’ ‘B’ :
7 Does it attract the general condition? If | No
Yes, Please specify .
8 Does it attract the specific condition? 1t | No
yes, Please specify
9 Location The project site is located at 41, Pali Hill bearing
C.T.SNos. 1381, 1382/C, 1378/A. 1629 A/1-10
e Latitude: 19° 4'6.38"N
* Longitude: 72°49'43.86"E
Location map is provided in Annexure 1.
Plot/Survey/Khasra No. C.T.SNos. 1381, 1382/C, 1378/A, 1629 A/1-10
Village Bandra
| Taluka
District Mumbai
State z Maharashtra B
10 Nearest railway station/airport along { Khar & Bandra is the neares! railway station from the
with distance in kms. site at a distance of approx.1.16 kms. & 1.30 kms.
Respectively.
Chhatrapati Shivaji-International airport is siluated at
a distance of approx. 3.00 kms from the project site.
11 Nearest Town. City, District | The nearest town from the project site is Bandra.
leadquarters  along  with distance in
kms. ;
i2 Viilage Panchayats. Zilla Parishad, | The project site comes under Municipal Corporation
Municipal Corporation, Local body | of Greater Mumbai (M.C.G.M)
(complete  postal  addresses  with
__1 telephone nos. to be piven) L _
H;‘Q’,‘.‘i\: wenn b Samdhu Palacen i_"-uh.] Rev.{il)
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13 Name of the applicant M/s. Sandhu Builders.
14 Registered Address M/s. Sandhu Builders.
: Sandhu Palace, 41 Pali Hill, Bandra (W).Mumbai
400 050.
15 Address for correspondence: M/s. Sandhu Builders.
Sandhu Palace, 41 Pali Hill. Bandra (W). Mumbai
400 050.
Name Mr. Diler Sandhu
Designation(Owner/Partner/CEQ) Owner
Address M/s. Sandhu Builders.
Sandhu Palace, 41 Pali Hill, Bandra (W), Mumbai
400 050.
Pin Code 400 050
E-mail dilersandhu@gmail.com
Telephone No. +91 9967177777
Fax No.
16 Details of Alternative Sites examined, If | No
any. Location of these sites should be
shown on a topo sheet
17 Interlinked Projects Not Applicable
18 Whether  separate  application  of | Not Applicable
interlinked project has been submitted?
19 If yes, date of submission Not Applicable T
20 If no, reason Not Applicable
21 Whether the proposal involves No
approval/clearance under: if yes, details
of the same and their status to be given.
(a)  The Forest (Conservation) Act,
19807
(b)  The Wildlife (Protection) Act,
19727
(c) The C.R.Z. Notification, 19917
22 Whether there is any Government | NA
Order/Policy relevant/relating to  the
site?
23 Forest land involved (hectares) No
24 Whether there is any litigation pending | No
against the project and/oxland in which S
the project is propose to be set up?
(a) Name of the Court
(b) Case No.
(¢) Orders/directions of the Court, if
any and its Relevance with the
proposed project.
2
BE/Form | Samdhu i'al:_!ft‘fl!l:?:’l}ill e iy
3 e
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1. Construction, operation or decommissioning of the Project involving actions, which will cause

physical changes in the locality (topography

land use, changes in water bodies, etc.)

Sr.
No.

Information/Checklist Confirmation

Permanent or lempomrv chanbe in land |
use, land cover or topography including
increase in intensity of land use (with
respect to local land use plan)

Yes/No

No

Details  thereof (with apprf;ximatel
quantities/ rates, wherever possible)

wnh source oflnfm m.ltmn data

in the land cover or Iand use of the snte as
it’s the residential building construction is
going on by demolishing
residential bunglows.

existing

1.2

Clearance of existing land, vegelatlon
and building?

The are some existing structures on the
site hich are going to be retained.

Or  building named “Sandhu Palace”
corstructed on site by demolishing two
bunglows.

No clearance of vegetation involved as 32
numbers of trees exists on the site was
retained.

The excavated top soil was used for
plantation.

Creation of new land uses:

No creation of new land uses due to the
project is envisaged. The existing land use
of the site was residential & remains
same. Thus the existing land use of the

site is not changed.

Pre-construction  investigations e.
bore houses, soil testing?

QQ

Soil and Water Testing has been carried |
out.

Construction works?

The project invo Ives construction activiry.
Building configuration are as follows-
E)ustmg Structures to be Retained:
Manju Mahal: 4 Wing A,B,C.D of Gr+8
Tejas Bunglow: Gr Fir |
Row Houses: Gr+] i
New Structures Constructed “Sandhu
Palace”:

1 Residential Building with 2
A&B.

Wing A: 2 basements + Ground +18 +
19(Part).

Wing B: 2 basements+Gr+5

Wings of

Demolition Works?

Yes

Initially there were two private bunﬁalmxs
which  were demolished & waste
generated from the demolition was used
for leveling of land.

Temporary sites used for construction
works or housing of" construction
workers?

Yes

Temporary labour sheds and adequate |
sanitation facilities were provided to the
construction laborers at the site during the
construction work. L

_| Above ground bui_llc_i_ir_{és._ structures or |

B o D Sandhu Palaced 36500 Hey i
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Sr. Information/Checklist Cﬂnﬁrmatic_n Yes/No | Details  thereof (with approximate
No. guantities/ rates, wherever possible)
with source of information data
earthworks including linear structures, Building configuration are as follows:
cut and fill or excavations. Existing Structures to be Retained:
Manju Mahal: 4 Wing A.B.C.D) of Gr+8
Tejas Bunglow: Gr Flr
Row Houses: Gr+1
New Structures Constructed “Sandhu
Palace”:
1 Residentia! Building with 2 Wings of
A&B.
Wing A: 2 basements + Ground +18 +
19(Part).
Wing B: 2 basements+Gr+5
1.9 | Underground works including mining Yes Basement Construction
or tunneling?
1.10 | Reclamation works? No Not Applicable
1.11 { Dredging? No Not Applicable
1.12 | Offshore structures? No Not Applicable
1.13 | Production and manufacturing Process? |  No Not Applicable .
.14 | Facilities for storage of goods or Yes Temporary sheds were constructed for the
materials? storage of construction materials during
construction phase as per the material
requirement.
1.15 | Facilities for treatment or disposal of | Yes Construction Phase

solid waste or liquid effluents?

~will be segregated at source. The total
i quantities of solid waste that will he

| treated sewage will be used for flushing

During the construction phase. soak Dits
and septic tanks were provided for
disposal of waste water. Temporary
sanitary toilets were aiso provided during
peak labor force.

Operation Phase

Solid waste generated from the project

generated in the project will be 527.00
Kg/day. Out of which 214.00 Kg/day will
be non-biodegradable and 313.00 Kg/day
<will be biodegradable.

Biodegradable waste will be treated in
OWC.

Non Bio-degradable waste will be handed
over to authorized local vendor for
recycling.

Sludge generated irom the project will be
12 .00 Kg/day will be used as manurec.
Total 115.00 KLD of wastewater will be
generated from the project site. Out of
which 47 KLD will be treated in Sewage

Q45>

s - i B 1 1 o o e i sttt

Treatment Plant (STP). After recycling

n i e
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Sr. Information/Checklist Confirmation | Yes/No | Details thereof (with  approximate
No. : quantities/ rates, wherever possible)
- with source of information data
__ (17.00 KLD), gardening (9.00 KLD) &

car washing (3.00 KLD).

Sewage - generated  from Existing
Structures is disposed 1o sewerline.
Excess treated sewage {rom “Sandhu
Palace” will be disposed to municipal
sewer line

1.16 | Facilities for long term housing of No No long-term housing facilities proposed
operational workers? as most of the skilled/unskilled manpower

required for the construction /operational
activities hired locally.

I.I7 | New road, rail or sea traffic during No The existing road near the site is been
construction of operation? utilized.

1.18 | New road, rail, air waterborne or other No No new Rail/road is required. The entire |
transport infrastructure including new essential  infrastructure s already
or altered routes and stations, ports, available.
airports etc.?

1.19 | Closure or diversion of existing No There will be no diversion or closure of
transport  routes or infrastructure the existing transport  routes and
leading to  changes in traffic infrastructure.
movements?

1.20 | New or diverted transmission lines or No Not Envisaged
pipelines?

i 121 Impoundment, damming. culverting, No Not Envisaged. as infrastructure is
realignment or other changes to the already in placc.
B hydrology of watercourses or aquifers?

1.22 | Stream crossings? No There is no stream passing through the

site.

1.23 | Abstraction or transfers of water from Nu Total water requirement 141.00 KLD will
ground or surface waters? be met through supply from local

authority / recycled eater from STP/RWH
tank.

1.24 | Changes in water bodies or the land Yes
surface affecting drainage or run-off

1.25 | Transport of personnel or materials for Yes The existing road network which is in
constructios, operation ar geod condition n&r the site is been
decommissioning? utilized for the transportation of material

and personal.

1.26 | Long-term dismantling or No NA a T
decommissioning or restoration works? N

1.27 | Ongoing activity during Yes Noise pollution of sﬂb?é@étﬁ%_d‘u-émtﬁ
decommissioning which could have an machineries and marginal air pollution
impact on the environmen(? _ ... .| because of dust may occur,

1.28 | Influx of people to an area in either | Yeos Construction Phase o
temporarily or permanently? During the construction phase about 30- |

) 75 persons were deployed on the site fron
nearby places. Inllux of these people wis
R S . | lemporary in nature. i

BEbuenr | sandho Palieoi 3061 1 iy
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Sr. Information/Checklist Confirmation | Yes/No | Details thereof (with approximate
No. quantities/ rates, wherever possibie)
: with source of information data

Operation Phase

On completion of the project, residents
will  occupy their property. Total
population is expected to be 939 (out of
which influx will be 560 Nos. only for
“Sandhu Palace™).

1.29 | Introduction of alien species? No Not envisaged
1.30 | Loss of native species or genetic No Not envisaged, as site was already
diversity? encroached with some structures.
1.31 | Any other actions? No - ]
% Use of Natural resources for construction or operation of project (such as l2nd, water,

materials or energy, especially any resources which are non-renewable or in short supply).

Sr. No. | Information/Checklist Confirmution | Yes/No | Details thereof (with approximate
quantities/ rates, wherever possible)
with source of information data

2. Land  specially  undeveloped or No --

agricultural land (ha)
2.2 Water (expected source & competing Yes Construction Phase

users) unit KLD Total water requirement was 100 KLD
The water demand met by focal authority
and water tankers.

Operation Phase

Total water requirement of 141.00 KLLD
will be met through local authority
supply/ recycled water from STP/RWI
tark.

vl Minerals (MT) - No Not Applicable

BliForm | savidhu Palaces 153001 Koo
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Residential Development at Palj Hili, Bandra (W),Mumbai

2.4 Construction  material  — stone,
aggregates, and/soil (expected source-

MT)

o

e o o v o Wk i i s Ll e e e e R S R
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» Maharashtra, India by M/s. Sandhy | 2015
Builders i

R R A

_Cement
2 Sand__
3 [ Ageregates
LL_ Steel | w1
5 Formwaork sq.m | 498537
6 Concrete cu.m 50681
Fly Ash
(RMC) (%
of fly ash in
RMC 18-20
7 %) MT 5068
Form work
(Shuttering
material
servicable
upto §
8 times) 59.m
being used in the project, are bought
from authorized local dealers.

2.5 | Forests and timber (source-MT)

Yes

Mostly  timbers  werce used !br']
construction of door frames. Timber was
purchased from authorized vendors who
provide timber for construction  work., |

Around 50 MT aof timber would bef
|
|

2.6 | Energy including electricity and fuels
(source, competing users) Unit: fuel
(MT), energy (MW)

2.7 Any other natural resources (use

appropriate standard units)

Yes

No

needed for the project.
Electricity Source: J'
Reliance i
|

Power: requirement (KW/h)for: |

_ | Construction phase — 100 KW - J

Not envisaged i

Bk aem | Sanidig Pabree i I3ai 1 ey un
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3. Use, storage, transport, handling or production of substances or materials, which could be
harmful to human health or the environment or raise concerns about actual or perceived risks
to human health

Sr.No. | Information/Checklist Confirmation | Yes/No | Details thereof (with approximate

: guantities/ rates, wherever possible)
with source of information data

3.1 Use of substances or materials. which are Yes The Hazardous substances used during
hazardous (as per MSIHC rules) to different phases of project would be
human health or the environment (flora, paints, solvents, varnishes and waste oil,
fauna, and water supplies) paints, cleaners, batteries and pesticides

and petroleum products, Glass, Plastics,
steel are used. The quantities of waste
generated . will be very low. By
considering maintenance once in a year,
the waste oil generated will be siored in
sealed containers and wil| finally be sold
to authorized recycling agency. Other
hazardous waste will be handled as per
Hazardous Waste Handling (2003) rules
) Changes in occurrence of disease or No Not envisaged

affect disease vectors (e.g. insect or water
borne diseases)

3.3 Affect the welfare of people e.g. by Yes Positive impact will be created due to
changing living conditions? enhanced and hygienic living conditions.
Aesthetic value of area will be improved.
It generated employment opportunities 1o
the local people in terms of skilled and
unskilled labor during construction and
service personnel during operational

phase.

3.4 Vulnerable groups of people wha could No Noise and Air Pollution control
be aftected by the project e.g. hospital measures were implemented so as to
patients. children, the elderly etc., cause no harm to nearby residents,

during construction phase.
35 Any other causes : No No other causes identified.
4. Production of solid wastes during construction or operation or decommissioning

MT/month)
Sr. No. | Information/Checklist Confirmation Yes/No | Details thereof (with approximate

quantities/ rates, wherever possible)
with source of information data
4.1 Spoil, overburden or mine wastes No Not Applicable

'
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commercial wastes)

Municipal  waste (domestic  and  or Yes

Construction Phase
During the construction phase. soak pits
and septic tanks were provided for
disposal of waste water. Temporary
sanitary toilets- were alsa  provided
during peak labor force.

Operation Phase

Solid waste generated from the project
will be segregated at source. The total
quantities of solid waste that will be
generated in the project will be 527.00
Kg/day. Out of which 214.00 Kg/day
will be non-biodegradable and 313.00
Kg/day will be biodegradable.

Biodegra 'able waste will be treated in
OWC.

Non Bio-degradable waste will be
handed over to authorized local vendor
for recycling.

Sludge generated from the project will
be 12 .00 Kg/day will be used as
manure. _

Total 115.00 KLD of wastewater will
be generated from the project site. Out
of which 47 KLD will be treated in
Sewage Treatment Plant (STP). After
recvcling treated sewage will be used
for flushing (17.00 KILD), gardening
(9.00 KLD) & car washing (3.00 KLD).
Sewage generated from  Existing
Structures is disposed to sewerline.
Excess treated sewage from *Sandhu
Palace” will be disposed to municipal
sewer line

jaee

pEEEm ]

9

BE/Form 1 Sanihu Palace/ 132000 Ke

3

Vil

i e i 2 L 4

_.ﬁ"_
SANDHU GROWY
st




: 4

Residential Development at Pali Hill, Bandra (W),Mumbai , Maharashtra, India by M/s. Sandhu i 2015
g
]

Builders
T N —— . —— R .
43 Hazardous wastes (as per hazardous Yes The hazardous substances used during
waste management rules) construction phase would be mainly

varnishes, solvents and paints from
finishing works and Oil and Diesel from
construction machinery.

During  operation period hazardous
waste would be D. G Set maintenance
oil. The quantity of hazardous waste is
considered to be negligible. By
considering maintenance once in a year,
the waste oil generated would be
Negligible. Also the waste oil from DG
set will be stored in sealed containers
and will finally be sold to authorize
recycling agency. Other hazardous
waste will be handled as per Hazardous
Waste (Management & Handling)

Rules.
4.4 Other industrial process wastes No Not Applicable
4.5 Surplus product No Not Applicable
4.6 Sewage sludge or other sludge from Yes Dewatered / dried sludge from STP will
effluent treatment be used as manure in horticulture.
4.7 Construction or demolition wastes Yes All construction waste were collected

and segregated properly. Most of it will
were reused, including wood. Balance
waste was disposed on approved
dumping sites.

4.8 Redundant machinery or equipment No Not Applicable
4.9 Contaminated soils or other materials No Not Applicabie
4.10 | Agricultural wastes No Not Applicable
4.11 | Other solid wastes No Not applicable
B Release of pollutants or any hazardous, toxic or noxious substances to air (kg/hr)
Sr. Information/Checklist Confirmation Yes/No | Details thereof (with approximate
No. quantities/ rates, wherever possible)
= with source of infsrmation data
5.1 Emissions from combustion of fossil fuels Yes Emissions form DG set only in case of
from stationary or mobile sources emergency.

The operation of proposed project does
not envisage any major source of air
pollution.

5.2 | Emission from production processes No 1 There is no production as the proposed
project comprises of  residential
buildings.

5.3 | Emissions from materials  handling Y Fugitive emissions generated, while

including storage or transport | handling and  transportation  of

| materials to site. this will be marginal

- | and temporary innawre.
Bliorm 1 Sanche Palace 157007 Hey iy
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Sr. Information/Checklist Confirmation Yes/No | Details thereof (with approximate
No. quantities/ rates, wherever possiblc)
with source of information data
5.4 Emissions from construction activilies Yes During the Operation Phase, DG sets
including plant and equipment will be operated only as a backup

power at project site.  Adequate
measures will be taken to mitigate any
problem due to pollution.

5.5 | Dust or odours from handling of matenals Yes Construction Phase

including construction materials, sewage Fugitive dust emissions will be
and waste generated due to movement of vehicles
and material handling, which will be
temporary and marginal.

Operation Phase _
During Operation Phase, emissions will
be generated only from operation of
DG sets, on rare occasions, since power
is supplied by Local Authority.

Minimal emissions will be generated
from movement of vehicles as fugitive
dust as the roads will be paved roads.
Odour can be from STP. However, the
STP will be working on appropriate
technology, so as to minimize odour
problems; it will be strategically
located so that no adverse impact is

caused.
5.6 | Emissions from incineration of waste No Not Applicable
5.7 | Emissions from burning of waste in open Na Not Applicable
air (e.g. slash materials, construction
debris)
5.8 | Emissions from any other sources No Not Applicable.
bssecss . — 5
6. Generation of Noise and vibration, and emissions of Light and heat

Sr.No. | Information/Checklist Confirmation | Yes/No | Details thereof (with approximate
quantities/ rates, wherever possible)
> with source of information data =

6.1 From operation of equipment e.g Yes | Noise generation from construction
engines. ventilation plant, crushers equipments used for drilling, cutting
operations.

During Operation Phase. Noise will be
generated due to operation of DG sets.
This will be about 90-105 dB (A). All
DG sets will be per rules and will
confirm to noise standards

i 62 From industrial or similar processes No Not Applicable
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6.3 From construction or demolition Yes | The construction  noise  localized,
intermittent  in  nature. This has
subsided with the completion of the
foundation work. The resultant ambient
air noise levels will be within the
tolerable levels. The operation will be
restricted  to  day time. Adequate
measures taken 1o keep noise and
vibrations under control. No heat or
light emission.

6.4 From blasting or piling No Not Applicable.

6.5 From construction or operational traffic Yes | Workers were provided with protective

- equipment such as earmuffs etc. The
. noise levels will be <70 dB (A).
6.6 From lighting or cooling systems No Not Applicable
6.7 From any other sources No Not Applicable.
7 Risks of contamination of land or water from releases of pollutants into the ground or into
sewers, surface walers, groundwater, coastal waters or the sea
Sr. No. Information/Checklist Confirmation Yes/No | Details thereof (with approximate
: quantities/ rates, wherever possible)
with source of information data
7.1 From handling, storage, use or spillage No Not Applicable.
of hazardous materials
7.2 From discharge of sewage or other No Total water requirement 141.00 KL D
effluents to water or the land (expected will be met through supply from local
mode and place.of discharge) authority / recycied eater from
STP/RWH 1ank. Treatment Plant
(STP).
1.3 By deposition of pollutants emitted to No The DG sets will be provided with
air into the land or into water ! stacks of sufficient height to disperse
the pollutants effectively so that the
flue gas emissions will be strictly
within the norms stipulated by CPCB.
There will not be any deposition of
pollutants emitted to air into the land
or into water,

7.4 From any other sources . No Not Envisaged

75 Is there a risk of long term build up of No D.G sets will be used as a backup

pollutants in the environment from these source only.

sources?

8. Risk of accidents during construction or operation of the project, which could affect human
" health or the environment

| Sr.No. | Information/Checklist Confirmation | Yes/No | Details thereof (with approximate
l quantities/ rates, wherever possible)
! N with source of information data
P8l From explosions, spillages. fires etc No Only "HSD' from DG sel is involved
3 from  storage. handling, us¢  or but still Fire Fighting Svstem will be
] production of hazardous substances provided.

Bh/lorm I Sandh Palaceii 3001 Rev.oy

i
i

12 3
3 o

£



Residential Development at Paii Hill, Bandra (W),Mumbai, Maharashtra, India by M/s. Sandhu } 2015

Builders ;
82 [ From any other causes | No Not Envisaged i
8.3 Could the project be affected by natural No The project talls under seismic zone-
disasters causing environmental damage 11 as per 151893 (Part-1):2002, care
(e.g. floods, earthquakes, landslides, has been taken in designs to withstand
could burst etc)? - carthquake of maximum possible
Richter scale in that area. Further it is
not flood prone or landslide prone
areas. Hence, no risk due to natural
hazards is envisaged.
9. Factors which should be considered (such as consequential development) which could lead

to environmental effects or the potential for cumulative impacts with other existing or

planned activities in the locality

Sr. No. | Information/Checklist Confirmation | Yes/No | Details thereof (with approximate
quantities/ rates, wherever possible)
with source of information data

9.1 Lead to development of supporting, Yes Supporting and anciliary development
lities, ancillary  development or will take place. The project provides a
development stimulated by the project well designed residential housing
which could have impact on the
environment e.g.: :

Supporting  infrastructure  (roads, Yes Iniernal Roads, Rainwater Harvesting,
power supply, waste or waste water STP etc will be provided
treatment, etc)
Housing development Yes The proposed redevelopment residential
project.
Extractive industries
No
Supply industries
Other Be

9.2 Lead to after use of the siie, which No Not Applicable.
could have an impact on the
environment

93 | Seta precedent for later developments No Already many such projects are on the |

way

9.4 4 Have cumulative effects due to No Not Applicable.
proximity to other existing or planned

L projects with similar effects
BEForm | Sandhu Palaeciy ) 57
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(iii) Environmental Sensitivity
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Residential Development at Pali Hill, Bandra (W),Mumbai, Maharashtra, India by M/s. Sandhu 1 2015

S.No. | Areas Name/ Aerial distance (within 15
Identity km.) from Proposed
project location boundary
i Areas protecied under international | Arabian Sca Approx.1.12 Km N
conventions, national or local | Mangroves Near Carter| Approx.1.00 Km
legislation for their ecological, | Road
landscape, cultural or other related| Mithi River Approx.2.37 Km
value Powai Lake Approx.9.45 Km
Sanjay Gandhi National Approx.11.00 Km
Park
2 Areas which are important o | Arabian Sea Approx.1.12 Km
sensitive for ecological reasons -| Mangroves Near Carter| Approx.1.00 Km
Wetlands, watercourses or other water | Road
bodies, coastal zone, biospheres,| Mithi River Approx.2.37 Km
mountains, forests Powai Lake Approx.9.45 Km
Sanjay Gandhi National | Approx.11.00 Km
Park
3 Areas used by protected, important or | Arabian Sea Approx.1.12 Km
sensitive species of flora or fauna for| Mangroves Near Carter| Approx.1.00 Km
breeding, nesiing, foraging, resting, | Road
over wintering, migration Mithi River Approx.2.37 Km
Powai Lake Approx.9.45 Km
Sanjay Gandhi National Approx.11.00 Km
Park
4 Inland, coastal, marine or| Arabian Sea Approx.1.12 Km
underground waters Mangroves Near Carter| Approx.1.00 Km
Road
Mithi River Approx.2.37 Km
Powai Lake Approx.9.45 Km
5 State, National boundaries No Not Applicable
6 Routes or facilities used by the public: No Not Applicable
for access to recreation or other
tourist, pilgrim areas
7 Defense installations No Not Applicable
8 Densely populated or built-up area The site is located in the
densely populated
Mumbai city. The nearest
towns from the project
site are,
¢ . Bandra
e Khar
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9 Areas occupied by sensitive man-| Beams Hospital Approx.0.20 Km.
made land uscs (hospitals, schooly, | SMC Medical Centre Approx.0.70 Km.
places  of  worship.  community| Tulip Women's Health| Approx.0.50 Km.
facilities) . Care

- Shah FEducational | Approx.0.60 K.
Academy

Rizvi College ol Approx.0.20 Km.
Engineering
Bai Avabai Framji Petit Approx.0.40 Km.
Girls High School

10 Areas containing important, high| No Not Applicable
quality or scarce resources
(ground water resources, surface
resources,  forestry, agriculture,
fisheries, tourism, minerals)

11 Areas already subjected to pollution| No Not Applicable
or envircnmental damage. (those
where existing legal environmental
standards are exceeded)

12 Areas susceptible to natural hazard| Yes The project site lies in
which could cause the project to Seismic Zone 111 as per the
present environmental problems seismic zone map of India
(earthquakes, subsidence. landslides. ) and is  susceptible 10
erosion,  floodingor  extreme or earthquake.

adverse climatic conditions)

(IV) Proposed Terms of Reference for EIA studies

Not applicable since it is a construction sector project.
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APPENDIX II
(See paragraph 6)
FORM-1 A (only for construction projects listed under item 8 of the Schedule)

CHECK LIST OF ENVIRONMENTAL IMPACTS
[Project proponents are required to provide full information and wherever necessary attach explanatory notes
with the Form and submit along with proposed environmental management plan & monitoring programme]

1 LAND ENVIRONMENT |Attach panoramic view of the project site and the vicin_i'r;‘{-_mm_ N

Will the existing land use get significantly altered from the project that is not consistent with the
surroundings? (Proposed land use must conform to the approved Master Plan / Development Plan of
the area. Change of land use if any and the statutory approval from the competent authority to be
submitted). Attach Maps of (i) site location, (ii) surrounding features of the proposed site (within 500
meters) and (jii) The site (indicating levels & contours) to appropriate scales. If not available attach
only conceptual plans.
Land Use Pattern:
The Residential development at 41, Pali Hill bearing C.T.S Nos. 1381, 1382/C, 1378/A, 1629 A/1-10 of
Village Bandra, Mumbai-400050, Maharashtra, India.

Existing land use of the site is residential purpose. As the project involves development of residential
buildings, it will not change the existing land use pattern of the site.

The surrounding features of the proposed site are as follows:

No. | Amenities Name Road Distance
(in Km)
I.| Airport Chhatrapati Shivaji Airport Approx. 3.00
- 2.| Nearest Railway Station | Khar Railway Station Approx. 1.16
Bandra Railway Sattion Approx. 1.30
3.] Hospital Beams Hospital Approx.0.20
4.| School Rizvi College of Engineering Approx.0.20 |
Bai Avabai Framji Petit Girls High Approx.0.40
School

Agriculture / Livestock:
There is no agricultural activity in the vicinity of the proposed area,
I. PROJECT DETAILS -

A. Name & Location: The Residential development at 41, Pali Hill bearing C.T.S Nos. 1381, 1382/C,
1378/A, 1629 A/1-10 of Village Bandra, Mumbai-400050, Maharashtra, India.

B. Proposed Building Details: )
Table No.1: Building details 3

Existing Structures to be Retained:

Manju Mahal: 4 Wing A,B,C,D of Gr+8

Tejas Bunglow: Gr Fir

Row Houses: Gr+1

New Structures Constructed “Sandhu Palace”:
I Residential Building with 2 Wings of A&B.
Wing A: 2 basements + Ground +18 + 19(Part).
Wing B: 2 basements+Gr+5
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isesiential Uevelopment at Pali Hill, Bandra (W), Mumbai

C. Area Statement:

Mahurashtra, India by M/s. Sandhu Builders:
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Table No.2: Area Statement i =n e
Sr. No. [Description Existing New Structures Total o
Structures To Constructed (Areain Sq.mt)
Be Retained “Sandhu Palace”
(Areain Sq.mt)| (Area in Sq.mt)
1 Plot area SN . .__ s mpmmell I__270_3;9__0 it
2. |Deduction s 252238
3. |Net plot Area - 1018152 |
4. |Permissible FSI - 2.00
5. |FSI Censumed -—-- 1.92
6. |Non FSI area 676 96 2524411 25921.07
7. |Total Built up Area 922286 38422.76 4764562 |
8. |RG area 1796.73 |
9. |Ground Coverage 1896.73 1418.64 331536
10. |Roof Area 1808.00 1418.64 3226.64
11. | Amenity area (proposed) 1133.31 1133.31
[ 12. [Swimming Pool area 170.60 170.60
13. [No. of basement, Basement = 2 Nos. 10005.70
area Area:10005.70
14. |No. of podium, Podium area S - -
- 15. [Total no. of residential units 112 Nos. 43 Nos. 155 Nos.
16. |Building Configuration Manju Mahal: [Wing A: 2
4 Wing A,B,C,D|basements + Ground
of Gr+8 +18 +  19(Part).
Tejas Bunglow:{Wing B: 2
Gr Fir basements+Gr+5flrs.
[Row Houses:
Gr+1
D. Parking Statement:
Table No.3: Parking Statement
Existing New Structures Total
Sr. Desciipiion Structures To Be Constructed
No. Retained “Sandhu Palace”
(Area in Sq.mt) (Areain Sq.mt)
1. | Parking Proposed 71 239 310
2. | Parking Area B 3709.00 910959 | 12818.59
E. Occupancy load:
Table No.4: Occupancy Load L
Description

Existing Structures To Be Retained

Manju Mahal

Tejas Bunglow

Row [louses

New Structures COI]SU‘IL(_.‘_IE[_I_ “Sandhu Palace”

Total
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F. Water requirement for the project:

1. During Construction Phase:

e From LOCAL AUTHORITY: 12 KLD.( For workers)

e From Water Tankers: 10— 20 KLD. (Depending on construction activity)

2. During Operational Phase:
» Water Consumption: (Domestic and flushing requirement)
Table No.5: Water requirement (Domestic and flushing requirement)

Sr. No. Building Occupancy | Domestic & flushing Requirement (KL.D)
Deonostie Flushing

1. Existing Structures To 560 59.00 25.00 |
Be Retained

2 New Structures 379 34.00 17.00
Constructed “Sandhu
Palace”
Total 939 84.00 42.00

Reference: National Building Code (NBC) 2005 — Part 9, Page 19. Water Requirement

The amount of water demand is calculated based on the occupancy of the building and the per capita
consumption as given in MoEF Manual on norms and standards for EC of large construction projects i.e.
Total quantity of water used (LPCD) = Occupancy x Quantity (LPCD)

Then Total quantity of water used for Domestic and Flushing in KLD is calculated.

> Total water requirement for the project and source:

Table No.6: Total water requirement for the project and source

Sr. .. tity of wat ired
N;. Description Qennty OK‘E‘DH require Source of water supply
1. Construction phase
a. For Workers 12 Local Authority
\ . 10 - 20 (Depending upon the construction
b. | For Construction activity) Water Tankers
2 Operation phase
Total Source of
water supply
Existing Structures To New Structures
Be Retained Constructed Total
“Sandhu Palace”
; . Local
a. Domestic 50.00 34.00 4.00 ;
: : Authority/RWH
. : Treated sewage
b. Flushin 25.60 17.00 42.0 a8
& 0 from STP
g Treated sewage
c. Gardenin 10.00 g
; g 9.00 from STP
dq Car Wishing 1.00 2.00 3.00 | Treated sewage
from STP
Swimming pool 3.00 3.00 '
B Makeup - . Tanker
Total 141.00:

*Water requirement for garcgﬁng purpose is considered as total quantity of water .usecT('LFCD}_
=Gardening Area (Sq. Mt.) x Quantity (Lit /Sq. M)
Then total quantity of water for gardening in KLD is calculated.
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JaTuL I O LIV RIIE L AL FHI UL sandra (W ). Mumbai, Maharashtra, India by M/s. Sandhu Builders. 3 2015
G. Sewage Generation
Table No.7: Sewage Generation R
Sr o : i Treatment/
) Description uantity of Sewage generated(KLD .
No ._[, . __.(_)_____ - il ) Disposal
1. Construction Phase 11.00

Existing Structures

New Structures

To Be Retained Constructed “Sandhu | Total | Palace™
— Palace” generated
68.00 46.00 sewage  will
be treated in
STP &
treated water
will be
reused in
2 Operation Phase f'lushmg,‘
' andscaping
114.00 & car
washing ; &
for existing
structures
retained , the
generated
sewage 15
discharged to
sewerline

For *“Sandhu

H. Solid Wastes:

During Construction Phase:
Table No.8: Solid Wastes During Construction Phase

Reference: Manual on norms and standards for EC of large construction projects MoEF

Criteria for Solid Waste Generation L W:}l(s;efiineratmu
No. of workers Total Non-bio Bio Non-bio Bio
(Kg/Person/day) | degradable | degradable | degradable | degradable | Total
150 0.25 30% 70% 11 26 37

suitably.
During Operation Phase:

2

Table No.9: Solid Wastes During Operation Phase

The solid waste generation due to workers dwelling on the site will be segregated and will be disposed

Type of Waste Total Waste Generated (Kg per day)

Existing Structures To Be |[New Structures Constructed [Total

Retained “Sandhu Palace”

Biodegradable
Wet Municipal Waste 176.00 120.00 296.00
Garden Waste - 5.00 5.00
STP Sludge - 12.00 12.00
Non biodegradable 76.00 138.00 214.00
Total Bio Degradable 313.00
Total Non Bio Degradahle 214.00
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[Total Waste Generated (Kg per day) 527.00 I

in the project will be 527.00 Kg/day. Out of which 214.00 [\g/day will be non-biodegradable and 313.00

Solid waste generated will be segregated at source. The total quantities of solid waste that will be p Eenemlad

Kg/day will be bindegradable.
Biodegradable waste will be treated in OWC.
Non Bio-degradable waste will be handed over to authorized local vendor for recycling.

Dried sludge from STP will be used as manure within the premises for plants.
I. Power requirement:

During Construction Phase -
Local Authority:
D.G. Sets: as per requirement
During Operational Phase -
Source: Local authority
Table No.10: Power Requirement
Phase Total (KW)
Existing  Structures| Reliance is providing Power Supply
To Be Retained

New Structures
Constructed
D.G DG set provided for “Sandhu Palace”

1.3 | What are the likely impacts of the proposed activity on the existing facilities adjacent to the |
proposed site? (Such as open spaces, community facilities, details of the existing land use,
disturbance to the local ecology).

The proposed project is a residential project. This area will be now converted into well organized complex
which will have better living conditions. Also green features such as STP, Rain water harvesting, additional
tree plantation, etc shall be practiced. Hence this project will have overall positive impact socio economy.

1.4 | Will there be any significant land disturbanece resulting in erosion, subsidence & instability? (Details
of soil type, slope analysis, vulnerability to subsidence, seismicity etc. may be given).

No, there will not be any significant land disturbance in erosion, subsidence & instability.

1.5 | Will the proposal involve alteration of natural drainage systems? (Give details on a contour map
showing the naturzal drainage near the proposed project site)

No, the proposal will not involve alteration of natural drainage systems.

1.6 | What are the quantities of earthwork involved in the construction activity-cutting, filling,
reclamation cte. (Give details of the quantities of earthwork involved, transport of fill materials from
outside the site etc)

Debris, demolition waste and excavated material generated part]) disposed. Excess soil shall be disposed to
authorized site with permission from local authority.

1.7 | Give details regarding water supply, waste handling etc during the construction period. ]
Water Requirement during Construction Phase: =
From water tankers (For Construction): 10- 20 KLD. (Depending upon the construction activity).

From local authority. (For Workers): 12 KL.D.
The sewage generated approximately 11 KLD . ﬁ

1.8 | Will the low lying areas & wetlands get altered? (Provide details of how/lw;/!yliﬁ anﬁvfgh\f%\are
getting modified from the proposed activity) D) e

o8 No. /97 - '?‘;,_,_"«_'- N\ "‘f'*: \\

Whether cunstructlon debris & waste during construction cause healt!’L zégd"'&ﬂf‘wéfqu;hnm

various types of wastes generated during construction including the strug;ﬁnﬁ;lahaniodn ""‘T
means of disposal) \\ e "'-;_-,,; % /)

..:

Solid Waste Generation during Construction Phase: ‘ g RN 7' ) ‘:J‘*_
Debris, demolition waste and excavated material generated partly dmpm[ﬁk Eyg hju'f.xhnﬂ P
disposed to authorized site with permission from local authority !
Biodegradable garbage = 2€kg/day

Non-biodegradable garbage =11 kg/day
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Total =37 kg/day
This waste shall be segregated and handed over to local authority.

WATER ENVIRONMENT —

2.1

Give the total quantity of water requirement for the proposed project with the breakup of
requirements for. various uses. How will the water requirement be met? State the sources &
quantities and furnish a water balance statement.
Water Requirement & Source:

During Construction Phase —

For Workers: M.C.G.M : 12 KL.D

For Construction : From Water Tankers : 10 - 20 KLD

During Operational Phase
Table No.11: Total Water Requirement & Source

Sr. - Quantity of water required
No. | Description KLD Source of water supply
Existing Structures To New Structures
Be Retained Constructed Total
“Sandhu Palace”
. Local
/ .00 :
a. Domestic 50.00 34.0 84.00 Authority/RWH
_ z Treated sewage
c ; 17.0 :
b Flushing 25.00 0 42.00 from STP
] Gardening 10.00 9.00 T!‘e;;e:] ss?;ge
3 1.00 2.00 3.00 | Treated sewage
] Wash
. Car Washing from STP
Swimming pool 3.00 3.00 ,
- Makeup Tanker
Total Total 141.00
WATER BALANCE PER DAY BASIS —- NON MONSOON SEASQ_N

* Tenker Wates - Swimmting Poal = 3.

PP Existiog Structares | V¢ New Stroctares Construciod MCGM

to be Retained : ; “Sandhu Palace™
I 1 ¥ T
I i |
I 1 :
| b
I Iy
| .
I : l:' | Domestic = 34 ‘ JHnﬂ;mg: 17—‘ L '.leiﬂ:lping=9—| Car Washing=3
| : o
II % Sewiape e 3“_"== :h%&wzgc 0% Scwage I'.‘ ' :
; PESamele alEhmhing 1 Domestic of Flushing 1 -
! E t a & '
i L ol z z
i L ; i &
! " ' i
I 1
' = b
) Tolal Sewape Genaaiod: 68 is 152 Total Sewaps Geaenuted: 46
! discharped in sewedine [ r STP Capacity: 50 Ll
| 1 Treated Sewage Availsble for Recycling: 41
. 1 ' T
t oy !
3 i
\ i Y { Erpesslreated sewape  be discharped inlo ]

i g

scwerline ;

* Please Note:
We have considered 10 % less avail

ability of sewage for reeycling considering losscs of sewage in
evaporation and sludge formation,
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Total water requirement = 141.00 KLD
Treated sewage available for recycling= 41.00 KLD (Only from “Sandhu Palace™)
[Treated scwage only from proposed STP]

After recycling treated sewage will be used for flushing (17.00 KLD), gardening (9.00 KLD) & car
washing (3.00 KLD).

Sewage generated from Existing Structures is disposed  to sewerline.
Excess treated sewage from “Sandhu Palace” will be disposed to municipal sewer line.
WATER BALANCE PER DAY BASIS -MONSOON SEASON

Tanker Wader ‘ Swnmnnngl‘oo]:]

5 = R - e e AR e S A S S A

Existing Struclures - New Structores Constructed H
tn be Retzined 4 “Sandhu Palace™

¥
¥
Iy L

7
I
1
|
|
]
I
I -«
. S,

: & Flushing=25 II: Flushing - 17 Car Washing=3
| £ 1y X 3
! 3 go%se'_"# l20 % Sewap: 50% Sewage .
| of Donestic of Flushing | b Domests of Flushi 2
I i = _._!
1 15 g 3
1 | 1y S —— £
I 13 z o
! I ;
I + . 14 o : :
: Total Sewase Generated: 68 is " Total Sewage Generatod: 46 ; :

discharged in sewertine I‘ ] STP Capacity: 50
: ¢ | Treated Sewage Availablc for Recycling: 41
! it l

l‘ T
{ y A rmmmmmdmmmm
\\ P, s L
’. = scwalne
~

- Rowi- oy sy e e

* Please Note:

We have considered 10 % less availability of sewage for recycling considering losses of sewage in
evaporation and sludge formation.

Total water requirement = 141.00 KLD

Treated sewage available for recycling= 41.00 KLD (Only from “Sandhu Palace™)

[Treated sewage only from proposed STP]

After recycling treated sewage will be used for flushing (17.00 KLD), & car washing (3.00 KLD).
Sewage generated from Existing Structures is disposed to sewerline.

Excess treated sewage from “Sandhu Palace” will be disposed to municipal sewer line.

2.2 | What is the capacity (dependableTlow or yield) of the proposed source of Water? <
Domestic Water Supply from local authority '

2.3 | What is the quality of water required, in case, the supply is not from a municipal seurce? (Provide
physical, chemical, biological characteristics with class of water quality)
Drinking water quality of Class A as per Indian Standard: 10500, 2004 from local authority

2.4

How much of the water requirement can be met from the recycling of treated wastewater? (Give the
details of quantities, sources and usage)

After recycling treated sewage will be used for flushing (17.00 KLD), gardening (9.00 KLD) & car
washing (3.00 KLD).

Sewage generated from Existing Structures is disposed  to sewerline.

Excess treated sewage from “Sandhu Palace” will be disposed to municipal sewer line. The dried sludge
will be used as manure.

T
L

Will there be diversion of water from other users? (Please assess the impacts of the project on other
existing uscs and quantities of consumption)

Locgl Authority has common, water supply.
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2.6 | What is the incremental pollution load from wastewater generated from the proposed activity? (Give

details of the quantitics and composition of wastewater generated from Ilm_m‘ﬁposgg_a_gi\_'i_t}f}
After recyeling treated sewage will be used lor Mushing (17.00 KI1.D), gardening (9.00 KLD) & car |
washing (3.00 KLD).
Sewage generated from Existing Structures is disposed (o sewerline.
Excess treated sewage from “Sandhu Palace™ will be disposed to municipal sewer line. The dried sludge
will be used as manure.
UNTREATED AND TREATED SEWAGE QUALITY:
Table No.12: Untreated & Treated Sewage Quality
Sr. No Parameters Units Inlet Outlet
1. pH - 7-8 7to 8.5
2. BOD mg/L. 250 mg/l. - 300 mg/l. | Less than 10 mg/l.
3. | cop mg/L 500 mg/l. - 600 mg/l. | 250 300 mg/I.
4. TSS mg/L 300 mg/l. - 350 mg/l. | Less than 20 mg/l.
5. Oil & Grease mg/L 20-25 mg/l. Less than 10 mg/I.
6. Total Nitrogen mg/L as N 40-50 mg/l. Less than 10 mg/1.
7. Ammoniacal Nitrogen | mg/L 6-8 mg/l. Less than 1 mg/l.
8. Phosphate mg/L 5-7 mg/l. .| Less than 2 mg/].
9. Faecal Coliform MPN/100m] 10°6/100 N.D.

2.7 | Give details of the water requirements met from water harvesting? Furnish details of the facilities

created.

It is proposed to provide open collecting well.

This being residential project proponents shall be responsible for the operation and maintenance til] he does
the convergence of property to the members. All further maintenarice will be done by the Society.

2.8 | What would be the impact of the land use changes occurring due to the proposed project on the
runoff characteristics (quantitative as well as qualitative) of the area in the post construction phase
on a long term basis? Would it aggravate the problems of flooding or water logging in any way?
Management plan for Flood is as follows - <

® Storm water drain shall be cleaned at regular interval.
* Mapping the areas within or leading in or out of the building that will be water logged. flooded or
isolated due to the flood. The areas will be marked after completion of the project (as final ground
» levels etc. will be available after completion),

29 | What are the impacts of the proposai on the ground water? (Will there be tapping of ground water;
give the details of ground water table, recharging capacity, and approvals obtained from competent
authority, if any) i
It is proposed to provide open collecting well.

This being residential project proponents shall be responsible for the operation and maintenance 1il| he
does the convergence of property to the members, All further maintenance will be done by the Society.

2.10 | What precautions/measures are taken to prevent the run-off from construction activities poliulin&
land & aquifers? (Give details of quantities and the measures taken to avoid the adverse impacts).
The runoff from the site during construction phase would be very negligible. o
This will be prevented as under _

1) Use of wet jute cloth covering the walls and soaking the same with minimum guantity of water 1 a1 oid
dripping. This will also help in conserving water.
.[_____ __"j_)_BY;C(ﬂJIQ:Clng the mnninm@purvimss pitand using the same again for curing purpose.
2.1]

How is the storm wate}ffo within *Tl)xs managed?(State the provisions made to avoid flooding of

the area, details of the drainage Tacitifies provided along with a site layout indication

BELS, L contour levels).
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Internal storm water drains will be constructed strictly in accordance to the governing authority

regulations. The storm water collected through the storm water drains.

2.12 | Will the deployment of construction laborers particularly in the peak period lead m unsanitary
conditions around the project site (Justify with proper explanation)

« During construction phase, temporary mobile toilets shall be used. Hence there will not be
unsanitary conditions around the project site.

e Regular segregation and disposal of solid waste generated by these workers shall be as per local
practices.

e First aid and medical facilities will be provided to all the concerned people working on the site.

Proper housekeeping will be maintained throughout the premises.

2.13 | What on-site facilities are provided for the collection, treatment & safe disposal of sewage? (Give
details of the quantities of wastewater generation, treatment capacities with technology & facilities
for recycling and disposal).

After recycling treated sewage will be used for flushing (17.00 KLD), gardening (9.00 KLD) & car
washing (3.00 KLD).
Sewage generated from Existing Structures is disposed  to sewerline.
Excess treated sewage from “Sandhu Palace” will be disposed to municipal sewer line. The dried sludge
will be used as manure.
Table No.13: Untreated & Treated Sewage Quality
Sr.No | Parameters Units Inlet Outlet
1. pH - 7-8 710 8.5
2 BOD mg/L 250 mg/l. - 300 mg/l. Less than 10 mg/l.
By COD . mg/L 500 mg/l. - 600 mg/l. | 250 300 mg/l.
4, TSS mg/L 300 mg/l. - 350 mg/l. Less than 20 mg/I.
5. Oil & Grease mg/L 20-25 mg/l. Less than 10 mg/l.
6. Total Nitrogen mg/L as N 40-50 mg/l. Less than 10 mg/I.
7. Ammoniacal Nitrogen mg/L 6-8 mg/l. Less than 1 mg/l.
8. Phosphate mg/L 5-7 mg/l. Less than 2 mg/1.
9. Faecal Coliform MPN/100mI | 1076/100 N.D.

2.14 | Give details of dual plumbing system if treated waste used is used for flushing of toilets or any other
use. : =
Recycling of treated sewage for flushing, AC makeup and gardening.

Color coding for dual plumbing system shall be done as per standard practices.

3 | VEGETATION

3.1 | Is there any threat of the project to the biodiversity? (Give a description of the local ecosystem with
its unique features, if any)
There is no threat to the biodiversity duc to the project under reference. )

| 3.2 | Will the construction involve extensive clearing or modification of vegetation? (Provide a detailed
account of the trees & vegetation affected by the preject). o,

There are 32 nos. of trees existing on site which are going 10 be retained. Project pr oponelns‘fﬁ;e—pfo_p??;gcl_
tree plantation on ground & on R.G area The proponent has proposed to plant 218 nos. of new tree species
on the RG as well as open area.

| 3.3 | What are the measures proposed to be taken to minimize the likely impacts on important site
features (Give details of proposal for tree plantation, landscaping, creation of water bodies ete

alongyyith,a layout plan. o ANARPIQPEiate scale)
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There are 32 nos. of trees existing on site which are going to be retained. Project proponents have proposed
tree plantation on ground & on R.G area The proponent has proposed to plant 218 nos. of new trec species
on the RG as well as open area.

4 | FAUNA et SRR

4.1 | Is there likely to be any displacement of fauna- both terrestrial and aquatic or creation of barriers
for their movement? Provide the details.

No
4.2 | Any direct or indirect impacts on the avifauna of the area? Provide details.

An e S
4.3 | Prescribe measures such as corridors, fish ladders etc to mitigate adverse impacts on fauna.

Not applicable.

5 | AIR ENVIRONMENT

5.1 | Will the project increase atmospheric concentration of gases & result in heat islands? (Give details of
background air quality levels with predicted values based on dispersion models taking into account
the increased traffic generation as a result of the proposed constructions)

The project will result in negligible increase in the atmospheric concentrations of gases like PM, SO2,
NOX & CO due to D.G. sets operation (backup power only) and the increased traffic activity. The
proposed activity will not result in the formation of any heat island, as the building will be covered with
high solar reflective index materials.

Though three and four wheelers movement is expected during operation phase, its impact would be
negligible. Construction and demolition activities generate the emission of toxic substances like
magnesium, limestone and dust.

Although the increase is not much high, general trend at Bharat [V & V vehicles and use of community
transport will help to lower the values of CO, posing less of an impact on-site and at receptor locations.

5.2 | What are the impacts on generation of dust, smoke, odorous fumes or other hazardous gases? Give
details in relation to all the meteorological parameters.

During construction phase, Dust, Particulate Matter is the main pollutant, which may be generated during
construction activities. Other emission sources are intermittent and include emissions of SO> NOx and CO
from materials transport of heavy vehicles on site etc. Proper upkeep and maintenance of vehicles,
sprinkling of water on roads and construction site are some of the measures that would reduce the impact
during construction phase.

Sources of Air pollution During Operationa) phase :

The gaseous emissions from vehicles.

Emissionsfrom DG set while in operation only during power failure.

Mitigation Measures:

»

> The traffic congestion will be avoided by proper parking arrangement and maintaining smoaoth
traffic flow.

» Regular PUC checkup for vehicles.
> CPCB approved DG sets only will be used. =
» Proper maintenance of DG sets shall be done and Low sulphur fuel shall be used.
The proposed project wiil not have any direct impact on air environment after completion.

5.3 | Will the proposal create shortage of parking space for vehicles? Furnish details of the present level
of transport infrastructure and measures proposed for improvement including the traffic
management at the entry & exit to the project site.

The project proponents have proposed 1o provide well organized parking arrangement.
Table No.14: Parking Statement
Existing New Structures | Total
Sr. 5 s Structures To Be Constructed |
Description ;
No. r ‘l Retained “Sandhu Palace™ i
. f(Arcain Sq.mt) ' (ArcainSq.mt) |
1. | Parking Propoged 1 71 ! 239 ' 310 !
i 2. | Parking Area 3709.00 | 9109.59 |  12818.59
3.4 | Provide details of the movement patterns with internal ro: i i T—
BE/Form TA-Sandhu I‘:ilac[-.:'llln;‘i]{]'_'pl{{-\.[m ith internal roads, bicycle tracks, pedestrian pathways,

A S

%

.

L e e T A MR, 4. o e

"0}




Residential Development at Pali Hill, Bandra (W), Mumbai, Maharashtra, India by M/s. Sandhu Builders.

\ol 3

: 2015
£

e T A S T @ TIINTRS WT IR T T T 0 AT e i T LA 1 R ks e b i S5 6 A6 S

it b = Tt e e P A

footpaths etc., with areas under each category.

There will be sufficient wide entries & exits points and separate service road for service vehicles and fire
tenders proposed in the project with sufficiently wide internal roads and pedestrian pathways.

5.5 | Will there be significant increase in traffic noise & vibrations? Give details of the sources and the
measures proposed for mitigation of the above.
The project being residential & commercial project, the source of noise is mainly vehicular noise. The
project proponents have proposed to provide well organized parking arrangement and maintaining
smooth traffic flow which would help in reducing traffic congestion and noise levels. Trees would act as
noise barrier and will reduce the noise level.
During power failure to mitigate the noise due to D.G. sets while in operation D.G. sets will be enclosed in
acoustic enclosures.
5.6 | What will be the impact of DG sets & other equipment on noise levels & vibration in & ambient air
quality around the project site? Provide details.
D.G. Sets will be uperated only in case of power failures during operational phase. The Pollutants like
RSPM, SO, that 1.y arise from emissions from D.G. Sets will be discharged through vent of proper
height.
D.G. sots are with inbuilt acoustic enclosures to reduce the noise of D.G. sets while in operation.
Plantation of trees would act as noise barrier and will reduce the noise level.
6 | AESTHETICS
6.1 | Will the proposed constructions in any way result in the obstruction of a view, scenic amenity or
landscapes? Are these considerations taken into account by the proponents?
No.
6.2 | Will there be any adverse impacts from new constructions on the existing structures? What are the
considerations taken into account?
All precautions will be taken to mitigate the impact due to water, air and noise pollution during
construction and operation phase. Environmental Management Plan is prepared and shall be implemented
along with Environmental Monitoring Programme.
6.3 | Whether there are any local considerations of urban form & urban design influencing the design
criteria? They may be explicitly spelt out.
No, there are no such local considerations.
6.4 | Are there any anthropological or archaeological sites or artifacts nearby? State if any other
significant features in the vicinity of the proposed site have been considered.
No.
7 | SOCIO-ECONOMIC ASPECTS:
. 1.1 | Will the proposal result in any changes to the demographic structure of local population? Provide
the details.
There will be influx of about ~ 379 people (*“Sandhu Palace™ only).
7.2 | Give details of the existing social infrastructure around the proposed project.
The proposed project site ard its surrounding area lie at Bandra. The area is well served by electricity,
telephone, and water and transportation infrastructure. The locality is equipped with government schools,
colleges within the locality. ;
7.3 | Will the project cause adverse cffects on local communities, disturbance to sacred sites or other
cultural values? What are the safeguards proposed?
No, the project will not cause any adverse effects on local communities, dlslurbance to sacred sites or other
cultural value.
8 | BUILDING MATERIALS B o
8.1

| the selection of building materials and their energy efficiency)

May involve the use of building materials with high-embodied energy. Are the construction
materials produced with energy efficient processes? (Give details of energy conscrvation measures in

Cement_ Bricks and steel_ase in Lomponenls of LUﬂ.Sl[LIL[IOI‘I IFor the pmpoac of pavmg‘ stn d-;-n.c'i'
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will be used to reduce environmental pollution at site.

8.2 | Transport and handling of materials during construction may result in pollution, noise & public
nuisance. What measures are taken to minimize the impacts?

Transportation and handling of materials during construction phase results m.nniy in poliulmn of air
&noise.

The various steps proposed to mitigate the anticipated impaclts are as under:
e To Control dust- '
- Use of barricading the periphery
- Dust mask will be provided to workers.
e To Control Gaseous emissions —
- Vehicle carrying materials to be transported must have PUC certificate.
- Heavy vehicle movement will be allowed only during night time.
- Construction equipments with idling control technologtes will be used.
- Regular maintenance of the equipments will be carried out.
e To control Noise generation —
- Barricade the site periphery by corrugated tin sheet so as to confine noise within site.
- Ear muff/ ear plug will be provided to workers.
- The construction activities will be carried out during the daytime only.
8.3 | Arerecycled materials used in roads and structures? State the extent of savings achieved?
Yes, recycled materials will be used in roads and structures. Construction debris such as waste concrete and
waste plaster can be used as sub base of drives way and footing. The excavated soil will be used for
leveling the site and top soil will be conserved for landscaping.
8.4 | Give details of the methods of collection, segregation & disposal of the garbage generated during
the operation phases of the project.
Segregation of two types of garbage i.e. biodegradable and non-biodegradable shall be done by means
of provision of two garbage bins with different color.
This would ensure that waste segregation is done at source itself.
The non-biodegradable garbage shall be put into separate bins and shall be handed over to local
authority
» Biodegradable garbage shall be treated in Organic Waste Converter and shall be used as manure.
9 | ENERGY CONSERVATION
9.1 | Give details of the power requirements, source of supply, backup source etc. What is the energy !

consumption assumed per square foot of built-up area? How have you tried to minimize energy
consumption?

Power requirement:

During Construction Phase —
Local Authority:

D.G. Sets: as per requirement
During Operational Phase - = :
Source: Local authority

Tabie No.18: Power Requirement

v

Y Y

Phase Total (KW) B L
Existing  Structures| Reliance is providing Power Supply
To Be Retained |
New Structures |
Constructed
D.G DG set provided for “Sandhu Palace™

Following Encrgy conservation measures are proposed for Encrgy Saving :

% CFL & LED based lighting will be done in the common areas, landscape areas. signage’s, Entry
gates and boundary compound walls etc.. i
7 Auto Timer Switches Will-Be Done for Street lights, Garden lights, Parhing & staircase Lights & |
Other Common Area Lights. tor saving electrical energy.
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> Automatic Power Factor Correction Panel For Power Quality Improvement. j
» Water Level Controllers With Timers Are Used Water Pumps.
9.2 | What type of, and capacity ¢f, power back-up to you plan to provide?
Adequate nos. of DG shall be provided.

93 | What are the characteristics of the glass you plan to use? Provide specifications of its
characteristics related to both short wave and long wave radiation?

Glass shall be used in residential. ; .

9.4 | What passive solar architectural features are being used in the building? Illustrate the applications

made in the proposed project. ;

> Maximize the use of natural lighting though design.

% The roof shall be insulated so that there will not be direct heat gain due to sunlight.

9.5 | Does the layout of streets & buildings maximize the potential for solar energy devices? Have you
considered the use of street lighting, emergency lighting and solar hot water systems for usc in the

building complex? Substantiate with details.

Solar energy will be used.

9.6 | Is shading effectively used to reduce cooling/heating loads? What principles have been used to

maximize the shading of Walls on the East and the West and the Roof? How much energy saving has

been effected?

It is proposed to insulate the roofs of these buildings to minimize the heat gain and intern saving the

electricity.

0.7 | Do the structures use energy-efficient space conditioning, lighting and mechanical systems? Provide
technical details. Provide details of the transformers and motor efficiencies, lighting intensity and

air-conditioning load assumptions? Are you using CFC and HCFC free chillers? Provide

specifications.

Following Energy conservation measures are proposed for Energy Saving:
» CFL & LED based lighting will be done in the common areas, landscape areas, signage’s, Entry
gates and boundary compound walls etc.

> Auto Timer Switches Will Be Done for Street lights, Garden lights, Parking & staircase Lights &
. Other Common Area Lights, for saving electrical energy.

» Multiple Circuits for lighting.

» Automatic Power Factor Correction Panel for Power Quality Improvement.

» Water Level Controllers With Timers Are Used Water Pumps.

9.8 | What are the likely effects of the building activity in altering the micro-climates? Provide a self

assessment on the likely impacts of the propoesed construction on creation of heat island &
inversion effects?

It will not alter the microclimate. The construction will not cause inversion.
9.9 | What are the thermal characteristics of the building envelope? (a) roof; (b) external walls; and (c)

fenestration? Give details of the material used and the U-values or the R values of the individual
- | components. <

The project is not centrally air conditioned thus the ECBC guidelines will not be applicable to this project.
To reduce heat intake use of insulation or other materials will be decided by the occupants of the building.

What precautions & safety measures are proposed against fire hazards? Furnish details of
emergency plans.

FIRE FIGHTING: o
As per the regulations of CFO NOC

Provision of Fire Protection System.

Provision of Fire Alarm System as per 1.S code.

Provision of Fire detection system.

9.10

L A L ool o

Provision of Fire hydrants. Fire pumps, booster pumps, sprinkler pumps:
independent circuit & fire hydrant fine.

Provision ol portable fire extinguishers ol IS specilication.

#» Adequate underground and overhead separate water storage tanks.

L Cogm!ﬁte D'; _.Ier,M 13genmen lan (DMP) is made by considering all the f"iclor;‘ rcSponsible for

Electric, supply
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management of any minor or major disaster.

9.11 | If you are using glass as wall material provides details and specifications including emissivity and
thermal characteristics. o o
Glass shall be used in residential only for windows. I

9.12 | What is the rate of air infiltration into the building? Provide details of how you are mitigating the
effects of infiltration.
It has not been studied. i B T

9.13 . To what extent the non-conventional cnergy technologies are utilized in the overall (_‘11;';,-)-' B
consumption? Provide details of the renewable energy technologies used.
Will be provided.

10 | Environment Management Plan

The Environment Management Plan would consist of all mitigation measures for each activity to be
undertaken during the construction, operation and the entire life cycle to minimize adverse environmiental
impacts as a result of the activities of the project. It would also delineate the environmental monitoring
plan for compliance of various environmental regulations. It will state the steps to be taken in case of
emergency such as accidents at the site including fire.
ENVIRONMENTAL IMPACT AND MANAGEMENT PLAN FOR THE PROJECT
EMP for Construction Phase

Sr. E_l‘nvirtmmemal Activity Impacts Precautionary
no. | Component measures
1 | Ambient Air| = Site Clearance . e Increased level Forcontro]ling air
Quality & Noise |« Excavation of dust & | pollution:
level e Construction of other air| © Water Sprinkling
Structures pollutants « Cover on trucks
= Heavy vehicle traffic o Thisrensed s Use of RMC instead
e Use of DG Set nitise level. of preparing :
» Open burning of waste concrete at site
s Vehicles with valid
PUC
« DG sets: CPCB
approved low
sulphur fuel.
For controlling noise
pollution :

= Barricades along the
periphery of the site.

s Ear Plugs for
L.abourers

» D.G. sets CPCB

- approved

s No noisy work in
night shifts.

» Using  electrically
operated
construction

equipment.

BE/Form LA-Sandiin Palace/015/002 Res 00
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2 | Water « Use of fresh o Stress on the water| « Use of tanker water

« water for Construction supply in  the for construction. No

activity / labors vicinity burden on municipal

« Wastewater » Sedimentation, supply

« generation e Pollution of nearby | « Provision of

« Disposal of site water courses. temporary toilets for

« Run off into SWD « Unhygienic - labors.

« Water logging condition for| e Precaution to avoid
surrounding water logging during
residents. construction

3 | Soil « Precorstruction and| e Loss of good|e Proper and Separate
excavation debris fertile soil storage of

» Storage of construction | ¢ Soil erosion, Soil| construction material

naterial / chemicals contamination due| e Storage of  all
 Iransportation of to  mixing of| petroleam products
hazardous material construction on impervious layers

» Residual paints material/ viz. concrete.

Solvents/bituminous accidental spillage| ¢ Transportation,
material etc. operation /|  of chemicals /oils storage and
maintenance handling, disposal of
Generation of garbage HW as per their
by labor . guidelines ~~ and |
handing it over to
authorized agencies.

* Use of electrically
operated machinery.

» Segregation of waste
at Source

Even after taking precautions if soil is found to be contaminated, it shall be removed and disposed
off 1o authorized site. :

4 | Ecology o Site clearance, | « Disturbing natural | « Plantation of local
Construction of | flora and fauna tree species on the
structures, cutting of | « Loss of vegetation| Periphery of site
trees from chemical | » Plantation of trees

spills from| will start in middle of
vehicles construction phase.

« Regulation of
vehicular trips and
speed and proper

2 > - maintenance of
machinery.

5 | Safety & Hygienic | Construction work » Positive impact : e Adequate

Measures Labor Employment drinking water,
generation toilet and
» Salety and hygiene bathing
at site may be ' facilities.
affecied (?uring_ e Regular
construction analysis 5F
drinking water.
e Personal
protective and
safety
equipment will
: J be provided.
BE/FOTTT TA-5Am0T]
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e First aid
tacility.

e Regular health
check up

e Regular  pest
control at site.

e kducational
and  awareness
programme  for
safety
measures.

EMP for Operation Phase '
Sr. | Environmental ‘ ‘Activity Ympacts Precautionary
no. Component measures
1 Ambient Air| Increased vehicular Traffic e Adequate parking
Quality& Noise | trips, congestion provision,; well
level | Use of DG sets Air pollution organized traffic
I . management plan for
ncrease in
) Smooth  flow  of
noise level velicles.
e Regular PUC check-
up for vehicles.
o DG sets: As per
CPCB norms, Proper
Maintenance, Use of
Low sulphur fuel.
e Acoustic Enclosures
for DG sets
e Plantation of tress
will reduce air
pollution and also act
as noise buffer.
2 Water s Increased Stress on| e Use of water saving
Demand of existing  water practices
natural water, supply, » Adoption of dual flush
s Generation of Pollution of system
waste water water bodies e Rain water harvesting
o Increased Increased run| e Plantation of  less i
paved struclure off from site. water consuming trees. |
e STP is planned and
treated sewage will be
used for secondary
requirements like
flushing and
gardening. i
3 Land e Solid wasle | o Improper disposal |  Waste  minimization '
generation, of waste, recovery and reuse

e Transportation

accidental

i |L of -~ hazardous | spillage of for all salid waste '
|_ ! material hazardous streams
\ s Increased paved|  chemicals leads IU} s Recycling of non
; structure soil biodegradable B
BE/Form [A-sangnu Paace/UID0UL Kev iy
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[ contamination carbage
e Increased run off| e Treatment of
from site. biodegradable garbage

by . Organic  waste
converter and its use
as manure

e Use of dried STP

" sludge as manure

e Transportation, storage
and handling, disposal
of HW as per their
guidelines and
handling it over to
authorized agencies.

‘e Strom water drainage
of adequate capacity.

Even after taking precauiions if soil is found to be contaminated, it shall be removed and

disposed off to authorized site

4 | Ecology Introduction of| e Disturbing o Plantation of local tree
new tree species natural flora and species.
fauna
e Increased
exposure to
anthropogenic
activities. :

5 Safety & | Influx of people o Stress on all| ® Emergency preparedness
Hygienic utilities, risk and plan and Disaster
Measures danger due to management plan will be

natural and Prepared and explained

manmade with the help of local

disaster NGO’s and surrounding
« Positive impact: people and authority.

Employment

generation

Note: Environmental monitoring plan will be prepared based on Environmental management Plan. All
environmental parameters will be studied as and when required and based on analysis result mitigation
measures will be implemented.

Hazardous Waste Management Plan:
Construction Phase:
Environmental Management Plan for Hazardous Waste Generation

( ;: Source of Hazardous Waste Generation Mitigation Measures
1 Leakages and spillage oil or fuel * Contaminated soil if any shall be disposed off

* Bituminous materials /any other chemicals
shall not be allowed to leach into the soil.

2 Residual qu(t;bt’)/l(ent;"' \\'..,.:,.\ --do--
Other hazardous waalﬂs,;"fz{ny shall alse be hafdled in the similar way through authorized dealers only.
BE/Form Ia\-San(Ihil I:_? 1 e
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Operational Phase
Sr. . oo Where B knora Mitigation Disvosal
Nis: Source of Hazardous Waste ﬂ.JlLId ion Nt isposa
1. Waste Qil from D.G Sets -- Waste oil will be handed over
to authorized recyclers.
Environmental Monitoring Plan:
DURING CONSTRUCTION PHASE
ITEM PARAMETERS FREQUENCY LOCATION
Ambient Air RSPM,S0O, At major construction
L Quality NOy Quuenerly area.
. Equivalent noise : At major construction
2. Noise Level Level dB(A) Daily area.
Physical, : > ..
3 Water' chemical and Biological Quarterly Tankeys./ Mrnicipal
Analysis supply
parameters
DURING OPERATION PHASE
ITEM PARAMETERS FREQUENCY LOCATION
1 Ambient Air RSPM,S0,, Quarterly aro::éal :rilogjlongth
: Quality NOx TG 2 et
site.
. s Near DG sets
; E : : "
2. Noise Level quwi}zzi noise Daily Near STP, Near
' parking area.
Exhaust from . e
3 DG Set SPM, SO, Quartcerly Stack of DG sets.
4, harvesting per the source and Daily RWH Tank
- System G ®
utilization of water
Wastewater pH, BOD.COD,
5 ) drlsin TSS, TDS. Daily STP.
+ 0&G
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Residential Development at Pali Hill, Bandra (W), Mumbai , Maharashira, India by M/s. Sandhu Builders.
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d2%  SANDHU BUILDERS

A8 P e B T

. Ragd olf. & Admin, Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbal -
SANDHU GROUP (W), al -+ 400050

Iel 0 - 26051177 /1277 /1377 fFax 2605 1477
SDL {-Mall: sandhagroup@hotmall.rom  Website www.sandhugroup. net

Date:  Thursday, May 19, 2016~

To,

State Environmentul Impact Assessment Authority (SEIAA)
Environment Deputtiment, S
Mantralaya,

Mumbai, 400032
State: Maharashtry

Subject o Submilxxlon of hard copy of Application for Environmental Clearance (EC)
for pur Project "Sandhu Palace™ nf CTS No 1381, 1382/C, 1378/A, 1629 A/1-
10 of viilnge Bandrn (West),Pall Hill, Mumbnl, Maliarashira-400 050,

Reference : Online submission of our project on MoEl* website
Our Proposul No, SPATPHINCP) Y3939/ 2006 gy 20l 71\6

Respected Sir,

With reference to the ghove mentioned subjeet we ore submitting herewith the hard copy ol our
application for Environmentul Clearance with necessary enclosure for your kind consideration.

Kindly acknowledgy 1o sine,
Thanking you,
Yours faithfully,

For SANDHU BUILBERS

(2
AUTHORIZED SIONATORY qﬂé—ﬁ:{"’“l

Encl:

I Online submlglon report
2. Form | & |A
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M Gma” ' Hitendra Patel <hitenpatel16@gmail.com>

Acknowledgement Slip for EC application

monitoring-ec@nic.in <monitoring-ec@nic.in> Fri, May 20, 2016 at 12:45 PM
To: hitenpatel16@gmail.com
Cc: monitoring-ec@nic.in

Acknowledgement Slip for EC application

This is to acknowledge that the proposal has been successfully uploaded on the
State portal. The proposal shall be examined in the state authority to ensure that
required information has been submitted. An email will be sent seeking ..dditional
information , if any, within 20 working days. Once verified, an acceptance letter shall
be issued to the project proponent .

Following should be mentioned in further correspondence

1. Proposal No. : SIA/MH/NCP/53937/2016

N ion Proj i
2, Category of the Proposal ew Construction Projects and Industrial

- - ’ Este_lles
Sandhu Palace, CST No. 1381,1382/C, 1378/A,
3. Name of the proposal : 1629 A/1-10 of Village Bandra (W), Pali Hill,

Mumbai - 400050 by M/s. Sandhu Builders
4. Date of submission for EC : 20 May 2016
5. Name of the Project proponent along with contact details

a) Name of the proponent : MS SANDHU BUILDERS

b) State : Maharashtra
c) District : Mumbai (Suburban)
d) Pincode : 400050

hitps://mail.google.com/mailiu/0/2ui=28ik=86be2a709dview=ptasearch=inboxamsg=154cd047a8c Tdaf&sim=154cd047a8¢17daf in



Fwid: Acknowledgement Slip for EC application
Hitendra Patel
Today 12:52 PMYou

Acknowledgement Slip for EC application

1Q%°

This is to acknowledge that the proposal has been successtully uploaded on the State portal.
The proposal shall be examined in the state authority to ensure that required information has
been submitted. An email will be sent seeking additional information , if any, within 20

working days. Once verified, an acceptance letter shall be issued to the project proponent .
Following should be mentioned in further correspondence

i. Proposal No. : SIA/MH/NCP/53937/2016
2. Category of

New Construction Projects’ and Industrial Estates
the Proposal

Sandhu Palace, CST No. 1381,1382/C, 1378/A, 1629 A/1-10 of

3.Nameolthe Village Bandra (W), Pali Hill, Mumbai - 400050 by M/s. Sandhu

propesal Builders

4. Date of

submission for : 20 May 2016
EC

5. Name of the Project proponent along with contact details

a) Name of the proponent : MS SANDHU BUILDERS

b) State :  Maharashtra
c) District : Mumbai (Suburban)
d) Pincode : 400050
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SANDHU BUILDERS

Ragd off. & Adimn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra {W), Mumbal - 400050
SANDHU GROUP 1o 5605117771277 /1377 Fax 2605 1477

SDL { Mall: sandhugioup@hotmall com  Wabsile swww.sandhugroup net

Date:  Thursday, May 14, 2016

To,
State Environmeniu! Impiet Assessment Authority (SEIAA)
Environment Depurtment,

Mantralaya, o

Mumbai, 400032

State: Maharashtru

Subject o Submtaslon of hard copy of Applieation for Environmental Clearance (EC)

for onr Project “Sandhu Paluce” at C'TS No 1381, 1382/C, 1378/A, 1629 A/1-
10 of villnge Banden (West),Pall Hill, Mumbal, Maharashira-400 050,

Reference : Onlhie submission of our praject on Malil website
Our Proposnl No, S PATMHINCP ] 73937/ 2006 ¢y, 20l 7116

Respected Sir,

With reference (o (g #hove mentioned subject we are submitting herewith the hard copy of our
application for Environmentul Cleurnnce with necessary enclosure for your kind consideration.

Kinﬁiy acknowledye W mmme.
@ Thanking you,
Yours faithfully,

For SANDHU BUILBERS

AUTHORIZED SIGNATORY

Encl:

1. Online submigaun repur
2. Form 1 & |A
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SANDHU BUILDERS

Regd off. & Admn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai - 400050
Tel : - 26051177 / 1277 / 1377 Fax : 2605 1477

SDL E-Mail: sandhugroup@hotmail.com  Website :www.sandhugroup.net

Date: 29/07/2016.

To,

The Member Secretary,

State Level Expert Appraisal Committee II

Environment Department,

Mantralaya, Mumbai-400032

State: Maharashtra .

Subject : Submission of Revised Form-1&1A (Revision 1) and Consolidated statement

(Revision 0) for Environment Clearance (EC) of project “Sandhu Palace” at CTS
No 1381, 1382/C,1378/A,1629/A/1-10 of Bandra (West), Pali Hill, Mumbai.

Reference 1. Submission of Form 1 and 1A to SEAC II dt. 20.05.2016
2. Agenda of 49" SEAC II meeting (Item No.37)

Respected Sir,

With reference to above mentioned subject we would like to inform that we have submitted the Form-
1 &1A to SEAC1I on 20.05.2016.

Please note that in the forms submitted there are some changes in the parking provision. Comparison
of the same is given below:

No. Details Details as per Form 1 & 1A submitted to Revised details
SEACII dated 20.05.2016
1. |Parking - 4W-108 ' 4W-108
Requirement(nos.) 2W-Nil 2W-Nil
2. |Parking Provision 4W-239 4W-226
(nos.) 2'W-Nil 2W-43

Hence submitting herewith the Revised Form-1 & 1A (Revision 1) and Consolidated Statement
(Revision 0) as mentioned in agenda of 49™ SEAC II meeting for your record.

Kindly acknowledge the same.

Thanking you,
For SANDHU BUILDERS

s

AUTHORIZED SIGNATORY




SANDHU G

1%~
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 SANDHU BUILDERS

Rdijp Regd off. & Admn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai - 400050

Tel : - 26051177 /1277 / 1377 Fax : 2605 1477
SDL E-Mail: sandhugroup@hotmail.com Website :www.sandhugroup.net

Date : Wedncsday, August 10, 2010,

To, ;

State Environmental Impact Assessment Authority (SEIAA)
Environment Department,

Mantralaya,

Mumbai, 400032

State: Maharashtra

Subject : Regarding submission of hard copy of Application (Form 1 & 1A) for
Environmental Clearance (EC) for our Project “Sandhu Palace” at CTS No

1381,1382/C,1378/A, 1629 A/1-10 of village Bandra (West), Pali Hill, Mumbai-400
050 State- Maharashtra.

Reference ¢ Online submission of our project dated 20.05.20]6.
* Hard Copy Submission of Form 1 and 1A to SEAC-II dt. 20.05.2016

¢ Received mail dt. 04.08.2016 from SEIAA regarding Acceptance Letter for
EC

Respected Sir,

With reference to the above mentioned subject we would like to mention that we have already
submitted the signed hard copy of our application for Environmental Clearance (Form 1 & 1A) with
necessary enclosure to SEIAA on 20.05.2016 after online application of above said project.
Acknowledgement copy of the same is attached as Annexure-1.

However as per mail dt. 04.08.2016 from SEIAA regarding Acceptance Letter for EC we are once

again submitting herewith signed hard copy of Form 1 & 1A including all enclosures for your record
and same is attached as Annexure-2.

Kindly acknowledge the same.
Thanking you,
Yours faithfully,

For SANDHU BUILDERS

Jo2—

AUTHORIZED SIGNATORY"

Annexures:

I~ Acknowledge copy of hard copy submission & Acceptance Letter for EC from SELAA di.
04.08.2016 '

2. Form1 & 1A




CONSOLIDATED STATEMENT: SEIAA-STATEMENT-0000000051

Subject: Environment Clearance for “Sandhu Palace”, Bandra (West), Pali Hill, Mumbai

1.Name of Project

“Sandhu Palace”, Bandra (West), Pali Hill, Mumbai

2.Type of institution Private
3.Name of Project Proponent Mr. Diler Sandhu (Owner)
4.Name of Consultant Ultra-Tech

5.Type of project

Housing Project

6.New project/expansion in existing

roject/modernization/diversification | New Pruject
n existing project
7.1f expansion/diversification,
whether environmental clearance Not applicable

has been obtained for existing
project

8.Location of the project

CTS No 1381, 1382/C, 1378/A, 1629 A/1-10 of village Bandra (West), Pali Hillﬁiu.m.bai-tlﬂﬂ 050.

9.Taluka Kurla '%E,
10.Village Bandra (West) %f% B =

11.Area of the project

Municipal Carporation of Greater Mumbai (M.C.G.M.)

12.10D/1UA/Concession/Plan
Approval Number

10D / Plans Approved on 24/02/2006 and CC upto top of basemen

10D/I0A/Concession/Plan Approval Number: CE/2157/W.

Approved Built-up Area: 13178.65

13.Note on the initiated work (1f
applicable)

Total constructed work (FS1 + Non FSI): Building pri
Buildings after EIA notification dt. 14.09.2006: 40,%

24/02/2006 and CC upto top of basement on 22/06/2
before the 14th September, 2006 Notification of
carried out as per MCGM sanctions, without'

stage.

14.LO1 / NOC / 10D from MHADA/

NA

Other approvals (If applicable) _ %
15.Total Plot Area (sq. m.) 13.592.50 Sq.mt. Pl
16.Deductions 725.65 Sq.mt. £

17.Net Plot area 12,866.85 Sq.mt. o

18.Proposed Built-up Area (FSI &
Non-FSI)

FS1 area (sq. m.): 13,178 65:Sq.mt.

\) %27, 136,68 Sq.mt.

Non FSI area (sq. m
Total BUA area,(sd, .)<40,317.33 Sq.mt.

19.Total ground coverage (m2)

1377.22 Sq.méx

20.Ground-coverage Percentage (%)
(Note: Percentage of plot not open
to sky) 2

1%

21.Estimated cost of the project

2067690000 ;

22.Number{of buildings & its configuration
R

Bewial. Number of floors Height of the building (Mtrs)
2 Basements + Ground + 13 Floors =
- . : + 19 part Floor : 69.02
2 ’%1 %ﬂ‘? n{g - Wing B 2 Basements -il-] l{gg?;md + 5 Upper 29.24

23.Number off. 3 %
tenants and:shops.”

Flats: 43 nos.

24, Numbeors

expected residents / |Total Occupancy: 215 nos.

users

25.Tenant density

per hectare 34/Hector

26.Height of the
building(s)

27.Right of way
(Width of the road

from the nearest fire | 13.70 mt. wide Road

station to the
proposed building(s)

A e e sv e A A A A L]




28.Turning radius
for easy access of
fire tender
movement from all
around the building
excluding the width
for the plantation

7.5 mt.

gmegt“?;'?S) if any Total Construction completed as per approval from M.C.G.M.
30.Details of the
demolition with NA
disposal (If
applicable)
31.Production Details
poodal Product | Existing (MT/M) | Proposed (MT/M) Total (el
1 Not applicable Not applicable Not applicable Not c§§ie
‘ 32.Total Water Requirement £
Source of water M.C.G.M. ¥
Fresh water (CMD): |19
Recycled water -
Flushing (CMD): |10
cled water - 10
Gardening (CMD):
Swimming pool
make up (CI‘I].UIL] 2
Dry season: Total Water

; Overhead water 40

Requirement (CMD) |41

girg ﬁghtlngd-
nde und water |100
fank(CMD):

Fire fighting - %?

tank(CMD): AV

Wet season:

Excess treated wategd] 3, . .
Source of water | MC.G.M. & Rainwater Harvesting tank

Fresh water (%;%ﬁg
e 10

gatdr - |,

S . pool
%ﬂp ? Cum): 2

. [TEntal Water
[Requirement (CMD) |31

Fire fighting - '
Underqround water (100
tank(CMD):

Fire fighting -
Overhead water 40 .
tank(CMD):

Excess treated water |13

Details of Swimming
pool (If any) .

Swimming pool make up : 2 KLD (from Tanker Watéigf Pﬁtbgllrp?ﬁﬂw)‘/ e

-

—————
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[ 33.Details of Total water consumed
Fartlonla Consumption (CMD) Loss (CMD) Effluent (CMD)
Water e ) .
Reéquire | Existing | Proposed Total Existing | Propésed Total Existing | Proposed Total
ment
: Not Not Not Not Not Not Not Not Not
Domestic | 5 licable | applicable | applicable | applicable | applicable | applicable | applicable | applicable | applicable
Level of the Ground
e i e Not encountered
Size and no of RWH ) )
tank(s) and 1 RWH tank of capacity 34 KL
Quantity: .
Location of the RWH ﬁ i
tank(s): Lower Basement Level s
: F 5 P
34.Rain Water - Q.‘t‘;‘_“my of recharge | 5 ;o5 of recharge pits &b .
Harvesting | _ b
(RWH) Size of recharge pits . K/ﬁ

2 nos. of recharge pits

Budgetary allocation
(Cap&;tal cost) :

Rs.15.00 Lacs

Budgetary allocation
(O & M cost) :

Rs. 0.26 Lacs/annum

NS

Details of UGT tanks
if any :

Location(s) of the UGT tarf@i%&ier Basement Level
m. ok, B

e

35.Storm water
drainage

Natural water
drainage pattern:

Towards exte%ﬁ’%&g}i&rater drain situated at 13.70 m wide road

Quantity of storm
water:

Size of SWD:

Ay’

%&.Sewa e and
aste ter

in KLD: ‘
STP technology:

Capacity of
.| (CMD}):

Sewage generation g 4

11 STP of 40 KL

e

| Rotating Bio-disk Contactor (RBC)

Location=&
the STB:

Lower Basement Level

Rs. 38.00 Lacs

d tary allocation
& M cost):

Rs. 7.03 Lacs /fannum

s s

AU TR ST T e
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37.Solid waste Management

applicable):

Waste generation in | Waste generation: | NA

the Pre Construction | pigposal of the

and Construction construction waste |[NA

phase: debris:
Dry waste: 29 Kg/day
Wet waste: 68 Kg/day

Wast . Hazardous waste: NA

aste generation [— -

in the gperation BlOl]:'le.lcal waste (If NA

Phase: applicable):
STP Sludge (Dry
sludge): 4 Kg/day
Others if any: NA )
Dry waste: M.C.G.M. - % :
Wet waste: Organic Waste Converter ?? & L

; Hazardous waste: NA
Mode of Disposal |Biomedical waste (If
of waste: NA

STP Sludge (Dry
sludge):

Use as manure

DOthers if any: NA
Location(s): Ground Level
Area for the storage
Area
requirement: gfa‘g::itae] :& other |24 Sq.mt.
Area for machinery: |12 Sq.mt. & 4

Budgetary allocation
(Capital cost and

Capital cost:

Rs. 9.00 Lacs (Cost¥gr treatment of biodegradable garbage by OWC)

O&M cost): 0 & M cost: mum (Cost for treatment of biodegradable garbage by
ecterestics
~ Serial Outlet Effluent Effluent disch
Number Parameters irecterestics Charecterestics. stanudarﬂslflt\:d_l’ac ?
o ! ~ Not applicable Not applicable Not applicable
Amount of effluent generation 0“‘9?‘%
(CMD): : gl
Capacity of the ETP: _ﬁ_‘@fi‘:}'@;,a‘f)plicahle
} P

Amount of treated effluent

%%ot applicahle

recycled : &

Amount of water send to M : | Not applicable
Membership of CETP fifggquire): | Not applicable
Note on ETP tecmﬁused Not applicable -
Disposal of thed‘gyp Eﬁ‘age Not applicable

i,
1’:;;&’;}
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39.Hazardous Waste Details

Serial Description Cat UOoM Existing | Proposed Total Method of Disposal
Number
; Not Not Not Not Not 3
! Notapplicable | o licable | applicable | applicable | applicable | applicable |~ Not applicable
40.Stacks emission Details
Height
; : Internal
Serial ; ; Fuel Used with Stack No from diameter | Temp. of Exhaust
Section & units Rants ac ‘| ground Cases
Number % 9 level (m) (m)
; ; Not Not Not s
1 Not applicable Not applicable applicable | applicable | applicable Not applicable
41.Details of Fuel to be used
Serial g Existin, Proposed _
Kumber Type of Fuel g P 5 -
1 - | Not applicable Not applicable Not applicable _ Natpplicable
| 42.Source of Fuel - Not applicable ’ %:% e
43.Mode of Transportation of fuel to site | Not applicable S

Total RG area : 3222.52 Sq.mt. L%
No of trees 1o be cut |,
- Number of trees 10 | ye0qy planted: 250 nos. % fing tress=32 nos.
|44.Green Belt  |be planted : L f,gd .
n n N
Developme List of proposed The list is given in Usk@oposed plantation on ground
|native trees : A
Timeline for A4S v
completion of Before occupation g
plantation : ;
45.Number and list of trees species to be planted in the ground
. s Rl . Characteristics & ecological
N%J'glll?ir Name of the plant Common Jljg?ﬂ%& . Quantity 2 - importance
' The areca nut is not a true nut, but
rather a fruit categorized as a
L hermll]t is commercially available
T in dried, cured and fresh forms.
When the husk of the fresh fruit is
green, the nut inside is soft énough
1 Areca catechu 86 to be cut with a typical knife. In
J the ripe fruit, the husk becomes
t}:‘ezllcfu\.r or oran%e and, as it dries,
e fruit inside hardens to a wood-
like consistency. At that stage, the
: areca nut can only be sliced using
Gy, a special scissors-like cutter.
i ; Evergreen Shady Tree with
2 ofita stholaris Devil Tree : 1 fragrant flowers, Medicinal
37 properties, white fragrant flowers
; i _ - It is commonly planted due to its
3 glyalthia longifolia False Ashoka 10 . effectiveness in alleviating noise
b : : pollution.
It's large tropical tree in the
leadwood tree. The seed within the
frulijt is edible whﬁn fully ripe. As
" 2 s : the tree gets older, its crown
4 Terminalia catappa Badan 8 becomes more flattened to form a
spreading, vase shape. Its leaves
are known for medicinal
properties. Shady tree.
’ =2 Plant is attractive to bees,
5 Bauhinia acuminata Bauhinia . o 5 butterflies and/or birds.
[ - S Inflorescence is white in color.
Callistemon species have
. go%mﬁnlyhhee]? referred to as
: S S DA - ottlebrushes because of their
6 Callistemon viminalis Bﬂytle Brush 27 cylindrical, brush like flowers
' I resembling a traditional bottle

T i brush.
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Hyvophorbe
lagenicaulis

Bottle Palm

25

Bottle palm has a large swollen
‘(sometimes bizarrely so) trunk. It
is a myth that the trunk is a means
by which the palm stores water.
Bottle palm has only four to six
leaves open at any time. The
flowers of the palm arise from
under the crownshaft.

Araucaria columnaris

Christmas Tree

mas Tree in India, is a tree native
to the Cook Island, north-east of
Australia in the South Pacific. The
bark of the Cook pine peels off in
thin paper like sheets. Can reach
60 m in natural habit. But more
commonly grown as a house-plant
i% pots. The relatively short, mostly

orizontal branches are in whorls
around the slen i

10

Caryota urens

Howea forsteriana

Fishtail pa'm

Kentia Palm

57

in to the landscape.

nk (grows to about
overed by re

larly.
scar rings. Tu:)clgt.:lu paﬁn
shape that resembles the

_ lower fin of a fish.

¢ 11

Plumeria alba

White frangipani

= %@é palm is an elegant plant, and

is popular for growing indoors,
requiring little light.

strongly perfumed white flowers
with a yellow center, Planted as an
ornamental plant Heart of the

medical preparation taken as a
venmﬁ'

Evergreen shrub has narrow
elongated leaves, large and

wood is part of a traditional

ge or as a laxative.

12

- 46.Total quantity of pl@%und

Magnolia champaca

)

Spn&%}"?
{“’%

<
ﬁ%g

strongly perfumed white flowers
with a yellow center, Planted as an
ornamental plant Heart of the

wood is part of a traditional

Evergreen shrub has narrow

elongated leaves; large and

medical preparation taken as a -
vermi

47 Number and list Q_f‘s

Serial

ge or as a laxative.

Number
1

C/C Distance

f"shritbs and bushes species to be planted in the podium
Name_p - :

NA

RG_:
Area m2 s

NA

A
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48.Enerqgy

Source of power
supply :

Reliance Energy

During Construction
Phase: (Demand
Load)

NA

DG set as Power
back-up durin
construction phase

NA

During Operation
l:ghasc (Connected

1816 KW

Power

requirement: During Operation

Phase {(Demand
ad):

1104 KW

Transformer: -

DG set as Power
back-up-during
operation phase:

1DG set of 630 kVA

Fuel used: Diesel

Details of high
tension line passing
through tke plot if
any:

NA

49 .Enerqgy saving by non-convention;

Use of Solar water heating system. -

Use of Solar lighting for Street, Landscape, Corridor & Staircase.

Use of LED lights in comman areas and parking areas .
Use of electrcmc hallast .

%@%

i“*né"

50.Detail calculatlbxﬁ ‘&3}; of saving:

Serial
Number

Energy Conservation Measures e =

Saving %

Use of Solar water heating system. Us
1 lighting for Street, Landscape, Corridor
Use of LED lights in common areas a

. Use of electronic ball

%

. Use of electronic ballast .

Use of Solar water heating system. Use of Solar
lighting for Street, Landscape, Corridor & Staircase.
Use of LED lights in common areas and park.lng areas

51. Deta;lﬁ ”ﬁhﬁ,ﬁollutmn control Systems

Source Existing pollutio ; system Proposed to be installed
Not : : g
appljga_hle N?}@ _ Not applicable
Budgetary allocation | Capital cpsl: 2 Rs. 48.24 Ldcs (Solar system)
(Capital cost and -
O&M cost):: . 0 & Mgcost: Rs 1.45 Lacs/annum (Solar system)

52. Enwror%ntal Manaqement plan Budgetary Kocation

W a) Construction ph

hase (w1th Break-up)

Nsu‘il;li?:lef %butes - Parameter - Total Cost per annum (Rs. In Lacs)
B~ NA NA NA

=

P B e LR PR
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b) Operation Phase (with Break-up):

L

Serial 5 gy Capital cost Rs. In Operational and Maintenance
Number Component Description Lacs cost (Rs. in Lacs/yr)
; : Cost for Gardening,
Fneilp En?gft & Cost for Ambient air &
1 A ug) Noise Monitoring, 17.72 1.47
Biological Cost for DG Stac
Environment ¢ g
Exhaust Monitoring
Cost for Sewage
5 Water Environment - | Treatment Plant, Cost 38.00 203
= Waste water treatment | for STP sensors, Waste > :
water monitoring
[%cst for RVI\:H ?etéails
N - echarge Pits) , Cost
Water ERVIronment - | for RWH details (RWH
3 ater Conservation tank), Cost for 15.00 0.2
(Rain Water e : 4 :
Harvesting System) | reatment unit for rain ) %
g0y water tanks, Cost for &
Rainwater Monitoring |
Cost for Treatment of
Land Environment biodegradable
4 (Solid Waste garbage in OWC, Cost
Management) for monitoring of
organic manure
5- Energy Conservation Solar system
6 Cost Towards Disaster _
management
52. Storage of chemicals (sl at
uns
’ 4 f .
Storage o Consumption
- . Storage % Source of Means of
D St L Cc
eSOnphon RS pEREian ?fﬂ%g | atany /Month in Supply |transportiation
i A point of
. # | ‘time in
3 3 MT
- _ Not b e 3R Not Not — Not ]
Not applicable applicable Not apph;gg){gﬁ-\.&’ﬁ £ plicable | applicable Not applicable applicable Not apPllcahle
53~Any Other Information o
No Information Available - -

3 Entry and Exits.

r and area of

Parking details:

Nerhent: 2 Basemn_ants
: m]Jer and area of
odia: ’ NA .
Total Parking area: |9,412.50 Sq.mt.
Area per caxn As per NBC
‘| Area per car: As per NBC
Number of 2-
Wheelers as
approved by Required: Nil and Provision: 43 nos.
competaent
authority:
Number of 4-
Wheelers as
approved hy Required: 108 nos. and Provision: 226 nos.
competent
authority:
Public Transport: NA

Width of all Internal
roads (m):

Minimum 6.0 m.

]
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CRZ/ RRZ clearance
obtain, if any:

NA

Distance from
Protected Areas /
Critically Polluted
areas /| Eco-sensitive
areas/ inter-State
boundaries

NA

Category as per
schedule of EIA
Notification sheet

8 (a)

Court cases pending
if any

Yes , Appeal (L)/82/2014. Bombay High Court Suit No 109 of 2013, Suit

Other Relevant
Informations |

No 345 of 2014
NA

Have you previously
submitied
Application online
on MOEF Website

Yes

Date of online
submission

|20-05-2016

T




APPENDIX - 1
(See paragraph - 6)
FORM 1
(I) Basic Information
Sr. | Item Details
No.
1 Name of the project/s | “Sandhu Palace” at Pali Hill, Bandra (West), Mumbai ~
| 2. | S.No. in the schedule 8 (B2)
3. | Proposed Total plot area: 13,592.50 Sq.mt.
capacity/area/length/tonnage to be | Deduction: 725.65 Sq.mt.
handled/command area/lease | Net plot area: 12,866.85 Sq.mt.
area/number of wells to be drilled | Built up area as per FSIjg 1178.65 Sq.mt.
Total Construction Built-up area: 40,317.33 Sq.mt.
Project Proposal:
Residential: 1 Building with Wing A & B
Wing A: 2 Basements + Ground + 18 Floors + | Flats: 38 Nos.
19 part Floo!r
Wing B: 2 Basements + Ground + 5 Upper | Flats: 5 Nos.
Floors ]
4. | New/Expansion/Modemization New
5. Current status:

Existing Capacity/ Area etc.

Buildings not under purview of any EIA Notification:

Building Date of Built-up Present

Occupation Area Status
Certificate (Sq.mt.) )

Building B 18.03.1978 253.09 Occupied

(Patuck’s Bungalow)

Building C 18.03.1978 1391.021 Occupied

(Row Houses) :

Building E . 18.03.1978 7571.93 . Occupied

{(Manju Mahal) ; :

Hence, these buildings are not in purview of EIA notification

Details of chronological orders of permissions for Sandhu Palace ( wing
|A&B): '

Sr.
No.

Non-FSI_
(Sq.mt.)

Particulars Date

Total
BUA
(Sq.mt.)

24 Feb| 10439.53

2006

1 | Plan approval /
1.0.D. &
Chronological
Amendments
10D (Basement +
Stilt + 13 Floors) -

3574.19

14013.72

Amendments

3 Oct
2008

a | A wing- 13571.51
(2Basements -+
Ground Floor +19
Floors)

B wing-(2Basements
+ Ground Floor + §

Floors)

22338.58

35910.09

b. | A wing-
(2Basements -
Ground Floor +19
Floors)

B wing-

4 May
2010

13571.51

27138.68

(2Basements 1

40710.19

“Sandhu Palace” Bandra, Mumbai
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Ground Floor + 3

Floors)
c. | 19™ “Floor parfll May| 13178.65| 2713868 | 40317.33
instead 2011
Of full floor in
carlier
Approved plan
2 | Commencement
Certificates and
Chronological
Amendments :
a | Topof 19 Basement| 22 Jun|  Nil 1600 1600
(13 Floor Plan) 2006
b | Upto upper 6 Oct Nil 7509.62 7509.62
basement (Awing- 2008
19, B wing-5 Floors)
¢ | A-wing Extension | 24 Oct| 1948.02 2810.11 - | 4758.13
upto top of 3" Floor| 2008
d | A-Wing Further 19 Jan| 1948.02 1743.06 3691.08
extension upto top | 2009
of 6° floor
| & | Further Extension 20 | 6428.77 | 5770.69 | 1219946
Awing —upto 14" | June
Floor " 2009
B-wing — upto 5™
Floor
f | Further Extension | 15 Oct} 649.34 581.02 1230.36
A-wing—-uptotop | 2009
of 15" floor
¢ | Further Extension | 22 Jan| 2597.36 2324.08 4921.44
A-wing upte top of [ 2010 g
19" floor
k| Reindorsed 7
May-
2010
i | Reindorsed A wing 18 . .
19 Part May- | -392.86 4800.10 4407.24
2012
.| Total 13178.65 | 27138.68 | 40317.33
* Total constructed work (FSI + Non FSI): ;
*  Building prior to EIA notification 2004: 9222.04 Sq.mt..
+  Sandhu palace (Wing A & B): 40,317.33 Sq.mt. '
+ 10D / Plans Approved on 24/02/2006 and CC upto top of basement on
22/06/2006.
*  The IOD/ Plan /CC was granted much before the 14th September, 2006
Notification of MOEF and the complete construction was carried out as
per MCGM sanctions, without insisting of MOEF clearance by MCGM
at any stage. '
Copies of all Approvals are attached as Enclosure 1.
Category of projecti.e.” A’ or ‘B’ | 8 (B2)
Does it attract’ the general | Not Applicable
condition? If yes, please specify. |- :
Does it attract the specific | Not Applicable
condition? If yes, please specify. ]
Laocation Pali Hill, Bandra (West)
Plot/Survey/Khasra No. CTS No. 1381, 1382/C, 1378/A, 1629 A/1-10
Village Bandra ‘C’ ' 0
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NS

Tehsil Bandra (West)
District Mumbai Suburban
State - Maharashtra -
10. | Nearest railway station Bandra Railway Station: Approx. 2.00 km (Road distance)
Nearest airport Mumbai Chhatrapati Shivaji Terminals: Approx. 5.00 km (Road distance)
11. | Nearest Town, city, District | Mumbai Metropolitan Region (MMR)
headquarters
along with distance in kins. .
12. | Village Panchayats, Zilla | Municipal Corporation of Greater Mumbai (M.C.G.M.) ]
Parishad, Municipal Corporation,
Local body - (complete postal
address with telephone nos. to be
given)
| 13. | Name of the applicant M/s. Sandhu Builders
14. | Registered Address Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai
15. | Address for correspondence Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai
Name Mr. Diler Sandhu '
Designation(Owner/Partner/CEO) Owner
Address Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai
Pin Code 400050
E-mail dilersandhu(@gmail.com
Telephone No. 022 —26051177/1277/1377
Fax No. 022 — 26051477
16. | Details of Alternative Sites | Not Applicable
examined, if any. Location of
these sites should be shown on a
topo-sheet.
17. | Interlinked Projects No
18. | Whether separate application of | Not Applicable
interlinked project has been
submitted?
19. | If yes, date of submission Not applicable
20. | If no, reason Not applicable
21. | Whether the proposal involves
approval/clearance under: if yes,
details of the same and their statu
to be given. :
(a) The Forest (Conservation) | Notapplicable
Act, 19807
(b) The Wildlife (Protection) | Notapplicable
Act, 19727
(¢) The CR.Z Notification, | Not applicable
. 19917 '
22. | Whether there is any Government | No-
Order/Policy relevant/ relating to
the site? ) :
23. | Forest land involved (hectares) - Not applicable
‘24, | Whether there is any litigation Yes
pending) against the project Appeal (L)/82/2014.
and/or land in which the project
is propose to be set up?
(a) Name of the Court
(b) Case No. Bombay High Court
(c) Order /directions of the | Suit No 109 of 2013, Suit No 345 of 2014
Court, if any and its relevance | Order is attached as Enclosure 2
with'the proposed project. -
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(I1) Activity
1. Construction, operation or decommissioning of the Project involving actions, which will cause
physical changes in the locality (topography, land use, changes in water bodies, etc.)

[ Sr. . ; : Yes/ | Details thereof (with approximate quantities /rates,
No. Information/Checklist confirmation No | wherever possible) withpsl:mrce ofini?;rmation data
1.1 | Permanent or temporary change in| No | The project site is in Residential Zone as per DP remarks

land use, land cover or topography DP remark is attached as Enclosure 3.
including increase in intensity of land
use (with respect to local land use
plan)
1.2 | Clearance of existing land, vegetationl No | There were two private bungalows which were already
and building? demolished.
1.3 | Creation of new land uses? No |-
1.4 | Pre-construction investigation e.g. | Yes. | Geotechnical Investigation has been carried out. Report
bore houses, soil testing? is referred as Enclosure 4.
1.5 | Construction works? Yes | Residential development
1.6 | Demolition works? No |-
1.7 | Temporary sites used for construction | No |-
works or housing of construction
workers?

-1.8 | Above ground building, structures or | Yes | Excavation material and construction waste is already
earthworks including linear reused partly for backfilling and plot levelling, garden
structures, cut and fill or excavations base preparation and partly disposed to the authorized

landfill site with permission from Concemned authority.
1.9 | Underground works including mining | No | Construction of two basements only which are already
or Tunneling? constructed.

1.10 | Reclamation works? No | --

1.11 | Dredging? No |-

1.12 | Offshore structures? No |-

1.13 | Production  and  manufacturing| No |-
processes? :

1.14 | Facilities for storage of goods or| No |-
materials?

1.15" | Facilities for treatment or disposal of | Yes | o STP for treatment of sewage ]
solid waste or liquid effluents? ¢ Solid waste will be segregated into non biodegradable
and biodegradable garbage
¢ Biodegradable waste will be treated in Organic Waste
Converter and the non-biodegradable waste will be
segregated into recyclable. & non recyclable. Non
Recyclable waste will be handed over to M.C.G.M.
and recyclable waste will be handed over to recyclers
¢ Use of dred sludge from STP as manure for

: gardening

1.16 | Facilities for long term housing of | Yes | Cabins for Watchmen/gardener etc.
operational workers? :
1.17 | New road, rail, or sea traffic during N |-
construction or operation?
1.18 | New road, rail, air waterborne or other | 1j5 | -

transport infrastructure including new

or altered routes and stations, ports,

airports etc?
1.19 | Closure or diversion of existing| No |-

transport routes or infrastructure

leading to changes in traffic

Movements? } K
1.20 | New or diverted transmission lines or| No | --

pipelines? B T

p e, \
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= . . . Yes/ | Details thereof (with approximate quantities /rates
]io. Information/Lhecklistconiimation No | wherever possible) withps](:l)urce ofinf?srmation data ’
1.21 | Impoundment, damming, culverting, | No | -
realignment or other change to the
hydrology of  watercourses or
aquifers?
1.22 | Stream crossings? No |-- _ o
1.23 | Abstraction or transfers of water from| g | -
ground or surface waters?
1.24 | Changes in water bodies or the land | No |-
surface affecting drainage or run-off?
1.25 | Transport of personnel or materials | No |- ]
for construction, operation or
decommissioning? -
1.26 | Long-term dismantling or | No |-- i
decommissioning or  restoration
works?
1.27 | Ongoing activity during | No | --
decommissioning which could have
an impact on the environment?
1.28 | Influx of people to an area in either | Yes | Since this is a residential development there will be
temporarily or permanently? influx of ~ 215 persons
1.29 | Introduction of alien species? No |-
1.30 | Loss of native species or genetic | No |-
. diversity?
1.31 | Any other actions? No |-
2. Use of Natural resources for construction or operation of the Project (such as land, water,
materials or energy, especially any resources which are non-renewable or in short supply):

Sr. | Information/checklist Yes | Details thereof (with approximate quantities /rates, wherever

No. | confirmation ; / No | possible) with source of information data

2.1 | Land especially undeveloped or The land is in developed infrastructure area.

5 No
agricultural Jand (ha) &
2.2 | Water  (expected source & | Yes | During Construction Phase - Not applicable as construction is
competing users) unit : KLD already completed
During Operational Phase - :
_ Fresh water from M.C.G.M. = 19 KLD (Domestic)

2.3 | Minerals (MT) No | --

24 | Construction material — stone, | Yes | o The entire construction work of the proposed building were
aggregates, and / soil (expected carried out in reinforced concrete structure comprising of RCC
source — MT) foundation, RCC columns, RCC beams and RCC slabs. This

' involved uses of reinforcement steel and ready-mix concrete.

The entire shuttering materials used were of M.S. Plates,
Spans, Props, Cup locks, etc.

e The walls are of concrete blocks, bricks, siporex blocks, etc

o Cement mortar used for internal/external plaster works

* Door frames fixed were made of wood and brought directly
from readymade factory

¢ Windows are of UPVC frames and glass.

2.5 | Forests and timber (source — MT) Yes | Use of Timbers for doors.

2.6 |Energy including electricity and During Operational Phase —
fuels (source, competing users) L Source: Reliance Eneroy
Unit: fuel (MT), energy (MW) Details '

Connected load
Maximum Demand

“Sandhu Palace” Bandra, Mumbai
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Sr. | Information/checklist Yes | Details thereof (with approximate quantities /rates, wherever
No. | confirmation / No | possible) with source of information data
D.G sets (In case of emergency | 1 DG set of 630 kVA
backup during power failure) - :
2.7 | Any other natural resources (use | No | —
appropriate standard units) o
3. Use, storage, transport, handling or production of substances or materials, which could he
harmful to human health or the environment or raise concerns about actual or perceived risks to
human health.
Sr. Information/Checklist confirmation Yes/ | Details thereof (with approximate
No. Ne | quantities/rates, wherever possible) with
source of information data
31 | Use of substances or materials, which are [ No -
hazardous (as per MSIHC rules) to human health
or the environment (flora, fauna, and water
supplies)
3.2 | Changes in occurrence of disease or affect disease | No | —
vectors (e.g. insect or water borne diseases)
3.3 | Affect the welfare of people e.g. by changing | No | --
living conditions?
3.4 | Vulnerable groups of people who could be | No |--
affected by the project e.g. hospital patients,
children, the elderly etc.,
liS Any other causes No |-
4. Production of solid wastes during = construction or operation or decommissioning
(MT/month):
Details thereof (with approximate quantities /
15!:; Information/Checklist confirmation Yes/No | rates, wherever possible) with source of-
= . information data : '
4.1 | Spoil, overburden or mine wastes No --
.42 | Municipal waste (domestic and or Yes The total quantities of solid waste: 97 Kg /day.
commercial wastes) ( Biodegradable and Non biodegradable )
4.3 | Hazardous wastes (as per Hazardous Yes Waste oil generated from DG set shall be stored at
waste Management Rules) separate location duly marked and will be sold to the
CPCB authorized recyclers. -
4.4 | Other industrial process wastes No -
4.5 | Surplus product No --
4.6 | Sewage sludge or other sludge from Yes Dried sludge from STP will be used as manure for
effluent treatment. plants within the premises.
4.7 | Construction or demelition wastes. No* | Construction Waste material is alrcady disposed to
the authorized landfill site with the permission of
concerned authority. e
4.8 | Redundant machinery or equipment. No = Yy X
4.9 | Contaminated soils or other materials. No - y/4 U;f—“—‘;\'v N
4.10 | Agriculture wastes. No - ,7_ 5 // b \
411 | Other solid wastes. No - "% =Z3%E il
o(¥t%es2 |»
5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/hw) |\ =@ 2§35 =
Sr. | Information/Checklist confirmation | Yes/ | Details thereof (with approm\}e, sntifies/rates, | U
No. No - | wherever possible) with source ofi b
5.1 | Emissions from combustion of fossil | Yes | Use of CPCB approved D.G. Sets du ‘qfai}gre. |/
fuels from stationary or mobile el __://
ISO'I.II'GCS .
5.2 | Emissions.from production processes No |--
| 5.3 | Emissions from materials handling | No |--
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Sr. | Information/Checklist confirmation | Yes / | Details thereof (with approximate quantities/rates,
No. No | wherever possible) with source of information data

including storage or transport
54 | Emissions from construction activities No | --
including plant and equipment
55 | Dust or odours from handling of | Yes | For odour control:

materials  including  construction Adequate natural and mechanical ventilation is provided
materials, sewage and waste around STP and solid waste management facilities

56 | Emissions from incineration of waste No | --

57 | Emissions from burning of waste m No |-

open air (e.g. slash materials,
construction debris)
5.8 | Emissions from any other sources No |--

6. Generation of Noise and Vibration, and Emissions of Light and Heat:

Sr. | Information/Checklist Yes/ | Details thereof (with approximate quantities/rates,
No. | confirmation No wherever possible) with source of information data.
6.1 | From operation of equipment | Yes | For control of noise following measures shall be adopted:
c.g. engines, ventilation plant, | but |e Stack height as per CPCB norms
crushers. negligi | e Treé plantation (250 Nos.) with retention of existing trees
ble (32 Nos.)
e DG sets with inbuilt acoustic enclosures
6.2 | From industrial or similar No -

Processes.

6.3 | From construction or| No |-
demolition.

6.4 | From blasting or piling. No |-

6.5 | From ~ construction or | Yes | During Construction phase: Not applicable as construction is
operational traffic. already completed

Operation Phase : -

e Provision of adequate traffic signs and signages to notify
residents

» Install safety mirrors to aid visibility in conflict points

s Prevent parking near the Entry and Exit Gate

s Provision of speed humps to regulate speed of vehicles

s Provision of pedestrian crossings and dedicated footpath to
cater to the walking population

¢ Assign traffic wardens to regulate flow of project traffic

. during peak hours

6.6 | From - lighting or cooling No |--

systems.
6.7 | From any other sources No |-
7. Risks of contamination of land or water from releases of pollutants into the grmmd or mm-.
‘sewers, surface waters, groundwater, coastal waters or the sea : :
" Sr. | Information/Checklist confirmation Yes/ | Details thereof (with apprnxlmate quantltiesfrartes)
No. ; No | wherever possible) with source of mfotmatlon data
7.1 From handling, storage, use or spﬂlage of | No |- S
hazardous materials.

72 From  discharge of sewage or other | No | The treated sewage shall be reused for ﬂusﬁing and |
effluents to water or the land (expected gardening within the premises. Excess treated sewage

mode and place of discharge). shall be disposed to municipal sewer line.
7.3 By deposition of pollutants emitted to air | No | Stack height of DG sets shall be as per CPCB
; into the land or into water. guidelines
7.4 From any other sources : No | --

7.5 Is there a risk of long term build up of | No

“Sandhu Palace™ Bandra, Mumbai




\@

Sr. | Information/Checklist confirmation Yes/ | Details thereof (with approximate quantities/rates,

No. No wherever possible) with source of information data
pollutants in the environment from these '
sources?

8. Risk of accidents during construction or operation of the Project, which could affect human
health or the environment :
Sr. | Information/Checklist Yes/ | Details thereof (with approximate quantities/rates,
rNo. confirmation No | wherever possible) with source of information data

8.1 | From explosions, spillages, firesetc | No | —
from storage, handling, use or
production of hazardous substarces

8.2 . | From any other causes. No |-

83 | Could the project be affected by | Yes Landslides i< not expected in the area.
natural disasters causing Management plan for flood and earthquake is as follows:
environmental damage (e.g. floods, | Flood : '

earthquakes, landslides, and
cloudburst)?

¢ Minimizing the incremental runoff from the site with
the help of rain water harvesting tank of capacity 34 KL

e Proper management of channelization of storm water
from site by using proper internal SWD system and
discharge points of having adequate capacity
(0.59m /sec)

» Use of screens and silt traps to SWD =

s Proper maintenance of storm water drainage to avoid
choking of drains and flooding on site

» Ensure discharge of storm water from the site is clear of
sediment and pollution

e Provision of sump pump

Earthquake :

The structure of the building is dSSIgned as per IS ccdc for
earthquake resistant design of structure.

Disaster Management Plan is referred as Enclosure 5.

9. Factors which should be considered (such as consequential development) which could lead to
environmental effects or the potential for cumulative impacts with other existing or planned

activities in the locality.

Sr.

No.

Information/Checklist confirmation Yes/

Details thereof (with approximate quantities_!rates,

8.1

Lead . to development of supporting
facilities, ancillary development or
development stimulated by the project
which could have impact on the
environment e.g.:

+' Supporting infrastructure  (roads,
power supply, waste or waste water
treatment, etc.)

+  housing development

«  extractive industries

+  supplyindustries

«  other

Yes | Residential development

No | wherever possible) with source of infor:_nation data

No | Supporting infrastructure is alrcady in existence

9.2

lLead to after-use of the site, which
could have an impact on the
environment '

9.3

Set a precedent for later developments

“Sandhu Palace” Bandra, Mumbai
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could cause ‘the project to present
environmental problems
‘| (Earthquakes,  subsidence, landslides,

erosion, flooding or extreme or adverse
climatic conditions)

Sr. | Information/Checklist confirmation Yes/ | Details thereof (with approximate quantities/rates,
No. No | wherever possible) with source of information data
94 Have cumulative effects due to | Yes | Impacts on water availability, storm water drainage,
proximity to other existing or planned availability of electricity, traffic congestion etc.
\_ projects with similar effects
(111) Environmental Sensitivity
Sr. Areas Name/ Aerial distance (within 15
No. Identity km.) from Proposed
project location boundary
1 | Areas protected under international | Sanjay Gandhi National Park Approx. 11.00 km
conventions, national or local legislation
for their ecological, landscape, cultural or
other related value
2 | Areas which are important or sensitive for Arabian Sea Approx. 0.71 km
ecological reasons - Wetlands, Mithi River Approx. 2.00 km
watercourses or other water bodies, coastal Bandra Talao Approx. 2.00 kim
zone, biospheres, mountains, forests Malad Creek Approx. 11.00 km
3 | Areas used by protected, - important or | Sanjay Gandhi National Park Approx: 11.00 km
sensitive  species of flora or fauna for Maharashtra Nature Park Approx. 4.00 km
breeding, nesting, foraging, resting, over
wintering, migration
4 | Inland ,coastal, marine or underground Arabian Sea Approx. 0.71 km
waters Mithi River Approx. 2.00 km
Bandra Talao Approx. 2.00 km
Malad Creek Approx. 11.00 km
5 | State, National boundaries None -
6 | Routes or facilities used by the public for Western Express Highway Approx. 2.00 km
access to recreation or other tourist,
pilgrim areas ’
7 | Defence installations No : -
8 | Densely populated or built-up area Mumbai Metropolitan Region ==
9 | Areas occupied by sensitive man-made | Mumbai Metropolitan Region -
land uses  (hospitals, schools, places of
worship, community facilities)
10 | Areas containing important, high quality or No -
SCarce resources
(Ground  water  resources,  surface
resources, forestry, agriculture, fisheries,
tourism, minerals)
11 | Areas already subjected to pollution or No =
environmental damage. (those where '
existing: legal environmental standards
are exceeded)
12 | Areas susceptible to natural hazard which | No .

(IV) Proposed Terms of Reference for EIA studies: Not Applicable
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APPENDIX 1l

(See paragraph 6)

10S*

FORM-1 A (only for construction projects listed under item 8 of the Schedule)

CHECK LIST OF ENVIRONMENTAL IMPACTS
[Project proponents are required to provide full information and wherever necessary attach explanatory notes
with the Form and submit along with proposed environmental management plan & monitoring programme]

1 LAND ENVIRONMENT [Attach panoramic view of the project site and the vicinity]

kd

Will the existing land use get significantly altered from the project that is not consistent with the
surroundings? (Proposed land use must conform to the approved Master Plan / Development Plan
of the area. Change of land use if any and the statutory approval from the competent authority to be
submitted). Attach Maps of (i) site location, (ii) surrounding features of the proposed site (within
500 meters) and (iii) The site (indicating levels & contours) to appropriate scales. If not available
attach only conceptual plans.

Site Location:
Pali Hill, Mumbai — 400050.

Land Use Pattern:

Site Level

The site is contoured land with level difference of 6.00 ml

The following details are enclosed:

The plot under reference is in Residential Zone as per DP remarks.

The project site under reference is located at CTS No. 1381, 1382/C, 1378/A, 1629 A/1-10 Bandra (West)

1. [Site Location Map

[Enclosure 6

2. |Google image -Surrounding features of the proposed site (within 500 meters)

[Enclosure 7

3. Lavaont Plan

[Enclosure 8

Current status:

Buildings not under purview of any EIA Notification :

“Sandhu Palace” Bandra,

Building Date of Occupation | Built-up Area | Present Status
Certificate (Sq.mt) '
Building B (Patuck’s Bungalow) 18.03.1978 253.09 Occupied
Building C (Row Houses) 18.03.1978 1391.021 Occupied
Building E (Manju Mahal) 18.03.1978 7577.93 Occupied
Hence, these buildings are not in purview of EIA notification
Details of chronological orders of permissions for Sandhu Palace ( wing A & B) :
No. Particulars ' Date | FSI+TDR Non-FSI | Total BUA
(Sq.mt.) (Sq.mt.) (Sq.mt.)
1 |Plan approval / 1O.D. & | 24Feb 10439.53 3574.19 14013.72
Chronological Amendments 2006
10D (Basement + Stilt + 13 Floors) °
Amendments )
a. | A wing- (2Basements + Ground | 3 Oct 13571.51 22338.58 35910.09
Floor +19 Floors) 2008
B wing-(2Basements + Ground Floor
+ 5 Floors)
b. | A wing- (2Basements + Ground | 4 May 13571.51 27138.68 40710.19
Floor +19 Floors) === 2010
B wing- (2%%#@
+5 Floors) /. %) ﬁm\
072> ==
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c. | 19" Floor part instead of full floor [ 11 May 13178.65 27138.68 40317.33
in earlier Approved plan 2011
Commencement Certificates and Chronological Amendments ;

a | Top of 1¥ Basement (13 Floor Plan) | 22 Jun Nil 1600 1600

2006

b | Upto upper basement (Awing-19, B 6 Oct Nil 7509.62 7509.62
wing-5 Floors) 2008

¢ | A-wing Extension upto top of 3 24 Qct 1948.02 2810.11 4758.13
Floor 2008

d | A-Wing Further extension upto top of| 19 Jan 1948.02 1743.06 3691.08
6" floor 2009

e | Further Extension 20 June| 6428.77 5770.69 12199.46
A wing — upto 14" Floor 2009
B-wing — upto 5" Floor

f | Further Extension A-wing —uptotop | 15 Oct 649.34 581.02 1230.36
of 15" floor 2009

g | Further Extension A-wing upto top of| 22 Jan 2597.36 2324.08 4921.44
19" floor 2010

h | Reindorsed 7 May-

2010

i | Reindorsed A wing 19 Part lﬂzgqazy- 392.86 480010 4407.24

Total 13178.65 27138.68 40317.33

Total constructed work (FSI + Non FSI):

Building prior to EIA notification 2004: 9222.04 Sq.mt.
* Sandhu Palace: 40,317.33 Sq.mt.
= 10D/ Plans Approved on 24/02/2006 and CC upto top of basement on 22/06/2006.
The IOD / Plan /CC was granted much before the 14th September, 2006 Notification of MOEF and the

complete construction was carried out as per MCGM sanctions, without insisting of MOEF clearance by
MCGM at any stage. :

Copies of all Approvals are attached as Enclosure 1.

1.2 | List out all the major project requirements in terms of the land area, built up area, water
consumption, power requirement, connectivity, community facilities, parking needs etc. '

A. Connectivity and community facilities

The project is residential development. It will be well connected to 13.70 m wide road. Nearby railway

station is Bandra Railway station on Western Railway Line. Basic amenities like shopping, schools,
hospitals etc. are nearby the project site.

B. Building Details:
Table 1: Building details

: Residential: 1 Building with Wing A & B 3. g
Wing A: 2 Basements + Ground + 18 floors + 19 part floor Flats: 38 Nos. =~ -
Wing B: 2 Basements + Ground + 5 upper floors Flats: 5\ Nos. 2

C. Area Statement:

N

_ Table 2: Area Statement -
No. | Description : . ‘Area (Sq. Mt.) A

1 | Total plot area ' 13,592.50

2 Deduction (Road set back) 725.65

3 | Net plot area . 12,866.85

4 Ground Coverage Area (11%) | 1,377.22

5 RG Area ' ' 3,222.52

6 | Permissible Built - up Area as per FSI ' 23,374.37

7 | Built up area as per FSI+ TDR 13,178.65
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| 8 | Total Construction area (FSI + Non FSI) | 40,317.33

D. Parking Statement:
Table 3: Parking Statement

Type Parking Required as per DCR of MCGM Parking Provision
4 Wheeler 108 226
2 Wheeler Nil 43

E. Occupancy load:
Table 4: Occupancy Load
l No. of Flats Criteria for Occupancy Occupancy (Nos.)':|
L 43 Flats 5 persons /flat 215 ',
Reference: National Building Code (NBC) -2005 — Part 4, Page 27, Occupant Load

F. Water requirement for the project:

1. During Construction Phase: Not applicable as construction already completed
2. During Operational Phase:

Table 5: Water requirement (Domestic and flushing requirement)

Occupancy Water Requirement (KLD)
: Domestic Flushing Total
215 19 10 29

Reference: National Building Code (NBC) -2005 — Part 9, Page 19, Water Requirement

The amount of water demand is calculated based on the occupancy of the building and the per capita
consumption as given in MOEF Manual on norms and standards for EC of large construction projects i.e.
Total quantity of water used (LPCD) = Occupancy x Quantity (LPCD)

Then Total quantity of water used for Domestic and Flushing in KLD is calculated.
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» Total water requirement for the project and source:

Table 6: Total water requirement for the project and source ( Operation phase)
No. | Description Quantity of water Source of water supply
required in KL.D i
1 | Domestic 19 M.C.G.M.
2 | Flushing 10 Treated sewage from STP
3 | Gardening *10 Treated sewage from STP
4 | Swimming pool make up 2 Tanker water of potable quality

*Water requirement for gardening purpose is considered as 3 liters per square meter of gardening area
Total quantity of water used (LPCD) = Gardening Area (Sq. mt.) x Quantity (Lit /Sq. mt.)
Then Total quantity of water for gardening in KLD is calculated.
G. Sewage Generation
Table 7: Sewage Generation

; = .
Description Quant:(tﬁfLo]t;fe 8¢ | Tre. ment/ Disposal

Trea.ncnt in STP and reuse of treated sewage
(available for recycling — 21 KLD) for flushing — 10
KLD and gardening — 10 KLD. Excess treated
sewage will be disposed off to the existing sewer line
(during Non monsoon and Monsoon). The dried
sludge will be used as manure.
Reference: Manual on norms and standards for EC of large construction projects MoEF
H. Solid Wastes:
During Operation Phase:

Table 8: Solid Wastes During Operation Phase

Operation Phase 25

Occupancy Solid vaste generation (kg/day)
Load Non-biodegradable Biodegradable Total
215 29 68 97

_Considerations for solid waste generation:

For Residential: 70 % Biodegradable garbage and 30.% Non- blodegradable garbage out of tota] 045
Kg/person /day

The total quantities of solid waste that will be generated in the project will be 97 kg/day. Out of which 29
kg/day will be non- blodegradable and 68 kg/day will be biodegradable

e STP for treatment of sewage
o Solid waste will be segregated into non-biodegradable and biodegradable garbage
» Biodegradable waste will be treated in Organic Waste Converter and the non-biodegradable waste will

be segregated into recyclable & non-recyclable. Non- Recyclabie waste will be handed over to’
M.C.G.M.-and recyclable waste will be handed over to recyclers

» Use of dried sludge from STP as manure for gardening

L. Power requirement:
During Operational Phase -
Source: Reliance Energy

Table 9: Power Requirement

Connected load
Maximum demand

D.G. Set (In case of emergency backup during
power failure)
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1.3 | What are the likely impacts of the proposed activity on the existing facilities adjacent to the
proposed site? (Such as open spaces, community facilities, details of the existing land use,
disturbance to the local ecology).
There are some impacts on water, air environment, power requirement but it is mitigated by providing
proper pollution control facilities. STP is provided for treaiment of recycling of sewage there by reducing
fresh water demand. Also for water conservation, rain water harvesting is done. Power consumption shall
be reduced by using energy saving practices. Impact on air quality is reduced by plantation of trees on

green area. Employment generation during operation phase for support staff which shall have a positive
impact on socio economy.

1.4 | Will there be any significant Jand disturbance resulting in erosion, subsidence & instability? (Details
of soil type, slope analysis, vulnerability to subsidence, seismicity etc. may be given).

As per the Seismic Zoning Map of India Mumbai, region falls under Zone- III. Structural design is as per

prevalent IS Code for these buildings.

1.5- | Will the proposal involve alteration of natural drainage systems” (Give details on a contour map
showing the natural drainage near the proposed project site)

No :

1.6 | What are the quantities of earthwork involved in the construction activity-cutting, filling,
reclamation etc. (Give details of the quantities of earthwork mvolved transport of fill materials

from outside the site etc)

Excavated material and construction waste is already reused partly for backfilling and plot leveling,

garden base preparation and partly disposed to the authorized landfill site with permission from Concerned

authornty.

Construction Waste material is already d:sposed to the authorized landfill site with the permission of

concerned authority.

1.7 | Give details regarding water supply, waste handling etc during the construction period.

Not applicable as construction is already completed.

1.8 | Will the low lying areas & wetlands get altered? (Provide details of how low lying and wetlands are
getting modified from the proposed activity)

No.

1.9 | Whether constructien debris & waste during construction cause health hazard? (Give quantities of
various types of wastes generated during construction including the construction labour and the

means of disposal)

Excavation material and construction waste is already reused partly for backfi llmg and plot leveling,

garden base preparation and partly disposed to the authorized landfill site with permission from Concerned

authority.

Construction Waste material is already disposed to the authorized landfill site with the permission of

concerned authority.

2 | WATER ENVIRONMENT

2.1 | Give the total quantity of water requirement for the proposed project with the breakup of
requirements for various uses. How will the water requ:rement be met? State the sources &

quantities and furnish a water balance statement.

Water Requirement & Source:

During Operational Phase

Table 10: Total Water Requirement & Source

Use Quantity KLD Source

Domestic - 19 MC.GM/RWH
Flushing 10 STP treated sewage
Gardening ' 10 STP treated sewage
Swimming pool make up 2 Tanker water of potable quality
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WATER BALANCE PER DAY BASIS DURING NON MONSOON
All Quantities are in KLD

Flyshing=10.

P g
PR
s i3
| =
Please Note: g
*Considered 80 % sewage of total of domestic and 100 % of flushing requirement hence total sewage
generation is 25 KLD

**Considered 10 % less availability of sewage for recycling considering losses of sewage in evaporation
and sludge formation hence sewage available for recycling is 23 KLD

= Sewage generated: 3 KLD shall be disposed to sewer line

Total water requirement =41 KLD

Recycling of treated Sewage (20 KLD) shall be done for flushing (10 KLD) and gardening (10 KI.D)
Hence Net water requirement: 41 — 20 = 21 KLD [i.e. for Domestic purpose = 19 KLD (Source:

M.C.G.M. ) and for Swimming pool =2 KLD (From: Tanker Water of Potable Quality)]]
Reduction in Net water demand =49 %
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WATER BALANCE PER DAY BASIS DURING MONSOON- N
All Quantities are in KLLD

0191040y

!'13
.

Please Note:

*Considered 80 % sewage of total of domestic ard 100 % of flushing requirement hence total sewage
generation is 25 KLD
**Considered 10 % less availability of sewage for recycling considering losses of sewage in evaporation
and sludge formation hence sewage available for recycling is 23 KLD '

* Sewage generated: 13 KLD shall be disposed to sewer line
# Daily rain water availability is calculated as per Av. 20 mm rainfall/day considering only 50
rainy days ( half of season )
Total water requirement = 31 KLD
Recycling of Sewage (10 KLD) shall be done for flushing
From RWH tank = 13 KLD (For domestic purpose)
Hence Net water requirement = 31 — 10 - 13 = § KLD [For Domestic purpose: 6 KLD (Source:
M.C.G.M.) and for Swimming pool =2 KL.D (Source: Tanker Water of Potable Quality)]

Reduction in water Demand = 74 %

|

22 | What is the capacity (dependable flow or yield) of the proposed source of Water?
- | Domestic Water Supply from Municipal Corporation of Greater Mumbai M.C.GM,)
2.3 | What is the quality of water required, in case, the supply is not from a municipal source? (Provide
physical, chemical, biological characteristics with class of water quality)
Domestic Water Supply from Municipal Corporation of Greater Mumbai (M. C.GM)
24 | How much of the water requirement can be met from the recycling of treated wastewater? (Give the
details of quantities, sources and usage)

All secondary requirements like flushing (10 KLD) and gardening (10 KLD) would be fulfilled by treated
sewage 23 KLD from STP. Excess treated sewage i.e. for non-monsoon is 3 KLD and for monsoon is 13
KLD shall be disposed off to the existin g sewer line. - '

2.5 | Will there be diversion of water from other u
existing uses and quantities of consumption)
M.C.G.M. has common water supply.

sers? (Please assess the impacts of the project on other
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2.6 | What is the incremental pollution load from wastewater generated from the proposed activity?
(Give details of the quantities and composition of wastewater generated from the proposed activity) |
Sewage generation from buildings will be 23 KLD and will be treated in full-fledged Sewage Treatment
Plant of capacity 40 KL. Treated sewage will be reused for flushing and gardening. Excess treated sewage
i.e. for non-monsoon 3 KLD and for monsoon 13 KLD shall be disposed off to the existing sewer line.

UNTREATED AND TREATED SEWAGE QUALITY:
Table 11: Untreated & Treated Sewage Quality

SR. NO. DETAILS " _VALUES UNITS
) UNTREATED TREATED .
1 pH 7.0-8.0 6.5-17.5 -
2. Total Suspended solids 250 <10 mg/lit
3 Chemical Oxygen Demand 400 - <50 mg/lit
4. BOD 3days,27'C 250 <5 mg/lit
5. Oil & Grease 50 <5 mg/lit

2.7 | Give details of the water requirements met from water harvesting? Furnish details of the facilities
created.

Provision of RWH tank of capacity 34 KL

2.8 | What would be the impact of the land use changes occurring due to the proposed project on the
runoff characteristics (quantitative as well as qualitative) of the area in the post construction phase
on a long term basis? Would it aggravate the problems of flooding or water logging in any way?
Total Runoff from the project site: After development = 0.53 m’/sec
(Considering different coefficients for paved area, unpaved area and terrace)

Precaution to avoid water logging on site:
¢ Minimizing the incremental runoff from the site with the help of rain water harvesting tank of capacity
34 KL
e Proper management of channelization of storm water from site by using pmpcr internal SWD system
and discharge points of having adequate capacity (0.59 m?/sec)
e Use of screens and silt traps to SWD :
» Proper maintenance of storm water drainage to avoid choking of drains and flooding on site
¢ Ensure discharge of storm water from the site is clear of sedlment and pollution
e Provision of sump pump :
SWD layout is attached Enclosure 9.
2.9 | What are the impacts of the proposal on the ground water? (Will there be tapping of ground water;

give the details of ground water table, recharging capacity, and approvals obtained from competent
authority, if any)

Ground water was not encountered in the project site, hence 2 nos. of recharge pits is provided.

2.10 | What precautions/measures are taken to prevent the run-off from construction activities polluting
land & aquifers? (Give.details of quantities and the measures taken to avoid the adverse 1mpacts)

Not applicable, as construction is already completed

2.11 | How is the storm water from within the site managed‘?(State the provisio

e ;g avoidflooding
of the area, details of the drainage facilities provided along with a s indi‘caf?ﬁ\ tour
"I_---"h ‘-\-.__‘“ Y,
levels). T N (""’j N

Internal storm water drains are already constructed strictly in accor Cs;tc( the g@vmmg ‘a‘uthgﬁty
regulations. (MCGM NOC received for SWD completion).
Peak runoff after development = 0.53 m”/sec

J o> ll
SWD completion cerfificate is attached as Enclosure 10.

_ : /. L ,
2.12 | Will the deployment of construction labourers particularly in the %ak,p‘enhd léad }.0 sa’l‘l’éry
conditions around the project site (Justify with proper explanation) \\\' s _\\‘
Not applicable, as construction is already completed. \\* i A 'ﬁ' >
——————
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‘details of the quantities of wastewater generation, treatmesit capacities with technology & facilities

What on-site lacilities are provided for the collection, treatment & safe disposal of sewage? (Give

for recycling and disposal).

UNTREATED AND TREATED SEWAGE QUALITY:

Table 11: Untreated & Treated Sewage Quality

NO. DETAILS VALUES UNITS
UNTREATED TREATED
1. pH 7.0-8.0 65-17.5 -
2. Total Suspended solids 250 <10 mg/lit
3. Chemical Oxygen Demand 400 <50 mg/lit
4. BOD,3days,27°C 250 <5 mg/lit
5. Oil & Grease 50 <5 - mg/lit

Design Basis of Treatment plant — RBC (Rotating Bio-disk C: tactor)

DESCRIPTION OF TREATMENT FACILITY

The treatment plant is based on the rotating media aerobic attached growth process, i.e. The Rotating Bio-
disk Contactor, which is the heart of the system. Raw Wastewater passes through a rotating disk screen of
opening size 10 mm. A cutting edge scrapes away screenings into a trolley through a chute. The trolley
has a screenings washing facility in the form of spray nozzles fed by the treated wastewater line. The
system is automatically controlled and wash-water flows back into the raw wastewater sump.

Screened wastewater is pumped to the Rotating Bio-disk Contactor (RBC). The RBC brings about an
intimate contact between the substrate in the wastewater and the active biomass in the presence of air.
Here, organic matter in the wastewater comes into intimate contact with a very large area of Bio-film
residing on polyethylene disks. The disks have a very high specific surface, typically 125 sq. meters per
cubic meter of disk module volume.

The pack of disks is gently rotated in a tank up to 40% submerge and at a very low speed, typically 2-3
rpm. Thus the Bio-film comes into contact with the wastewater and the atmospheric oxygen alternately
thus ensuring a rich aerobic enwronment As the film grows in thickness it sloughs off and a new nlm
takes its place.

Substrate is bio-chemically oxidized to simple inorganic products like carbon dioxide and water. It may be
stated here that the RBC is based on identical biochemistry as the activated sludge process and the only
differences being the method of supporting the microbes and the oxygen supply mechanism. As in case of
the aeration tank, the microbial concentration (measured as Mixed Liquor Volatile Suspended Solids or
MLVSS) in the tank is limited to a range of 2000-3500 PPM, the aeration tank needs to have a large
volume to accommodate the requisite microbial mass. Again, the entire contents of the aeration tank need
to be kept well mixed thcrcby requiring a high input of power, typically 20-30 HP per 1000 cum of
aeration tank volume. In case of the RBC, the microbial mass adheres as a film (similar to the trickling
filter process) to the support media. As the area of the media is very large, a huge mass of microbial film
can be supported on the media. Thus, a significantly larger (5-10 times) of biomass can be supported per
unit volume of reactor compared to the activated sludge process.

Further, in order to aerate the microbial film, all that is needed is a gentle rotation of the media at 40%
submergence so that 40% of the time of a single rotation provides a pickup of the effluent and 60% of the
time in a rotation is for diffusion of atmospheric oxygen through the thin film of effluent into the Bio-film.
This requires far less energy in comparison with the conventional acration system.

The RBC is thus an eco friendly process due to its lower energy consumption and complcte absence of
contaminated aerosol generation.

Wastewater then flows into a secondary lamella settler in which the insolubles are separated from the
liquid. The lamella settler is based on the widely used principle of shallow depth sedimentation using
lamella modules inclined at 60 degrees with the horizontal. Extremely efficient sedimentation takes place
due to a shallow settling depth of the order of 60 mm. Sludge settles on the corrugated lamella plates and
slides down into the hopper below while the clarified liquid flows upwards. Sludge formed in the lamella
settler has a better sohds consistency than that obtained in conventional sedimentation tanks. -

Clear treated sewage will be passed through Ozone dosmg for disinfection. Disinfected wastewater is
pumped through the tertiary treatment columns.

The pressure sand filter which contains a specially desagned bed of graded qua.nz sand removes residual
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colloids while the activated carbon column removes the residual dissolved trace organic compounds
thereby rendering the water almost free of organic contamination.

Sludge from the lamella settler is dewatered in a filter press. Flow measurement is done at the tail end of
the system.

I SEWAGE WATER I

{1

RAW WASTE WATER TANK,
GREASE TRAP & SCREEN

FUMPS

ROTATING BIO
MEDIA CONTACTOR

LAMELLA SETTLER [f————N SLUDGE TRAY

2 = ; PUMP AND FILTER
;{ OZONE DOSING l I  PRESS

db

[ Fiirer reeD rume rER) |

] PRESSURE SAND FILTER) |

=

‘ ACTIVATED CARBON ‘

FILTER (ACF)

USE FOR TOILET
FLUSHING &
GARDENING

Figure: STP Process Diagram

2.14

Give details of dual plumbing system if treated waste used is used for flushing of toilets or any other
use.

Recycling of treated sewage for flushing and gardening.
Color coding for dual plumbing system done as per standard practices-

VEGETATION

3.1

Is there any threat of the project to the biodiversity? (Give a description of the local ecosystem
with its unique features, if any) )

No.

32

Will the construction involve extensive clearing or modification of vegetation? (Provide a detailed
account of the trees & vegetation affected by the project).

Retained Trees: 32 Nos,

33

What are the measures proposed to be taken to minimize the likely impacts on important site
features (Give details of proposal for tree plantation, landscaping, creation of water bodies etc
along with a layout plan to an appropriate scale)

Total 250 Nos. of new trees are already planted as per norms.
Tree plantation layout showing already planted and retained trees is attached as Enclosure 11.

FAUNA

4.1

Is there likely to be any displacement of fauna- both terrestrial and aquatic or creation of barriers
for their movement? Provide the details.

No .

4.2

Any direct or indirect impacts on the avifauna of the area? Provide details.

No

43

Prescribe measures such as corridors, fish ladders ete to mitigate adverse impacts on fauna.

Not applicable

. “Sandhu Palace” Bandra, Mumbai

+




1062~

5 | AIR ENVIRONMENT
5.1 | Will the project increase atmospheric concentration of gases & result in heat islands? (Give details
of background air quality levels with predicted values based on dispersion models taking into
account the increased traffic generation as a result of the proposed constructions)
All the predicted values of the pollutants in the operation scenario are within the National Ambient Air Quality
Standards (NAAQS), issued by Central Pollution Control Board (CPCB) dated November 18, 2009.
Detailed report for background air quality with predicted values based on Air Quality Modeling is
submitted. And attached as Enclosure 14.
5.2 | What are the impacts on generation of dust, smoke, odorous fumes or other hazardous gases?
Give details in relation to all the meteorological parameters.
Sources of Air pollut on During Operational phase :
e The gaseous emissions from vehicles.
# Emissions from DG set while in operation only during power failure.
Mitigation Measures: o
e The traffic congestion will be avoided by proper parking arrangement and ma.mtammg smooth
traffic flow
e Regular PUC checkup for vehicles
e CPCB approved DG sets only will be used
o Proper maintenance of DG sets shall be done and Low sulphur fuel shall be used
s Plantation of trees which will act as noise and dust buffers
AVERAGE/ MAXIMUM AND MINIMUM METEOROLOGICAL DATA
Period: Year 2015
Table 15: Average/ Maximum and Minimum Meteorological Data
Study Temp (OC) Predominant | Wind speed (km/h) elative Humidity
period Wind (%)
Max. Min. -direction Max. Min. Max. Min.
January . 340 152 N 18 0 26 23
February 37.8 17.0 NW 14 -0 94 17
March 38.4 15.8 NNW 22 0 63 19
April 34.6 20.8 W 22 0 81 . 34
May ; 354 25.6 W 22 0 . 92 46
June 36.0 24.4 SW 32 0 98 47
July 32.8 252 SW 24 0 95 63
August 32.0 20.8 W 18 0 95 62
September 37.0 22.6 W .22 0 g5 - 41
October 36.4 21.2 w 14 0 93 .34
November 36.4 20.6 N 18 0 91 25
December 354 14.0 N 18 0 77.. 18
Source: Meteorological data for the year 2015 :
The proposed project will not have any direct impact on air environment after co
5.3 | Will the proposal create shortage of parking space for vehicles? Furnish detaj

of transport infrastructure and measures proposed for. lmproveme
management at the entry & exit to the project:site.

S

The project proponents have proposed to provide well orgamzed pa:kmg gqnc’nt 23 :_ = \ oA\
Table 13: Parking Statement @, T ! - |
Type Parking Required as per DCR of MCGM | || @ﬂqngf’rév{smpli j if
F: T o \ B TR -
4 Wheeler : 108 - W\ B26% 5™ Yl /)
2 Wheeler Nil \ “a \4__3_ B "'-.,/'

Detailed Traffic Study Report giving present level of transport infrastructure ahﬁ\n{ms{lxﬁ pr%g%‘]/for

improvement including the traffic managemcnt at the entry & exit to the project site=i -ﬁtt"chcd as
Enclosure 12.
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54 | Provide details of the movement patterns with internal ruads, bicycle tracks, pedestrian pathways,

footpaths etc., with areas under each category.

e Adequate driveway for parking movement

e Proper parking arrangement at each levels

e Three entry & exits

e 7.5 mt. turning radius for easy access of fire tender movement

Traffic movement plan showing internal roads, pedestrian pathway is attached as Enclosure 13.

5.5 | Will there be significant increase in traffic noise & vibrations? Give details of the sources and the
measures proposed for mitigation of the above.

The source of noise is mainly vehicular noise. The project proponents have provided well organized
parking arrangement and maintaining smooth traffic flow which would help in reducing traffic congestion
and noise levels. Trees would act as noise barrier and will reduce the noise level.

5.6 | What will be the mpact of DG sets & other equipment on noise levels & ubratmn in & ambient
air quality around :he project site? Provide details.

D.G. Sets is operated only in case of power failures during operational phase. The Pollutants like SPM,
SO, that may arise from emissions from D.G. Sets 1s discharged through vent of proper height.
D.G. sets are with inbuilt acoustic enclosures to reduce the noise of D.G. sets while in operation.
Plantation of trees would act as noise barrier and will reduce the noise level.

6 | AESTHETICS _ :

6.1 | Will the proposed constructions in any way result in the obstruction of a view, scenic amenity or
landscapes? Are these considerations taken into account by the proponents?
No

6.2 | Will there be any adverse impacts from new constructions on the existing structures? What are
the considerations taken into account?

Not applicable as construction is already completed

6.3 | Whether there are any local considerations of urban form & urban design influencing the design
criteria? They may be explicitly spelt out.
No.

6.4 | Are there any anthropological or archaeologlcal sites or artifacts nearby? State if any other
significant features in the vicinity of the proposed site have been considered.
Not Applicable

7 | SOCIO-ECONOMIC ASPECTS:

7.1 | Will the proposal result in any changes to the demographic structure of local population? Prowde
the details.

There will be influx of about 215 people. -

7.2 | Give details of the existing social infrastructure around the proposed project.

It is a well developed town of India, having all modern amenities. Civil structures, School, Colleges,
Hospitals, Recreation facilities, Markets, etc. are available in the area to a reasonable degree.

7.3 | Will the project cause adverse effects on local communities, disturbance to sacred s1tes or other
cultural values? What are the safeguards proposed?

Project will not cause adverse effects on local communities, disturbance to sacrf:d sites or other cultural
values,
8 | BUILDING MATERIALS . ;

8.1 | May involve the use of building materials with high-embodied energy. Are the construction
materials produced with energy efficient processes? (Give details of energy conservation measures
in the selection of building materials and their energy efficiency)

Use cf Cement containing fly ash. .

8.2 Transport and handling of materials during construction may result in pollution, noise & public
nuisance. What measures are taken to minimize the impacts?
Not applicable as construction is already completed

8.3

Are recycled materials used in roads and structures? State the extent of savings achieved?

L

Use of Cement containing fly ash.
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8.4 | Give details of the methods of collection, segregation & disposal of the garbage generated during
the operation phases of the project. '

» Segregation of non-biodegradable and biodegradable garbage on site

e Biodegradable garbage: Treatment in Organic Waste Converter (OWC)

e Non- biodegradable garbage: Segregation into recyclable and non-recyclable waste
o Recyclable waste: To recyclers
o Non-recyclable waste: To M.C.G.M.

o STP Sludge (Dry sludge): Use as manure within the prcrmses for plants.

9 | ENERGY CONSERVATION

9.1 | Give details of the power requirements, source of supply, backup source etc. What is the energy

consumption zssumed per square foot of built-up area? How have you tried to minimize energy
consumption?

Power Requirement
During Operational Phase -
Source: Reliance Energy

Table 14; Power Requirement

Connected load 1816 KW
Maximum demand 1104 KW
D.G. Set (In case of emergency backup dunng power failure) 1 DG set of 630 kVA

Following Energy conservation measures are proposed for Energy Saving:
» Use of Solar water heating.

» Use of Solar lighting for Street, Landscape, Corridor & Staircase
3 Use of LED lights in common areas and parking areas
» Use of electronic ballast
9.2 | What type of, and capacity of, power back-up to you plan to provide?
1 DG set of 630 kVA capacity for emergency backup during power failure.
903 | What are the characteristics of the glass you plan to use? Provide specifications of its
characteristics related to both short wave and long wave radiation?
Use of glass only for windows ) -
What passive solar -architectural features are being used in the building? Illustrate the
applications made in the proposed project.
e Maximize the use of natural lighting though design
e Insulation of roof to avoid direct heat gain due to sunlight
9.5 | Does the layout of streets & buildings maximize the potential for solar energy devices? Have you

considered the use of street lighting, emergency lighting and solar hot water systems for use in the
building complex? Substantiate with details.

» " Use of Solar water heating. ’
» Use of Solar lighting for Street, Landscape, Corridor & Staircase
9.6 |Is shading effectively used to reduce cooling/heating loads? What principles have been used to

maximize the shading of Walls on the East.and the West and the Roof? "How much energy savmg
has been effected? -

Roofs are insulated to minimize the heat gain and in turn savmg thc eiectnc:ty
Do the structures use energy-efficient space conditioning, lighting and mechanical systems? Provide
technical details. Provide details of the transformers and. motor efficiencies, lighting intensity and

air-conditioning load assumptions? -Are you . using CFC and HCFC free chillers? Providé
specifications.

a. Details of Ventilation:

s Provision of 1 Ceiling Suspended Cabinet type Centrifugal Exhaust Air Fan of 3,500 CFM & 25
mm static pressure ’

e Provision of Ceiling Suspended Cabinet type Centrifugal fans
»  Provision of Fresh Air Fan of 3,400 CFM & 20 mm static pressure
Provision of Louvers on the fresh air Shaft opening at ground floor level

The Exhaust Air from the Basement is thrown out into the atmosphere from the Louvers on
exhaust air shaft at the Ground Level

94

9

*“Sandhu Palace” Bandra, Mumbai




|06>

b. Details of Transformers and motor efficiencies, lighting intensity:
e Use of energy efficient equipments

¢. This is not a centrally air conditioned building, hence not applicable.

0.8

What are the likely effects of the building activity in altering the micro-climates? Provide a seli-

assessment on the likely impacts of the proposed construction on creation of heat island & inversion
effects?

Not Applicable as construction is already completed.

9.9

What are the thermal characteristics of the building envelope? (a) roof; (b) external walls; and (c)

fenestration? Give details of the material used and the U-values or the R values of the individual
components.

Insulation of roof to minimize the heat gain and in tum saving !he electricity.

9.10

What precautions & safety measures are proposed against fire hazards? Furnish details of
emergency plans.

Firefighting measures:
e Provision of UG and OH tank of adequate capacity
e Provision of Refuge Floor as per CFO Norms
s  Provision of Wet Riser cum down comer
e Provision of fire pumps
o Provision of booster pumps
e Provision of automatic sprinkler system in car parking area
e Provision of fire hydrant system
e Provision of manual fire alarm system
e  Provision of Refuge floor as per norm
Disaster Management plan enclosed.

9.11

If you are using glass as wall material provides details and specifications including emissivity and
thermal characteristics.

Use of glass only for windows

9.12

‘What is the rate of air infiltration into the building? Provide details of how you are mitigating the
effects of infiltration.

This is not a centrally air conditioned building hence it has not been studied.

0.13

To what extent the non-conventional energy technologies are utilized in the overall energy
consumption? Provide details of the renewable energy technologies used.

>  Use of Solar water heating.
> Use of Solar lighting for Street, Landscape, Corridor & Staircase

10

Environment Management Plan

The Environment Management Plan would consist of al] mitigation measures for each activity to be
undertaken during the construction, operation and the entire life cycle to minimize adverse environmental
impacts as a result of the activities of the project. It would also delineate the environmental monitoring
plan for compliance of various environmental regulations. It will state the steps to be taken in case of
emergency such as accidents at the site including fire.

ENVIRONMENT MANAGEMENT PLAN

No. | Environmental Mitigation measures Responsibility Legal &
Issues/ Other
Impacts Requirements
OPERATION PHASE '

1. | Increase inf eUse of treated sewage for flushing (10 Projeci Water Act
water demand KLD)and gardening (10 KLD) Proponents/ 1974 as
(19KLD) eUse of Treated Waste Water for flushing Society/ amended

and gardening resulting in reduction of Net Facility
water demand by 49 %. Management
sUse of harvested rain water for non- system
drinking domestic purpose (13 KLD) and

Bandra Mumbai
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its reuse thereby reducing the fresh water
demand up to 6 KL.D in monsoon season
i.e. 74 %.

Sewage eProvision of STP of 40 KL capacity for Project ==
generation treatment of sewage up to tertiary level. Proponents/
(25 KLD) eProper operation and maintenance of STP Society/
and Daily analysis of general parameters like Facility
pH, BOD, COD and TSS & O & G of the | Management
STP outlet to ensure good treatment of waste system
water with the help of sensors
o Ventilation around the STP
e Proper arrangements for sludge handling and
disposal
Increment  in| e Minimizing the incremental runoff from Project SWD NOC
Runoff from site] the site with the help of rain water| Proponents/ from
harvesting tank of capacity 34 KL - Society/ M.C.G.M.
e Proper management of channelization of Facility
storm water from site by using proper| Management
internal SWD system and discharge points system
of having adequate capacity (0.59m3/sec)
® Use of screens and silt traps to SWD
® Proper maintenance of storm water
drainage to avoid choking of drains and
flooding on site
» Ensure discharge of storm water from the
site is clear of sediment and pollution
» Provision of sump pump
Increase in| e Provision of energy saving measures Project ECBC norms
Power Demand » Use of Solar water heating. Proponents/ '
» Use of Solar lighting for Street, Society/
Landscape, Corridor & Staircase Facility
» Use of LED lights in common | Management
areas and parking areas system
» Use of electronic ballast
. | ® Energy Saving: 23 %
Use of DG sets | o Tree plantation (250 nos.) which are Project CPCB
may lead to air already planted on site Proponents/ specification
and noise ¢ DG sets with inbuilt acoustic enclosures Society/
pollution Facility
Management
; system
Vehicular - ¢ Provide adequate traffic signs and signages Project -
movement to notify residents Proponents/
* Increase  in| o 'Install safety mirrors to aid visibility in| Society/Facilit
traffic . conflict points ¥ Management
¢ Alr ® Prevent parking near the Entry and Exit system
emissions &| Gate '
Noise

* Contaminati
on of soil
leads to Oil
leaks

* Provide speed humps to regulate speed of
vehicles '

* Provide pedestrian crossings and dedicated
footpath to cater to the walking population

» Assign traffic wardens to regulate flow of
project traffic during peak hours

“Sandhu Palace” Bandra, Mum
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Odour and|le Natural and Mechanical Ventilation around Project Air act 1981,
unsanitary STP and OWC area Proponents/ as amended
conditions duge Proper housekeeping and maintenance Society/Facilit
to STP and y Management
Composting of] system
biodegradable
garbage
Municipal waste| e Informing and educating occupants for Project -
& other solid solid waste management Proponents/
waste e Provision of total adequate space (36 Society/
generation Sq.mt.) for solid waste management Facility
e Proper segregation on  site  to| Management
biodegradable ‘and non biodegradable system
garbage.
e Recyclable waste (10Kg/day): to
recyclers
e Non-recyclable waste (19Kg/day): to
M.C.G.M. )
e Biodegradable  waste  (68Kg/day):
Treatment in Organic Waste Convertors
(OWC)
¢ End product from OWC and sludge
generated from STP shall be used as
manure on site
e (Quarterly monitoring of manure
Disasters like e Preparation of Disaster Management| Safety Officer | CFO NOC
Fire, lightning, Plan from
Earthquake etc. | o Provision of Safety officer, Security and M.C.G.M.
First aid team .
¢ Regular review of DMP and mock drill
o Effective implementation of DMP
’ 3O\
“Sandhu Palace” Bandra, Mumbai =X, WL 16
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Consolidated Statement on various Environmental Aspects for Construction Projects

Consolidated statement No. : R0
Date of Submission: 17.04.2017

Sr. Particular Commitment On
No.
1. |Name of Project “Sandhu Palace”, Bandra (West), Pali Hill, Mumbai
2. |Name, contact number & (-Name: Mr. Diler Sandhu (Owner)
address of Proponent M/s. Sandhu Builders
=Address: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai-400050.
*Telephone number: 022 — 26051177/1277/1377
*Mobile number: 9967177777
*Email ID:dilersandhu@gmail.com
3. |Name, contact number & [*Name: Environmental Consultants :
address of Consultant M/s. Ultra-Tech Environmental Consultancy & Laboratory
(Laborato:y - Gazetted by MoEF- Govt. of India)
*Address: Unit No. 206, 224, 225, Jai Commercial Complex, Eastern Express
Highway, Opp. Cadbury Factory, Khopat, Thane (W) — 400601
*Telephone number: 91-22-25342776/ 25380198/25331438.
*Mobile number: 9324029746/9820626017 .
*Email ID: deepa@ultratech.in,
shekhartamhane@ultratech.in
4. |Accreditation of Accorded Accreditation under the QCI-NABET scheme for
consultant (NABET Accreditation of EIA Consultant Organizations (Version 3)
Accreditation) Certificate No: NABET/EIA/1417/SA0011
5. |Type of project: Housing |Housing Project
project / Industrial Estate / |Category 8 (B2)
SRA scheme / MHADA /
Township or others ;
6. |Location of the project CTS No 1381, 1382/C, 1378/A, 1629 A/1-10 of village Bandra (West), Pali
' Hill, Mumbai-400 050.
7. |Whether in Corporation / |Municipal Corporation of Greater Mumbai (M.C.G.M.)
Municipal / other area ] ,
8 |Applicability of the DCR [DCR 1991
9 |Note on the initiated work|Total constructed work (FSI + Non FSI):

(If applicable) -

Building prior to EIA notification 2004: 9222.04 Sq.mt.
Sandhu Palace: 40,317.33 Sq.mt. '

Date and area details in the necessary approvals issued by
the competent authority (attach scan copies):
Buildings not under purview of any EIA Notification:

Building Date of Built-up Present
' Occupation Area Status
: Certificate (Sq.mf) -
Building B 18.03.1978 . 253.09 Occupied
(Patuck’s Bungalow)
Building C 18.03.1978 1391.021 Occupied
(Row Houses) ;
Building E 18.03.1978 7571.93 Occupied
| (Manju Mahal)
=) 1
A /
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Details of chronological orders of permissions for Sandhu Palace ( wing A

Sr.
No.

Particulars

Date

FSI
(Sq.mt)

Non-FS1
(Sq.mt)

- Total
BUA
(Sq.mt) |

1

Plan approval /
1.0.D. &
Chronological
Amendments

10D (2Basements +
Stilt + 13 Floors)

24 Feb
2006

10439.53

3574.19

14013.72

Amendments

A wing-
(2Basements *
Ground Floor +19
Floors)

B wing-
(2Basements +
Ground Floor + 5
Floors)

3 Oct
2008

13571.51

22338.58

35910.09

A wing-
(2Basements +
Ground Floor +19
Floors)

B wing-
(2Basements +
Ground Floor +
Floors) :

4 May
2010

13571.51

27138.68

40710.19

19"  Floor
instead

Of full floor in earlier
Approved plan

part

11 May
2011

13178.65

27138.68

40317.33

Total

Commencement
Certificates and
Chronological
Amendments

Top of 1* Basement
(13 Floor Plan)

22 Jun
2006

Nil

1600

1600

Upto upper basement
(Awing-19, B wing-5
Floors) '

6 Oct
2008

Nil

7509.62

7509.62

A-wing Extension
upto top of 3 Floor

2008

24 Oct|

1948.02

2810.11

475813

A-Wing Further
extension upto top of’
6™ floor

. 19 Jan

2009 |

1948.02

1743.06

3691.08

Further Extension
A wing — upto 14"
Floor

B-wing — upto 5"
Floor

20
June
2009

6428.77

5770.60

12199.46

‘| wing — upto top of

Further Extension A-

15 Oct
2009

15" floor

649.34

1230.36

e
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g | Further Extension A-| 22 Jan| 2597.36 2324.08 4921.44
wing upto top of 19™| 2010
floor
h | Reindorsed 7 May-
2010
i |oReindorsed A wing 18
19 Part May-| -392.86 4800.10 4407.24
2012
Total 13178.65 | 27138.68 | 40317.33
= IOD / Plans Approved on 24/02/2006 and CC upto top of basement on
22/06/2006..

+  The IOD / Plan /CC was granted much before the 14" Septcmbcr 2006
Notification of MOEF and the complete construction was carried out as per
MCGM sanctions, without msmtmg of MOEF clearance by MCGM at any

stage.
10 |[LOI/ NOC from Date and construction area details mentioned in the approved letter:
MHADA / Other As mentioned above
approvals (If applicabie)
11 |Total Plot Area : 13,592.50 Sg.mt.
Deductions 725.65 Sq.mt.
Net Plot area 112,866.85 Sq.mt.
12 |Permissible FSI 23,374.37 Sq.mt.
(including TDR ete.) (Existing Area: 9,222.88Sq. mt. + Proposed Area: 13,178.655q. mt.)
13 |Proposed Built-up Area |* FSIarea (sq. m.): 13,178.65 Sq.mt.
(FSI & Non-FSI) » Non FSI area (sq. m.): 27,138.68 Sq.mt.
» Total BUA area (sq. m.): 40,317.33 Sq.mt.
14 | Ground-coverage 1377.22 Sq.mt. (11 %)
Percentage (%) (Note:
Percentage of plot not
| open to sky) 5 - :
15 |Estimated cost of the|Rs.206.26 Cr
project
16 [No. of building & its 1 Building with Wing A & B
configuration(s) Wing A: 2 Basements + Ground + 18 Floors + 19 part Floor
' Wing B: 2 Basements + Ground + 5 Upper Floors

17 |Number of tenants and  |Flats: 43 nos.

shops ,
18 |Number of expected Total Occupancy: 215Nos.
residents / users
19 |Tenant density per hector |34/Hector
20 [Height of the building(s) " || Building _ Height (up to terrace level)
Wing A i 69.02 m.
Wing B : 22.24 m.

21 [Right of way (Width of|13.70 m wide Road
the road from the nearest
fire staticn to  the
proposed building(s)

22 |Turning radius for easy(7.5m
access of fire tender
movement from all
. /@M:‘“fh‘e\ building
fou

e \Wldth for
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the plantation

23

Existing structure(s)

Total Construction completed as per approval from M.C.G.M.

24

Details of the demolition
with disposal (If
applicable)

Not Applicable

25

Total Water Requirement

Dry season:
*Fresh water (CMD): 21KLD
Domestic: 19 KLD from M.C.G.M.
® Swimming Pool: 2 KLD from Tanker Water of Potable Quality
*Recycled water (CMD): 20 KLD (STP Treated sewage)
*  Flushing =10 KLD
Gardening = 10 KLD
*Total Water Requirement (CMD) : 41KLD
*Swimming pool make up (CMD): As Mentioned Above
*Fire fighting (CMD): 100 KL (One Time Requirement)

Wet Season:
*Fresh water (CMD): 21 KLD

* Domestic: 19 KLD (From M.C.G.M.: 06 KLD + From RWH Tank: 13

KLD)

* Swimming Pool: 2 KLD from Tanker Water of Potable Quality
*Recycled water (CMD): 10 (STP Treated sewage for flushin g)
*Total Water Requirement (CMD): 31KLD
*Swimming pool make up (CMD): As Mentioned Above
*Fire fighting (CMD): 100 KT. (One Time Requirement)

26

Rain Water Harvesting

®RWH)

Level of the Ground water table: Not encountered
-Size and no of RWH tank(s) and Quantity: 1 RWH tank of capacity 34 KL
*Location of the RWH tank(s): Lower Basement Level
*Size, no of rechargé pits and Quantity: 2 nos. of recharge pits
. Budgetﬁry allocation (Capital cost and O&M cost):

Capital cost: Rs.15.00 Lakh
O & M cost: Rs. 0.26 Lakh/annum

27

UGT tarks

* Location(s) of the UGT tank(s): Lower Basement Level

28

Storm water drainage

*Natural water drainage pattern: Towards external storm water drain
situated at 13.70 m wide road '

*Quantity of storm water: 0.53 m*/sec
*Size of SWD : 0.75m x 0.70m deep with the slope of 1: 300

29

Sewage and Waste water

i*Sewage generation (CMD): 25KLD

*STP technology: Rotating Bio-disk Contactor (RBC)
*Capacity of STP (CMD): 40 KL '

*Location of the STP: Lower Basement Level

*DG sets (during emergency): For essential backup
(Total DG capacity of the project including load of STP.)
1DG set of 630 kVA

*Budgetary allocation (Capital cost and O&M cost)
Capital cost: Rs. 38.00 Lakh

O & M cost: Rs. 7.03 Lakh /annum
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Solid waste Management

Waste generation in the Pre Construction and Construction phase:
- Waste generation: -

*Quantity of the top soil to be preserved: Uscd for Landscaping
*Disposal of the construction waste debris: Not Applicable
Waste generation in the operation Phase:

« Dry waste (Kg/day): 29

*  Wet waste (Kg/day): 68

»  E - waste (Kg/month): --

= Hazardous waste (Kg/month): Not applicable

+ Biomedical waste (Kg/month) (7{ applicable): Not Applicable
= STP Shudge (Dry sludge) (Kg/day): 4

Mode of Disposal of waste:

*Dry waste: To M.C.G.M.

*Wet waste: Organic Waste Converter.

*E - waste: To recyclers

*Hazardous waste: Not applicable

*Biomedical waste (If applicable): Not applicable
«STP Sludge (Dry sludge): Use as manure

Area requirement:

Location(s) and total area provided for the storage and treatment of the
solid waste:

Location: Ground Level

Area: 36.00 Sq.mt.

Budgetary allocation (Capital cost and O&M cost)

Capital cost: Rs 9.00 Lakh (Cost for treatment of biodegradable garbage by
OWC)

O & M cost: Rs 1.81 Lakhf’annum (Cost for treatment of biodegradable
garbage by OWC)

31

Green Belt.
Development

Total RG area:
1. RG area other than green belt (Please specify for
playground, etc.) - Not Applicable

2. RG area under green belt (Sq. mt.):
* RG on the ground (Sq. mt.): 3222.52
* RG on the podium (Sq. mt.):

3. Plantation:
* Number and list of trees species to be planted in the ground RG: Nil

* Number and list of shrubs and bushes species to be planted in the
podium RG: Nil

* Number and list of trees species to be planted around the border of
nallah / stream / pond (If any): Not applicable

* Number, size, age and species of trees to be cut, trees to be
transplanted:
Existing Trees: 32 Nos.

Already planted Trees: 250 Nos.
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Sr. No. | Common Name Botanical Name
. 1. | Suparn Areca catechu
2. | Devil Tree Alstonia scholaris
3. | False Ashoka Polyalthia longifolia
4. | Badam Terminalia catappa
‘5. | Bauhinia Bauhinia acuminata
| 6. | Bottle Brush | Callistemon viminalis
7. | Bottle Palm Hyophorbe lagenicaulis
8. | Christmas Tree Araucaria columnaris
9. | Fox tail palm Caryota urens
10. | Kentia Palm Howea jforsteriana
11. | White frangipani Plumeria alba
12. | Sonchapa Magnolia champaca

* - NOC for the Tree cntting / transplantation/ compensatory
plantation, if any : Received
3. Budgetary allocation (Capital cost and O&M cost)
Capital cost: Rs. 17.72 Lakh
O & M cost: Rs 1.20 Lakh/annum

2

Energy

Power supply:

DG Set:

* Connected Load: 1816 KW
» Maximum Demand: 1104 KW
* Source: Reliance Energy

* Energy saving by non-conventional method
Energy savings measures:

» Use of Solar water heating system
» Use of Solar lighting for Street, Landscape, Corridor & Staircase
» Use of LED lights in common areas and parking areas
» Use of electronic ballast

* Detail calculations & % of saving: 23% -

* Compliance of the ECBC guidelines: (Yes / No) (If yes then submit
compliance in tabular form): Yes

* Budgetary allocation (Capital cost and O&M cost):
Capital cost: Rs. 48.24 Lakh (Solar system)

O & M cost: Rs 1.45 Lakh/annum (Solar system)

*Number and capacity of the DG sets to be used
1DG set of 630 kVA
*Type of fuel used: Diesel
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33 |Environmental Construction phase (with Break-up): Not applicable as construction is
Management plan ' completed
Budgetary Allocation = Capital cost

* O & M cost (Please ensure manpower and other details)
«  Total cost incurred for EMP

Operation Phase (with Break-up)-
*  Capital cost
*  O&M cost (Please ensure manpower and other details)

Sr.| Component Description Capital cost | Operational
No. Rs. in Lakh. and
Maintenance
cost (Rs. in
Lakh/yr)
1 |Air, Noise .  |Cost for Gardening 17.72 1.20
Environment Cost for Ambient air & *No set up 0.22
& Biological [Noise Monitoring cost is
Environment involved
Cost for DG Stack Exhaust [*No set wup 0.05
Monitoring cost is
involved
2 [Water 'Waste water |Cost for 20.00 6.00
Environment |treatment [Sewage
Treatment
Plant
Cost for STP 18.00 1.00
Sensors .
Waste water [*No set up 0.03
monitoring  |cost i
involved
‘Water Cost for RWH| 7.00 - 0.10
Conservation|details

(Rain Water |(Recharge
Harvesting |Pits)

System) Cost for RWH| 5.00 0.10
: details (RWH|
tank)
Cost - fon 3.00 0.01

treatment unit]
for rain water

tanks - _
Cost . for] *No set up 0.05
Rainwater cost is
Monitoring involved

3 [Land ~ |Cost for Treatment of 9.00 1.81

[Environment [biodegradable garbage inl

(Solid WastelOWC

Management) |Cost for monitoring off*No set up) 0.04

organic manure cost is
: involved
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4 [Energy Conservation Solar system 48.24 1.45
5 |[Cost Towards Disaster] . -- 429.80 30.53
management
Total Cost 557.76 42.59
*No set up cost is involved as monitoring contract shall be given to

Private MoEF Approved Laboratory

*  Quantum and generation of Corpus fund and Commitment:
At present Environmental Management Facilities (EMF) are operated and
maintained by Project proponents. At the time of handing over of EMF to the
society corpus fund for 5 years shall be given to societies for further operation
and maintenance of Rs. 212.45 Lakh (i.e. 42.49Lakh x 5 years).

. Responsxbxh{y for further O &M:
While handing over Environmental Management Facilities M.O. U shall be
made with society to accept responsibility of further O & M of EMF.

34 |Traffic Management Nos. of the junction to the main road & design of confluence: 3 Entry and
’ Exits.

Parking details:

»  Number and area of basement: 2 Basements

= Number and area of podia: Nil

+  Total Parking area: 9,412.50 Sq.mt.

*  Area per car:

*  2-Wheeler: 43 Nos.

*  4-Wheeler: 226 Nos.

*  Public Transport: Nil

»  'Width of all internal roads (m): Minimum 6.0 m.

‘35_ CRZ/RRZ clearance Not Applicable
' |obtain, if any '

36 |Distance from Protected |Not Applicable
Areas / Critically Polluted
areas / Eco-sensitive areas
/ inter-State boundaries

—F X1
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Check list for the other necessary approvals
Status of the Name of the competent Date of the issued
Approval Authority letter
37 | CFO NOC for the above Received MCGM 16.03.2013
said building structure(s) | Completion NOC Mumbai Fire Brigade
38 | HRC NOC for the above Not Applicable - —
said building structure(s)
(If applicable)
39 | NOC for the above said Recelved Airport Authonty of India 25.03.2008
building structure(s) (AAI)
from the Aviation '
authority (If
applicable)
40 | Consent for the water for Received M.C.G.M. 22.03.2016
the above said detail(s)
41 | Consent for the drainage Received M.C.G.M. 20.02.2016
for the above said
detail(s)
42 | Consent for the electric Received Reliance Energy 22.06.2012
supply for the proposed
demand
43 | Precertification for | Not Applicable = =
Green Building from
Indian Green Building
Council and other
recognized institutes (If
applicable) :
44 | Court Order af Applicable High court order 29.01.2014
applicable) (In process) Suit/109/2013 '
45 | Other approvals (If any): :
d SWD Completion Received M.C.G.M. 16.10:2012
Certificate :

MUMB/
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Declaration

> OId existing buildings (B, C & E) are not in purview of any EIA Notification as were
occupied in 1978.

» For Sandhu Palace ( Wing A & B ) we received the plan approval from MCGM on 24"

. February, 2006 and Commencement Certificate on 22" June, 2006 i.e. prior to the EIA
Notification,2006 and even was not attracting the provisions of EIA Notification, 1994 as
amended in 7" July,2004 .(not crossing any of the 3 criteria)

» The IOD / Plans /CC were granted ‘rom MCGM before the EIA Notification 14™ September,
2006 and the complete construction was carried out as per MCGM sanctions time to time,
without insisting for Environmental Clearance at any stage by MCGM.

% The building construction was completed in January, 2015.

As per discussions with MCGM the application for Environment Clearﬁncc was submitted
on 25" March,2015

> The application to MCGM for part occupation permission was submitted on 23.03.2016.
> All compliances required for occupation were submitted on 09.05.2016

BCC refusal letter from MCGM insisting for Environmental Clearance was received on
09.08.2016

Date:

Name & Signature

Naine & Signature
of the project proponent

of the consultant

10



Summary of project proposals

[y

Plot area

Total Plot Area: 13,592.50 Sq.mt.
Net Plot Area: 12,866.85 Sq.mt.

2 | Total built up area Total Construction Built-up Area: 40,317.33 Sq.mt.
3 | FSI consumed 13,178.65 Sq.mt.
4 | Nos. of building One building
5 | Maximum height of building Wing A: 69.02 m. (up to terrace level)
_6 | Are: and nos. of the basement 2 Basements (Total Area: 10,104 .46 Sq. mt.)
7 | Arcu and nos. of podium Not applicable
8 | Arex of amenity space 1377.21 Sq. mt.
9 | Nos. of phases for project execution | Not applicable
10 | Expected nos. of residents /users 215 Nos.

11




SANDHU BUILDERS

I Regd off. & Admn. Off.: Sandhu Palace, 41, Pali Hill Road, Bandra (W) M i =
SANDHU GROUP vy~ 55051177 7 1277 / 1305 | o 2605 1477 (W umbs) - 400050

SDL E£-Mail: sandhugroup@hnotmail.com Website ‘www.sandhugroup. net
To, 5 Y}- Date : Friday, May 12,2017
Hon’ble Chairman / Secretary., e D
SEAC-11, I T
Mumbai. _ ‘ ‘i prendo 1R,
R L T

Respected Sir,

Subject : Proposal No. SIA/MH/NCP/53937/2916 of Sandhu Palace, CTS No. 1381, 1382/C, 1378/A
1629 A/1-16 of Village Bandra (West), Pali Hill, Mumbai — 400 050,

3

Date of Meeting : 21* April, 2017.

Request for referring the matter to MOEFR Delhi on pricrity.

With reference to above cited subject mé.tter, an application dated 25" March, 2015 was madz to your
office for Environment Clearance of the praject known as * Sandhu Palace being consticted at Palj
Hill, Bandra (West), Mumbai — 400 050.

Personal hearing was granted on 21* April, 2017 and as per the decisior: of SEAC — 1 tiie commitice
decided to refer the matter of alleged violation to SEIAA for further necessary action,

You are aware that MOEF Delhi as per notificztion dated 14" March, 2017 has laid down cerain
guidelines for alleged violators to comply with the provisions of MOJ3F.

We understand that it is a fast track window for obtaining Environment Clearance wh
within {6) six months from the date of notification.

ich can be availed

In view of the above it is requested that the matter may be directly refened to MOEF Delhi instead of to

SEIAA/Environment Department, as our application for submission to MOEF Delhi is duly ready for
submission.

We will highly obliged if our matter of alleged violation is sent 10 MOEF 1)
to present our case with in the specified time limit for clearance

elhi on priority in order

Thanking You

For Sandhu Builders

Partuner.




Acknowledgement Slip for Transfer

This is to inform you that the proposal has been transferred from
cataegory A to category B. Now the proposal shall be examined by
MS of SEIAA to ensure that required information has been submitted.
An email will be sent for seeking additional information , if any. Once
verified, an acceptance letter shall be issued to the project proponent

~ Following should be mentioned in further correspondence

1. New Proposal No. . SIA/MH/NCP/30253/2018
2. Old Proposal No. : IA/MH/NCP/64841/2017
3. Category of the . New Construction Projects
Proposal "~ and Industrial Estates
4. Project/Activity _ 8(a) Building and Construction
applied for " projects

' Group Housing Project "Sandhu
S;L\Ia:;;of U . Palace” At Pali Hill, Bandra (West),
PP Mumbai

6. Date of submission
: 20 20
for TOR Mgy 2017

7. Name of the Project proponent along with contact details

a) Name of the © SANDHU BUILDERS

proponent

b) Mobile No. L OS98I TTTTT
c) State . Maharashtra
d) District : Mumbai City

e) Pincode : 400050




Acknowledgement Slip for EC application

This is to acknowledge that the proposal has been successfully uploaded on the portal of the
Ministry. The proposal shall be examined in the Ministry to ensure that required information has
been submitted. An email will be sent secking additional information , if any. within 20 working
days. Once verilied, an acceptance letter shall be issued to the propject proponent .

Following should be mentioned in further correspondence

1. Proposal No. : IA/MH/NCP/64842/2017
2. Category of the . oo . .
Proposal New Construction Projects and Industrial Estates

Group Housing Project “Sandhu Palace™ At Pali Hill, Bandra

v ¢ ; v} ] E
3. Name of the proposa (West), Mutites

4. Date of Receipt of

20/05/2017
Proposal

5. Name of the Project proponent along ywith contact details

a) Name of the proponent : SANDHU BUILDERS

b) State : Maharashtra
¢) District : Mumbai City

d) Pincode : 400050

B~



|o%Y

—

Project Proponent:

M/S SANDHU BUILDERS

EIA Consultant: -

Ind Tech House Consult
(An IS0 9001:2008 Certifiéd Organization)
G-8/6, Ground Floor, Sector 11, Rohini *
' Delhi- 110 085 N
Tel: +91 11 2757 1410, 6460 7252
Fax: +91 11 2757 2241

Email: ithconsult@hotmail.com
May, 2017




Environmental Clearance (For Violation) FOR GROU.P HOUSING
: PROJECT

“SANDHU PALACE” AT PALI HILL, BANDRA (WEST), MUMBAI,
MAHARASHTRA

Project Proponent:
M/S SANDHU BUILDERS

This report has been prepared by Ind Tech House Consult with all reasonable skill,

‘care and diligence within the terms of the contract with the client, incorporating our
general terms and conditions of business and taking account of the resources

devoted fo it by agreement with the client.

We disclaim any responsibility to 'the.client_and others in respect of any matters

outside the scope of the above.

The document has been prepared for the titled project or named part thereof and
should not be relied upon.or used for any other project without an independent check
~ being carried out as to its suitability and prior written authority of Ind Tech- House

Consult being obtained. Ind Tech House Consult accepts no responsibility or: liability

for the consequences of this document being used for a purpose other than the
- purpose for which it was commissioned. Any person using or relying on the

document for such other purposé agrees, and will by such use or reliance be taken-
to confirm his agreement to indemnify Ind Tech House Consuit for all loss or damage:
- resulting there from. Ind Tech House Consult accepts no-responsibility or liability for

. this document to any party- other than the person by whom it was commissioned.

e e 1y
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Declaration By Experts Contributing to the EIA Of Environmental Clearance For Grmip
Housing Project “Sandhu Palace” At Pali Hill, Bandra (West), Mumbai, Maharashtra

I hereby,_cenify that | was a part of the EIA team in the following capa.city that developed

the above EIA.

EIA coordinator: A.N. Devikar
Associate Coordinator: Mr. Soumya Dwivedi

Signature and Date:

5. Functional Name of the expert/s Signature and date
NO. -areas - )
X ~ wp Mrs. Supriti Guha (FAE) N
Mr. Soumya Dwivedi (Team Member) | ==
T~
2 ¢ MSW Mrs. Supriti Guha (FAE) ¢ G
Mr. Soumya Dwivedi (Team Member)
: B
3 Lu _| Mr. Rajveer Singh (FAE) 94,9:/
Mr. Manish Shukla (AFAE) e
4 AP Mr. Suman Banerjee (FAE) s ooyt
Mr. Soumya Dwivedi (Team Member) =
. - =i oy
5 NV Dr. Manoj Kr. Mishra (FAE) . M*p _
Mr. Suman Banerjee (AFAE) :W,»—w @:}iﬁ .
6 EB Dr. Sameer DeshPande(FAE) W&
Dr. Bideh Shukla (Team Member) 0.’\»,-—
7 SE Dr. Debashish Bhttacharya (FAE) Batied Sty
8 |- HG | Mr. Manish Shukla (AFAE) T
9 sC Mr. Shrikant Mishra (FAE) Clivain
Dr. B_Id?h Shukla (Team Membqr} s
Associate Staff - : :
3 | Mr. Anand Kumar Dubey -ﬂm.-ﬁ..-.,_.;&ﬂqlm]_m

i




2. Mr. Indra Sharma )

3 Ms Monika Singh o

4. Saurabh Bharadwaj
T lay Singh T
6. Satish Chandra Verma B

L.dna fharro

A o

Ll

Monitoring Laboratory Involved

Ind Research and Development House ( NABL Approved Lab)

Signalure d
For Ind Tech House Consu

o
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[Mfs ShWD}lU BUILDERS

GROUP HOUSING PROJECT “SANDHU PAI.ACE AT PALIHILL, BANDRA (\N‘ESIL MUMBAI I FoRu1

Application for Prior Environmental Clearance (EC]
‘FORM 1
(See Paragraph — 6 Notification dated14™ September 2006)
as amended to EIA Notification, 2006 issued vide S.0. 3067(E) on dt. 01.12.2009.

Basic Information

Name of the proles G:up ousl roj Sandhu Palace” At Pali

- Bandra (West), Mumbai
2. | S.No.inthe schedule 8(a)

. Proposed capacity/area/length /tonnage | Total Plot area : 13,592.50 sq m

to be handled/ command areallease | Net Plot area: 12,866.85sqm

areal number of wells to be drilled Total Built up area: 40,317.33 sqm

) : . : No of Dwelling Units (Flats): 43 Nos.

; : No of building block: 2 Nos. -

4. | New/Expansion/Modernization New

5. | Existing capacity/area etc. Nit

6. | Category of the projecti.e. ‘A’ or ‘B’ B

. 7. | Does it attract the general condition? If | No
yes, please specify. )

8. | Does it attract’ the specific condition? If | No
yes, please specify. :

; 9. | Location Pali Hill, Bandra (West)
_Plot/Survey/Khasra No. CTS No. 1381, 1382/C, 1378/A, 1629 A/1-10
Village Bandra 'C’
Tehsil Bandra (West)
District Mumbai Suburban
State ' Maharashtra :

10. | Nearest - railway siaﬁon!alrport along | Bandra Railway Station: Approx.2.00km(Road distance)

with dlstance in kms. -|'Mumbai Chhatrapati Shivaji Terminals: Approx. 5.00km
- (Road distance)

11. | Nearest-town, city, distri_ct Headquarters | Mumbai Mati'upolita;i Region (MMR)
along with distance in Km i ) .

12. | Village Panchayats, Zilla Parishad, | Municipal Corporation of Greater Mumbai (M.C.G.M.)
Municipal . Corporation, Local body . W : .
(complete = postal address  with
{felephone nos. to'be qwen]

13. | Name of the applicant M/s. Sandhu Builders

“14. | Registered Address Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai

15. At#dfe’ss for correspondence: Sandhu Palace, 41, Pali Hill Road, Bandra (W), Mumbai
Name : Mr, Diler Sandhu. ' —
Designation {OwneriPadner!CEO) Owner - _
Address Sandhu Palace, 41,-Pali Hill Road, Bandra (W), Mumbai
Pin Code 400050 ' '

IND TECH HOUSE CONSULT
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| WIS SanpHu BuiLDERS Jcnoup HOUSING PROJECT "SANDHU PALACE" AT PALI HILL, BANDRA (WesT), MUMBAI j.F"““’ I
| S R LT i Aty e ——— gty e b LS e
E-mail dilersandhu@gmail.com
Telephone No. 022 -26051177/1277/1377,99671 77777
Fax No. 022 -26051477 T

16. | Details of Alternative Sites examined, if | Not applicable.
any. Location of these sites should be
shown on a topo sheet.

17. | Interlinked Projects Nil _

18. | Whether separate  application  of | Not Applicable

. interlinked project has been submitted?

19. | Hyes, date of submission Not Applicable

20. | If no, reason. * ) Not Applicable ' '

21. | Whether  the proposal - involves | No, Project proposal does  not involves
approval/ clearance under: -if yes, | approval/glearance under subhead a, b & c. ’
details of the same and their status to ' ¢
be given.

(a) The forest (Conservation) Act, 19807 !
(b) The wildlife (Protection) Act, 19727
(c) The C.R.Z. Notification, 19917

22. | Whether there is any Government | No
order/poiicy relevant/ relating to the:
site? :

23. | Forest land involved (hectares) No

24. | Whether there is any litigation pénding
against the project and/er land in which
the project is proposed to be set up?

(a) Name of the Court i Bombay High Court
(b) Case No. 8w Yes, Appeal (L)/82/2014 .
" () Orders/directions of the Court, if | Suit No 109 of 2013, Suit No 345 of 2014
any and its relevance with the | ;
proposed project.’
() Activity

1. Construction, operation or de'commissiohing of the Project involving aé:tions,

which will cause physic

in water bodies, etc.) .

al changes in the locality (topography, land use, changes

Yes/

SN Information/Checklist ‘Details ‘thereof (with approximate quantities
confirmation - No' | Irates, wherever possible) with source of
. _ information data ' ' ' :
1.1 | Permanent or temporary change No .The site for project is in residential 'zone as per.
in- land wuse, land cover. or Master Plan (Development Plan) HW ward.
topography - including increase in L '
intensity of land use (with respe
to local land use plan) .
ITHC/PRI/17-18/E1A/81 2

IND TECH HOUSE CONSULT
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FSSMIIHU BUILDERS GRGUP HDUSING PROJECT" SJ\NDHUPALACE AT PAI_IHILI_ BANDRJ\(WESTL MUMBAI ‘ For 1 |

SN Information/Checklist Yes/ | Details thereof (with approximate quantities

confirmation Neo | /rates, wherever possible) with source of
information data

12 | Clearance of existing land, | No | NotApplicable
vegetation and buildings?

1.3 | Creation of new land uses? No. | There was no creation of new land use. The site for

project is in residential zone.

1.4 | Pre-construction  investigations | Yes | Geotechnical Soil mveshganun had been carried

| e.g. bare houses, soil testing? out. ,
1.5 -| Construction works? Yes | The major construction works which had been
carried out are given below:
Site Development
Road Development
= |nternal roads
Utilities/Services
« \Water Supply
= Sewerage
» Drainage
* Rain Water Han.restlng Structures and Pits-
» Power supply and back up facility,
Buildings
= Residential Blocks
; ) . + Parking Provisions & water body
1.6 | Demolition works? Yes | There were two private bungalows which had
. ’ : already been demolished.

1.7 | Temporary sites wused for| No | Mostly, local Ilabors were employed Al the
construction works or housing of construction activities including storage of raw
construction workers? materials were confined to the storage spaces

earmarked on project site only.

1.8 | Above ground, buildings, | Yes | Above ground building: structures include 2 Nos
structures or earthworks including residential. blocks
linear structures, cut and ﬁll or )
excavations The earthwork was involved for foundation and

laying of underground services etc. Excavated soil
was used for site leveling, back filling/filling and road
construction. Top 200 mm layer of soil was
separately stored and has been used for
- ; . landscaping/horticulture development work.
1.9 | Underground works including | Yes | Underground works include excavation of earth for
’ mining or tunneling? construction of foundation, basements, water
S : ‘| storage tank, STP & services.

1.10 | Reclamation works? - No | Notinvolved.

1.11 | Dredging? No | Notinvolved.

1.12 | Offshore structures? No - | Notinvolved.,

1.13 | Production and manufacturing | ‘No | It is a Group Housing project (Residential). Hence
processes? ' no production or manufacturing activities involved.

ITHC/PRJ/17-18/EIA/81 3
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MIS SANOHU BULDERS GROUP HOUSING PROJECT * snunuupnmcs'm PALIHILL, BANDRA (WEST), MUMBAI Foul [
SN Information/Checklist Yes! | Details thereof (with approximate quantities
confirmation No | /rates; wherever possible) with source of
information data
1.14 | Facilities for storage of goods or | Yes | Temporary slorage faciliies was created during
materials? construction phase for storage of construction
materials.
1.15 | Facilities for treatment or disposal | Yes | Solid Waste

of solid or liquid effluents?

Construction Stage :

During construction stage generated solid waste
was comprised mainly of construction waste. The
construction waste was reused within the site for
various constructions filling work.

I addmon to that there was generation of small
quantity of municipal waste ffrom construction labors
& was sent to nearest des;gnaled waste storage
bips. !

Operation Stage:
Solid waste generation from the facility is

approximately 0.15 TPD Jncludlng 0.09 TPD bio-
degradable.

Solid waste generated from the residential block and
other areas is being collected daily on door to door
basis by the dedicated and trained housekeeping

| staff. Twin bin systems also been provided for

segregation at sources. Recyclable wastes is being
sold to vendors and non- recyclable wastes is being
disposed thfough autharized agency to municipal
waste dispos;al- site.

Biodegradable waste is being treated in organic
waste converter and used as manure for horllculture
: development

_MSW including horticulture waste is being handled

.as per the Municipal .Solid Waste Management &
Handling Rules, 2016.

Sewage sludge

13 kg/day of sewage siudge is being generated
which is being used as manure for plants.

being generated and sold to authorized recyclers.

E Waste :

| The e-waste, about 0.7 kg!day generated f;om the
proposed. project is being stored at a designated
place. Waste will be disposed as per E .waste

' .management and handling rules, 2016..

Hazardpus waste: 0.58 liters/ day of waste. oil is.

IND TECH HOUSE CONSULT




MIS SANDHU Bunnsns

GROUP HOUSING PRUJECI SANUHU I’ALACE"AT PALI Hle, BANDRA MESI} MUMEAI

s T I (SR

SN information/Checklist Yes/ | Details thereof (with approximate quantities
confirmation No | /rates, wherever possible) " with source of
information data
T Liquid Effluent
Construction Stage:
During the construction stage domestic liquid
effluent generation was nominal.
Wastewater generated from construction site
contains suspended materials, and washings from
various areas. Construction wastewater was
collecled in a separate basin and was reused aﬂer
primary treatment for sprinkling on roads. [
|
\.liutu[e toilets and potable water faciliies was
provided at site during construction phase for labour
and staff.
Operation Stage:
Approximately 27 KLD of domestic waste water will
be generated from the proposed facility. This
effluent will be treated in Sewage Treatment Plant of
45 KLD. The total treated water from STP will be
reused for.flushing & horticulture development.
1.16 | Facilities for long term housing of | No | Not applicable
operational workers? ! )
117 | New road, rail or sea traffic| No Not applicable
during construction or operation?
1.18 | New road, rail, air waterborne or ;| No [ Not applicable
" | other transport infrastructure ;
including new or altered routes
and stations, ports, airports etc?
1.19 | Closure or diversion of existing No .| Not applicable
transport routes or infrastructure |. '
leading to changes-in traffic
- | movements? _ .
1.20 | New or diverted transmlssmn Ilnes No | Not applicable
) or pipelines? _ ) i
1.21 | Impoundment, damming, No | Not applicable.
.| culverting, realignment or other ;
changes to the hydrology  of
watercourses or aquifers? :
1.22 | Stream crossings? "No | Not applicable
1.23 | Abstraction or transfers of water | No | There was no ground water extraction aciivity during|.
- | form ground or surface waters? the construction of project. Water was sourced
‘ through treated water. Tanker supplies & BMC.water
supply for ‘construction purpose will be used after
testing and confirmation of fitness for construction,
In operation phase, water wnll be supplied by
M.C.G.M.
ITHC/PRI/17-18/E1A/81 §
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-MIS SaNDHU BUILOERS GROUP HOUSING PROJECT "SANDHU PALACE" AT PALI HILL, BANDRA (WEST), MUMBAI J Foru1 —[
e et e ) W
SN Information/Checklist Yes/ | Details thereof (with approximate quantities
confirmation No |/rates, wherever possible) with source of

information data

1.24 | Changes in water bodies or the | Yes | Syrface drainage may affect due to construction of
land surface affecting drainage or the project.

run-off. By considering run off prior to development & run off

after development there is 'some increment in storm
water runoff. However runoff generated from the
project site during monsoon season is being used to
recharge ground aquifer. Network of drainage
system developed in the site is being used to collect
roof as well as surface runoff.

Potential Quantity- of runoff is 6351.7 CUM on
3 . annual basis which will be recharged to ground.

' 1.25 | Transport of personnel or| Yes | Durifg construction phase transport of personnel as
materials for construction, well as construction materials was required. The
operation or decommissioning. . personnel were engaged from nearby areas.
Precautions were taken to reduce the impact of
vehicular movement by trying to avoid the vehicular
trips during peak hours.

For operation phase parking has been provided on

surface, stilt and in basements:

1.26 | Long-term dismantling or| No Not applicable

‘decommissioning or restoration

works?

5 - | 1.27 | Ongoing activity . during| No | Notapplicable .

decommissioning which could '

have _an impact on the

environment? :

1.28 | Influx of people to an area in| -Yes | Construction phase -

either temporarily or permanently? Temporary influx of people about 25 from the nearby
' £ 2 areas was recorded. .

Operation phase — 283 (215 Fixed +68 floating

. : 5, population)
1.29 | Introduction of alien species? - No* | Not applicable
| 1.30 | Loss of native species or genetic | No -| Not applicable
diversity? n .
1.31.| Any other actions? .| No | None , = ) o

- ITHC/PRI/17-18/E1A/81 IND TECH HOUSE CONSULT




WIS SANDHU BUILDERS

GRDUP HOUS]NG PRDJECT "SANDHU PALACE" A'l PAI.I HII.L. BANDRA (WEST), MUMBAI -

=]

2. Use of Natural resources for construction or operation of the Project (such as
land, water, materials or energy, especially any resources which are non-
renewable or in short supply):

SN Information/checklist Yes/ | Details thereof (with approximate quantities
confirmation No | Irates, wherever possible) with source of
information data

2.1 | Land especially undeveloped or | Yes | The project site and its surrounding areas have been

) agricultural land (ha) designated for residential development.

2.2 | Water (expected source & | Yes | There was no ground water extraction activity during
competing users) unit: the construction of project. Water was sourced

' through treated water. TanKer supplies & BMC water
supply for construction purpose will be used after
testing and confirmation of fitness for construction.

E In operation phase, watér will be supplied by
M.C.G.M.

20 KLD from treated water is being used within site
premises from STP installed at site.

2.3 | Minerals (MT) No | Not applicable ]

2.4 | Construction material - stone, Construction materials such as Cement, Steel,.
aggregates, sand / soil (expected | Yes |.Bricks, Stone aggregates, and ‘Sand were requzred
source —MT) for construction of the project. These were procured

. from local reputed licensed vendors.

2.5 | Forests and timber (source — MT) No Limited use of timber was done.

_ 2.6 | Energy including electricity and | Yes | Power for the project is being supplied by Reliance
fuéls (source, competing users) Energy. Power demand for the project is 1104 KW.
Unit: fuel (MT), energy (MW) DG set of 01 X 380 KVA is being used as power
‘ , backup during power failure. ‘HSD (low sulphur
variety as per availability) fuel is being used for DG

sels.

- 2.7 | Any other natural resources (use | No | _ _
appropriate standard units)

‘3. Use, storage, transport, handling or production of substances or materials, which

could be harmful to human health or the environment or Taise concerns about
actual or percewed risks to human health.

SN lnformatiothhecklist Yes! | Details thereof (with-approximate quantities/rates,
confirmation . ‘No wherever possible) with source of information -
- i ; . - data
3.1 | Use. of substances or materials, | No | Notapplicable. '
% which aré hazardous (as per|
MSIHC rules) to human health or
the environment (flora, fauna,
and water supplies) -
3.2 [ Changes in occurrence of | No [ Notapplicable. '
| disease or affect disease vectors
(e:g. insect. or .water borne
‘diseases) . '
ITHC/PRI/17-18/EIA/81 7 IND TECH HOUSE CONSULT
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MI'S SMIUHU BLII.DERS

GROUP HOUSING PROJECT ™ SI\NDHU PALACE" AT PALTHILL, BANDRA (WEST] MUMBM

Affect the welfare of people eg.
by changing living conditions?

No

Not Applicable.

3.4

Vulnerable groups of people who
could be affected by the project
e.g. hospital patients, children,
the elderly etc.,

No

Not applicable. -

-+ 3.5

Any other causes -

No

Not applicable.

4. Production of solid wastes durlng construction or operation or decommissioning

(MT/month)
SN Information/Checklist Yes/ | Details thereof (with approximate quantitiesirates,
confirmation No | wherever possible) with source of ‘information
) data 3
4.1 | Spoil, overburden or - mine:| No |Top soil generated during earth “excavation ‘was
wastes stacked, covered; preserved for reuse as top layer for
| horticulture development. Remaining soil was used,
for site leveling, back filling/filling in raft and road
. construction.

42 | Municipal wastes (domestic and | Yes | Municipal solid wastes — 0.15 TPD. The solid waste
or commercial wastes) includes paper, card board, plastic cans etc. and
: kitchen wastes from houses. Recyclable wastes like

card boards and plastic cans is being sold to
vendors.

As this is residential project, commermal actrwty is
no: involved in this project.

4.3 | Hazardous wastes (as per| Yes |Waste oil 0.58 Lts/Day from DG -seis is only
Hazardous Waste Management hazardous waste generation from. the- project. This |
Rules) waste oil is being carefully stored in HDPE drums. in

isolated covered space and sold to recyclers

autherized by CPCB/SPCB.

Suitable care is being taken so as to prevent spills/.
) leaks of used oil from storage

4.4 | Other industrial process wastes No | Notapplicable

4.5 | Surplus product No | Not applicable

4.6 | Sewage sludge or other sludge | Yes | Dried sludge from the STP is being used as manure

: from effluent treatment ' for hortlculture development.
4.7 | Construction or demolition | Yes | Construction Work: Excavated soil was used for
‘wastes ' landscaping "and back filling. Other construction
‘waste like bricks, concrete etc will be used in sundary
/ road works / manholes etc. Gunny.bags, cardboards
was sent to authorize recycler dunng construction
. ‘ i i phase. :

4.8 | Redundant machinery or | No. | Notapplicable
eguipment . : i

4.9 | Contaminated soils’ or other| No { Notapplicable

: materials ' . -

IND TECH HOUSE CONSULT




MIS SANDHY BULDERS l GROUP HOUSINGPRDJEC‘I smnnummcs"m PALIHILL, BANDRA (WesT), MUMBAI LFW“ ]
‘SN Information/Checklist Yes! | Details thereof (with approximate quantities/rates,
confirmation No | wherever possible) with source of information
data
4.10 | Agricultural wastes No | Not applicable
4.11 | Other solid wastes ] Not applicable

ek

5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/hr)

SN Information/Checklist Yes/ | Details thereof (with approximate quantities/rates,
confirmation No | wherever possible) with source of information
; data
. 5.1 | Emissions from combustion of | Yes | Emission will be from
fossil fuels from stationary -or = Stationary Sources: DG sets 380 KVA
mobile sources ¢ = Mobile Sources: Vehicular emissions
CPCB approved DG sets with acoustic canopy is
being used only during power failure.

52 | Emissions from production | No | Not applicable
processes :

53 | Emissions from materials | No | Fugitive dust emission due to handling and
handling including storage or | loading - unloading activities was envisaged during
transport construction phase. Frequent water-sprinkiing actlwty

was done to minimize the fugitive emissions.

5.4 | Emissions from construction | Yes | During the construclion phase, major emissions were
aclivilies including plant and | Margi | in the form of fugitive dust, use of DG seis and
equipment nal | transportation of construction material.

" 55 | Dust or odours from handling | Yes | Water sprinkling was practiced at regular intervals to
| of materials including reduce dust emissions during construction phase.
construction materials, sewage ) : .
and waste Sewage generated from project is being treated in
onsite STP. Adequate natural and mechanical
ventilation is provided around STP and soltd waste

. management facilities .

5.6 | Emissions from lncmeration of No | Not applicable

' waste’ = : i - :

5.7 | Emissions from burning o_f No . | Burning of any substances including biomass, slash
waste in open air (€.g. slash materials and/ or construction debns were prohibited
materials, construction debris) dunng operation phase.

5.8 | Emissions from any other| No | Nil
SOUrces :

6. Géneration of Noise and Viﬁrat]dn, aﬁ_d Emissions of Light and Heat:

SN Information/Checklist Yes! | Details thereof (with approximate quantities/rates,
confirmation No wherever possible) with source of |nformation
B data
6:1 | From operation of equipment| Yes | Now in operation phase, noise from operation- of DG.
' | e.g. engines, ventilation plant, | sets is envisaged, 'However, the generator sets
crushers installed is operating at noise level less than 75 dB
: (A) as the generators has- been placed in. acoustic
. : chambers. -
6.2 | From. industrial or similar| No Not applicable
processes v ow ]
ITHC/PRI/17-18/E1A/81 9 IND TECH HOUSE CONSULT




FWS SANDHU BUILDERS

GROUP HDUSING PROJECT "SANDHU PﬁLACE J\T PALI HILL, BANDRA [\N'EST], MLIMBA]

SN

Information/Checklist
confirmation

Yes/
No

Details thereof (with approximate quantities/rates,
wherever possible) with source of information
data

6.3

From construction

demolition

or

Yes

Noise Pollution Control: Noise pollution was due to

operation of machinery as well as transportation

vehicles. However following precautions were taken

to control noise pollution: )

» High noise generating construction activitiés were
carried out only.during day time.

= Installation, use and maintenance of mufflers on
equipment.

s Workers working near hlgh noise cnnstructlon

machinery were supplied with ear muffs/ear plugs.

6.4

Fror “iasting or piling

No

Blasting & piling work was not involved in the project.

6.5

From construction
operational traffic

or

Yes

-Vehicular movement

Construction Phase:

Appropriate safety measures were taken as per.l.S.
code and CPWD work manual.

Precautions - were taken to- reduce the impact of
the vehicular movement such as vehicular trips
were not be at peak traffic hours.

Operation Phase:

Car parking is being -provided on surface, stilt and in
basement.

is_ restricted to roads and
parking areas. Soft green peripheral and road side
plantation helps in reducilon of noise level.

6.6

"From lighting

systems

o

cooling

No

Nil

6.7

From any cther sources

No

NIl 5 E

7. Risks of contamination of land or water from rpieaées of pollutants into the
ground or into sewers, surface waters, groundwater, coastal waters or the sea:

SN | Information/Checklist Yes/ | Details thereof (with approximate quantities/rates,
confirmation No | wherever possible) with source’ of information
' data
7.1 | From handling, storage, use or | Yes | The waste oil generated during operation phase from
spillage of hazardous materials the DG sets is being collected and separately stored
in HDPE drums over concrete floor within the
premises before final disposal. All precautionary
steps is b‘eirig tak'en to avoid spillage
7.2 | From discharge of sewage or |- No Generated Sewage from the project is bemg treated.
other effluents to water or the in the STP installed onsite; and recycled within the
land (expected mode and place prolect faullty for gardenmg & flushing.
| of discharge) . , .
7.3 | By deposition- of pollutants | “"No | Dust generatlon ~during cqnstruchon- phase from-
emitted to air into the Iand or earthworks and . movement of ° vehicles was
into water temporary phenomenon and was had short term
impact during construction phase.
Appropriate fugitive dust conirol measures, including
ITHC/PRJ/17-18/E1A/81 10 IND TECH HOUSE CONSULT




' [MﬁS SANDHU BUILDERS GROUP HDUSENG PROJECT "SANDHUPALACE" AT PALIHILL, BANDRA (wt'sr} MUMBAI im“"" J
SN | Information/Checklist " | Yes! | Details thereof (with approximate quantities/rates,
: confirmation No | wherever possible) with source of information
data

water sprinkling of exposed areas and dust covers for
trucks, were prowdad to minimize any impacts.

7.4 | From any other sources No | Nil

75 | Isthere arisk of long term build | No | No.
up of pollutants in  the
environment from these
sources?

8. Risk of accidents during construction or operation of the Project, which could’ -
affect human health or the environment

SN Information/Checklist - Yes/ | Details thereof (with approximate quantities/rates,

confirmation No | wherever possible) with source of information data

8.1 | From explosions, spillages,| No | During construction phase, no such risk was
' fires etc from ~ storage, anticipated. :

handling, use or production of

« Propér management of channelization of storm water

| discharge points  of having adequate capacity
(0.59m3/sec) - :
-+ Use of screens and silt traps to SWD

* Proper maintenance of storm water dralnage to avoid
choking of drains and flooding on site
-1'* Ensure discharge of storm water from the site is clear
-of sediment and pollution

« Provision of sump pump

Earthquake :© '
The structure of the building is demgned as per IS

: code for earthquake resistant design of structure,
' ' _ Mumbai falls in Earthquake Zone-lIl.

hazardous substances Now in operation Phase, all precautionary and safety |-
measures have been taken to mlmrmze any accident
hazard.
8.2 | From any other causes No Nil ]
8.3 | Could the project be affected | Yes | Management plan for flood and eaﬂhquake is as
" | by natural disasters causing | follows:
environmental damage (e.q. Eléod ) _
Floods, . earthquakes, | - Minimizi .- ; g
landslides, cloudburst etc)? * Minimizing the incremental runoff from the. site with
- the help of rain water-harvesting tank of capacity 34
KL

from site by using proper internal SWD -system and |

' 9, Factors wh:ch should be considered (such as consequent:al development) which
could lead to environmental effects or the potential for cumu]atwe lrnpacts w:th
_other existing or planned actwlt:es in the locality

THC/PRI/17-18/EIA/81 11 IND TECH HOUSE CONSULT
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SN Information/Checklist Yesi | Details thereof (with approximate quantities/rates,

confirmation No | wherever possible) with source of information data

91 |Lead to development of The project shall be equipped with dedicated internal
supporting. facilities, ancillary -| road, parking, internal water distribution system, fire
development or development | Yes | fighting system, internal sewage collection network,
stimulated by the project, which lighting facilities, solar lighting, and power backup
could have impact on the facility.
environment e.g.: .

e Supporting infrastructure | YeS | Appropriate infrastructure like, roads, power supply
(roads, power supply, and waste management facility has been developed
waste or waste water within the site.
treatment, etc.) I

= extractive industries No | No

» supply industries . No | No ' '

» other No | No .

92 | Lead to after-use of the site, No | No
which could have an impact on
the environment

9.3 | Set a precedent for later | Yes | This is residential project; there will be genération of
developments employment Job opportunities during operalion phase

for support staff like security, maintenance, household
workers, shop keepers etc.

94 | Have cumulative effects due to | Yes | Impacts on water availability, storm water. drainage,
proximity to other existing or availability of electricity, traffic congestion etc.
planned projects wnh similar | .
effects

()  Environmental Sensitivity
SN Areas ,| Namel | Aerial distance (within 15 km) of proposed
: . Identity project location boundary
1 Areas protected  under| Yes [-Sanjay GandhiNational Park, 11km -
international - conventions, ’ : i ; i
national or local legislation for
their ecological, landscape,
cultural or other related value :
2 Areas which are imporiant or Yes Arabian Sea, 0.71km
sensitive for ecological reasons - : Mithi River, 2.0 km.
Wetlands, watercourses ‘or other Bandra Talaom, 2.0 km
water bodies, coastal zone, ‘| Malad Creek, 11.0 km
biospheres, mountains, forests. K E .
3 Areas used. by protected, Yes | Sanjay Gandhi National Park, 11.0.km
important or sensitive . species. Maharashtra Nature Park, 4.0 km
of flora or fauna for breeding, ’

‘| nesting, foraging, resting, over

.- | wintering, migration e

4 |lInland, coastal, marne or| Yes |Arabian Sea,0.71km
underground waters : Mithi River, 2.0 km
' Bandra Talaom, 2.0 km
Malad Creek, 11.0 km
12 IND TECH HOUSE CONSULT
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| 1S ok Butosss | GROUP HOUSING PROJECT “SANDHY PALACE® AT PALI HILL, BANDRA wesT), MUMEAL

o ‘ Fora 1 |
SN Areas MName/ Aerial disiance {within 15 km) of proposed
Identity project location boundary
b State, National boundaries No -

B Routes or facilities used by the
public for access lo recreation o
other tourist, pilgrim areas

Yes | Western Express Highway, 2.0 km_

g Delense installations

No Does not fall within 15 Km radius.

8 | Densely populated or buil-up
area i

Yes | Mumbai Metropolitan Region

9 Areas occupied by  sensitive
man-made land uses (hospitals,
schools, places of worship,
communily facilities)

Yes | Manmade c:émmunity faciliies such as, schoals,
places of worship not have any impact, as, they
are not located in'the vicinity of project.

.

10 | Areas containing important, high
quality "or scarce resources
{ground wafer resources, surface
resources, forestry, agricuiture,
fisheries, tourism, minerals)

Yas | The project site falls in the notified areas for

control and regulation of ‘ground water. The |
ground water will be extracled by prior permission
ffem competent authority.

11 | Areas already subjected to
poliution  or - environmental
damage. (those where existing
legal environmenial slandards
are exceeded)

No ' | Nething specific

12 | Areas susceptible to natural
hazard which could cause the
project. to present environmental
.| problems (earthquakes,
subsidence, landslides, erosion,

climatic conditions)

flooding or exteme or adverse

Mo’ -

“ hereby.undertake that the data and information given in the application and enclosures are

irue to the best of my knowledge and belief and | am aware that if any part of the data and
" information submitted Is found to be false or ‘misleading at'any stage, the project will be

rejected and clearance give, if any to the project will be revoked at our risk and cost.”

Date:
Place:

ITHC/PRIM7-18/EIA/81

- Signature of the Proponent with.
" Name and Full Address
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1.2

FORM-1 A

LAND ENVIRONMENT

Will the existing land use get significantly altered from the project. that is not
consistent with the surroundings? (Proposed land use must conform to the
approved Master Plan / Development Plan of the area. Change of land use, if any
and. the statutory approval from the competent authority bé submitted). Attach
Maps of (i) site location, (ii) surrounding features of the proposed site (within 500
meters) and (jii) the site (indicating levels & contours) to appropriate scales. If not
available attach only conceptual plans.

The project site is o ated at CTS No. 1381, 1382/C, 1378/A, 1629_N1-10,' Pali Hill,
Bandra (West), Mi nbai, Maharashtra. The Land use of Project site is residential
which is in conformity with master plan of city. The following maps are attached:

0] ; 500 M Radius Map with location of site.-
(i 10 KM Radius Map
(iii) Layout (Conceptual) plan.

List out all the major project requirements in terms of the land area, built up area,

water consumption, power requirement, connectivity, community facilities, parking
needs etc. : : )

The project is of group housing. The, Brief description of the project is given Eelow in
Table-1: i

Table 1.1: Building details

Residential: 1 Building with Wing A& B

Wing A: 2 Basements + Ground + 18 floors + 19 part floor |Flats: 38 Nos.

Wing B: 2 Basements + Ground + 5 upper floors Flats: 5 Nos."

_ Table 1.2: Area Statement

=
o

Description : Area (Sq. Mt.)

Total plot area g ~ 13,592:50

Deduction. (Road set back) 4y : 72565

Net plot area v 12,866.85

Ground Coverage Area (11%) - ' 1.377.22

RG Area i C 0 3,222.52

Proposed FSI Area w 13,178.65

@~|;m|n s | W|h =

Proposed Non FS| Area - : . 27,138.68

Total Construction area/Built up area 3 _40,317.33

Table 1.3: Parking Statement -

Type Parking Required as per DCR of MCGM | Parking Provision

4 Wheeler : 108 i 226

2 Wheeler . " Nil o ox o8 43, o

Table 1.4: Population Details

: POPULATION - - -
RESIDENTIAL : ~_| pu's | POP/DU | POPULATION |
' SALEABLE DU'S 43 | 5 ~ 215

ITHC/PRI/17-18/EI1A/81
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IS SANDHU BUILDERS | GROUP HOUSING PROJECT "SANDHU PALACE” AT PALIHILL, BANDRA (wEsT), MUMBAI | FORM 1A
[ WS Sanony Buwoers £ST), MUMB
TOTAL 215

'NON RESIDENTIAL
Employees/Staff

FACILITY MANAGEMENT STAFF : LS 25
VISITORS :

TOTAL VISITORS i ] 43
TOTAL POPULATION 283

Table 1.5: Water requirement Details

; WATER'REQUIRE! =NT
" | POPULATION/ | RATE IN Bﬂ,"lh
' AREA/UNIT | LTS i
RESIDENTIAL
DOMESTIC 215. ) 19.35
FLUSHING 215 45 968
_NON RESIDENTIAL (Working)’ \
[ DOMESTIC _ % 15 0,38
FLUSHING . 25 ° 30 0.75
. : VISITORS . 5 :

: DOMESTIC _ ' 43 ~ B 022
FLUSHING 43 10 0.43
TOTAL POPULATION 283
GARDENING = % 2340.9 35 819

DG Cooling ) .380 KVA 0.9 0.68

‘[ SWIMMING POOL . ° ' 1 . 3
TOTAL WATER REQUIREMENT : 42,67
TOTAL TREATED WATER '
REQUIREMENT . 13
TOTAL FRESH WATER - ' 22.94
CAPACITY OF.5TP
WATER FLOWTO STP {DOMEST!C) = - '
00k "y _ 15.95
WATER FLOW TO STP, (FLUSHING) ‘ ' '
100% - - _ - 10.86
TOTAL WASTE WATER . T
GENERATION e _ 26.81
REQUIRED CAPACITY OF STP 5 T

|120% : ; 32
SAY . . K ‘ 45

' [AVAILABLE TREATED WATER (80%) _ ' 2145 |

IND TECH HOUSE CONSULT
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MIS SANDHU BUILDERS " | 'GROUP HOUSING PROJECT "SANDHU PALACE™ AT PALIHILL, BANDRA (wesT), MUMBAT | FORMTA |

REUSE OF TREATED WATER N B 19.73
SURPLUS WATER will be discharged 174
in Municipal Drain S

Table 1.6: Total water requirement for the project and source ( Operation phase)

L |

No. | Description Quantity of water Source of water supply -
requiredin KLD )
1 | Domestic 20 M.C.G.M.
2 | Flushing 11.18 Treated sewage from STP
3 | Gardening . 8 Treated sewage from STP
4 Swimming pool make 3 Tanker water of potable
up . . quality

Table 1.7: Solid Wastes During Operation Phase

Occupancy Solid waste generation (TPD)
Load : Non-biodegradable | Biodegradable Total
283 (215+68) 0.06 009 . 015

Table 1.'3: Power Requirement

Connected load _ 1816KW

Maximum demand ; " 1104KW

D.G. Set_(ln case of emergency backup during 1 DG set of 380 KVA

power failure) . ;

1.3 What are the likely impacts of the proposed activity on the existing facilities

adjacent to the proposed site? (Such as open spaces, community famhties details

of the existing land use, disturbance to the local ecology).

The project does ‘not cause any dssturbanoe to local eco]ogy and surrc-und‘ng

establishments. Peripheral green belt also been deve]oped

'Projed has been provided all the basic utiities such as pl’oper drainage. sewerage
treatment & water supply system, Structures to recharge ground water aquifer, green area
development and sufﬁuent parklng so that it will not have negative impact on the

eurroundmgs

' The prolect having a posmve impact as the project site has been developed for residential
‘purpose. The project has been organized open spaces and green areas addmg to
aesthetics and improvement of surrounding environment. Terraces have been used for

installation of solar panels to-generate energy/hot water.

' The land usé of area in the immediate surrounding is also residential. A number of

readenhai prolect are located around the pro;ect

1.4 Wil there be any significant land d:sturbance resultmg in erosion, subsndence &.
instability? (Details of soil type, slope. analy31s, vulnerab:hty to subs;dence,
seismicity etc may be given). -

ITHC/PRJ/17-18/EIA/81 ) © IND TECH HOUSE COMNSULT .
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1.6

1.7

.18

. site.

The construction work involved cutting and filling operations due to level difference.
Construction of paved green areas and development of green areas, which reduces the
chances of erosion. Excavation carried out for foundation & basement was protected with
strutting and shoring where ever required.

Structural engineer was engaged for design of structure . Soil investigation has already
been done. ;

Seismo-Tectonic Appraisal of the Area: Bureau of Indian Standards (BIS) has
prepared a seismic zoning map of India based on tectonic features and records of

+ past earthquakes. The project site falls under Zone-1ll as per the Seismic Zoning map

of India (IS 1893, Part |, 2002.) Necessary seismic factors as per codes have been
incorporated suitably while designing the structures to safeguard against earthquake
risks. : '

Will the proposal involve alteration of natural drainage systems? (Give details on a
contour map showing the natural drainage near the proposed project site)

No, proposai was not involving alteration of natural drainage system. Due to this
project there is increment in hard area & storm water runoff rates.

What are the quantities of earthwork involved in the construction activity-cutting,,
filling, reclamation etc. (Give details of the quantities of earthwork involved,
transport of fill materials from outside thesite etc.)

Cut and fill activity was involved for construction of project. Transport of filling material from
outside was not involved in project.

Give details regarding water supply, waste handling etc. during the construction
period. . ‘ )

Water Supply: _ ; ;
There was no ground water extraction activity during the construction of project.
Water was:sourced through treated water. Tanker supplies & BMC water supply

for construction purpose will be used after testing and confirmation of fitness for
construction. :

Waste Generation and Handling: _
Excavated soil was stored and covered at site- and' have been reused for site
leveling, back filling/filling in raft and road construction. The fertile top soil will has -

been reused for landscaping purpose. Construction waste generated at site has
been reused in road construction. '

Will the low lying areas and wetlands get altered?. (Provide details of how low Iyinﬁ
and wetlands are getting modified from the proposed activity) :

"

No, ihére is no low lying and wetland area observed wi{hin and-in the vfcih_ity of the project

ITHC/PRI/17-18/EIA/81
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1.9 Whether construction debris and waste during construction cause health hazard?
(Give quantities of various types of wastes generated during construction including
the construction labor and the means of disposal) -

Construction waste generated has been used on the site as filler material for as internal

roads and pavements. Remaining construction waste was sent to an approved dumping
site/landfill site.

2, WATER ENVIRONMENT

24 Give the total quantity of water requirement for thc proposed project with the
- breakup of requirements for various uses. How will the water requirement met?
State the sources & quantities and furnish a water balance statement.

Total water requirement for this project is 43 KLD out of which approx. 20 KLD treated
waste water from STP is-being reused. The fresh water demand of 23 KLD is being
obtained from water supply department of M.C.G.M. Breakup of water requirements for
various uses is given below. Efficient dual plumbing system has been provided to achieve
conservation of fresh water. Details of water requirement are given in Table 2 below:

Table 2: Total Water Requirement Details of the Project
jat

1 | Total Water Demand 43
2 | Fresh Water Requirement : . 23
3 | Total Waste water Generation ‘ 27
4 | Total treated waste water 3 22
Flushing ) ] 11
Gardening 08
Swimming Poal . ' - .03
| Surplus o . 02 (will be discharged into
. " sewer with prior permission)
"5 | STP Proposed 45

Water requirement for horticulture and dual flushing burposé is being fulfiled by recycling
the treated waste water from onsite STP; it helps in conservation of fresh. Water Balance
Diagram is given below. - : _ : :

IND TECH HOUSE CONSULT
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WIS SANOHU BUILDERS GROUP HOUSING PROJECT “SANDHU PALACE" AT PALI HILL, BANDRA (west), MUMBA ™ FORM1A |
M

WATER BALANCE DIAGRAM

l Total Water

" e
% Vieltors Fresh: 0.22 KD

*
| Surplus trested water: 2 kip [
; to Mundeips] Dealn with prior
} Permission ! =

: 2.2 What is the capacity (dependable flow or yieid) of the -probosed source of water?
Domestic Water Supply from Municipal Corporation of Greater Mumbai (M.C.GM.).

23 What is the quality of water required, in case, the supply is not from a Mmunicipal
source? (Provide physical, chemical, biological characteristics with class of water
quality) ; :

Fresh water sourced from water supply départmen: of Munic_ipa! Corporation of Greater
Mumbai. (M.C.G.M.). The quality of water is confirmed to the desirable drinking water
standards as per IS: 10500, 2012. ;
24 . How much of the water i‘equiremént_car; be met from the recycling of treated -
- wastewater? (Give the details of quantities, sources and usage)

Approx 20 KLD of treated waste water from onsite STP is being used to meet 100% water
required for flushing & gardening. ' :

25  will there be diversion of water from other users? (Please assess the impacts of the
~ projecton other existing uses and quantities of consumption) :

Tﬁefefore, ne diversion of water from other user and no impact.on the existing users is
anticipated. M.C.G.M. has common water supply in this area, - ;

26  What is the incremental pollution  load from wastewater generated from the
Proposed activity? (Give details of the quantities and composition of wastewater _
generated from the proposed activity) | : o ' )

~ As estimated, 27.KLD of waste water will be 'generated from the project which will be

treated onsite STP. Approx. 20 KLD of treated wastewater will be used for flushing &
gardering. : . ; : w i @

ITHC/PRY/17-18/E1A/81 : IND TECH HOUSE CoNsuLT
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2.7

28

2.9

210

211

212

Give details of the water requirements met from water harvesting? Furnish details
of the facilities created.

Rain Water Harvesting structures as per details given to recharge rain water to ground
water aquifer. Provision of RWH tank of capacity 22.25 CUM.

What would be the impact of the land use changes occurring due to the proposed
project on the runoff characteristics (quantitative as well as qualitative) of the area

- in the post construction phase on a long term basis? Would it aggravate the

problems of flooding or water logging in any way?

Total Runoff from the project site: After development = 0.53 m3/sec
(Considering different coefficients for paved area, unpaved area and terrace)

- Precaution to avoid water logging on site:

* Minimizing the incremental runoff from'the site with the help of rain water recharge pits of
capacity 22.25 CUM (storage volume). ' "

- Rain water collection tank of 34 KL capacity.is proposed in basement for reuse of
collected water.

+ Proper management of channelization of storm water from site by using proper intemal
SWD system and discharge points of having adequate capacity (0.59m3/sec) S '
* Use of screens and silt traps to SWD ] : o

» Proper maintenance. of storm water drainage to avoid choking of drains and flooding on
site -

+ Ensure discharge of storm water from the site is clear of sediment and pollution

* Provision of sump pump.

What are the impacts of the prdposal on the ground water? (Will there be tapping of

~ground water; give the details of ground water table, recharging capacity, and

approvals obtained from competent authority, if any)

* There are-existing borewells at the project site. It is proposed to provide 2 Nos of .

recharge pits to rainwater to recharge ground water aquifers.

What precautions/measures are taken to prevent thé run-off from construction-
activities poliuting land and aquifers? (Give details of quantities and the measures
taken to avoid the adverse iinpacts)

The major underground construction activities were not taken up during monsoon period.

- Further, this is not applicable, as construction is nearing completion.

How is the storm water from within the site managed? (State the provisions made to
‘avoid flooding of the area, details of the drainage facilities provided along with a site

layout indication contour levels)

Internal storm water drains are already constructed strictly in accordance to the govemning

- authority regulations. (MCGM NOC & completion received for SWD).

Peak runoff after development = 0.53 m3/sec.

Will the deployment of construction laborers particularly in the peak period'leéd to
unsanitary conditions around the project site {Justify with proper explanation)

'Not applicable, as construction nearing completion.

ITHC/PRJ/17-18/E1A/81
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31

3.2

3.3

What on-site facilities are provided for the collection, treatment & safe disposal of
sewage? (Give details of the quantities of wastewater generation, treatment
capacities with technology and facilities for recycling and disposal)

Now in operation phase, sewage generation from project is 27 KLD, Generated Sewage is
being collected and treated upto tertiary level in STP of 45 KLD capacity installed at the
site. MBBR Technology for STP is proposed for the treatment of sewage.The treated water
is being recycled and used for toilet flushing & Gardening, etc. Surplus treated water has
been discharged in to municipal sewer with permission of competent authority. :

Give details of dual plumbing system if treated waste water is used for flushing of
toilets or any other use. ) : :

Generation of treated water from onsite STP is 22 KLD out of which 11 KLD water will be .

used for Flusling & 9 KLD for irrigation & DG Cooling and surplus 08 KLD of treated water
is being discharged into public sewer after permission of competent authority.

VEGETATION

Is there any threat of the project to the biodiversity? (Give a description of the local
ecosystem with its inique featurés, if any) ;

No, there is no threat to biodiversity.

Will the construction involve extensive_ cléaring or modification of vegetation?
(Provide a detailed actount of the trees & vegetation affected by the project) ’

‘Total existing trees: 32 Nos. In response 250 Nos. of new trees are already planted as per
nomms. ' ' ' '

What are the measures proposed to be tékgaﬁ to minimize the likely impacts on
important site features (Give details of proposal for tree plantation, landscaping,
creation of water bodies etc along with a layout plan to an appropriate scale)

Total existing trees: 32 Nos. In response 250 Nos. of new trees are already planted as per

Jhorms. Projéct is having 3222.52 sq m green -area. Green area also includes ground .

“cover, lawns at selected locations and shrubs for shade and reduction of Air and Noise
. poliution. Trees and plant species which are planted within the project is as below:-

Table 3: List of Plant Species which are planted within the project

Areca Catechu

1 Supari 86
2 Alstonia Scholaris ‘ " ) Devil Tree. |
3 Polyalthiz Longifolia - . - . False Ashoka® . 10
4 Terminalia Catappa . . ' Badam - 8
5 Bauhinia Acuminata " . Bauhinia . , 5
6 Callistemmon Viminalls™ . ' Bottle Brush : 27
"7 Hyophorbe Legenicaulis =~ - ' BottlePalm - 25
8 Araucaria Columnaris . . - Christmas Tree | : 2
9 Caryota Urens - g : Fishtail Palm © 57
10 ~ | Howea Forsteriana = ok - Kentia Palm . il
1 Plumeria Alba - . ' y White Frangipani 13
THC/RRY/17-18/E1A/81 . - : . IND TECH HOUSE CONSULT
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Total

4.1

42

43

5.1

5.2

FAUNA

Is there likely to be any displacement of fauna-both terrestrial and aquatic or
creation of barriers for their movement? Provide the details.

No displacement of fauna was envisaged due to this project. This site is not a natural
host to any sensitive creature. Therefore, no animal habitat was effected due to
:onstruction of this project.

Any ;:Iirgct or indirect impacts on the avifauna of the area? Provide &etqils.

No direct or indirect impact on the fauna of the area was envisaged. '

* Prescribe measures such as corridors, fish ladders etc. to mitigate adverse impacts

on fauna. , -
Not applicable for this project.
AIR ENVIRONMENT

Will the project increase atmospheric concentration of gases and result in heat
islands? (Give details of background air quality levels with predicted values based
on dispersion models taking into account the increased traffic generation as a
result'of the proposed constructions) :

Project increased hard areas (Terace, Roads, Paths and parking area). Heat island effect
is negligible due to shading of hard surfaces by plantation. _ ' N

Cohstruction Phase

The important activities during the construction phase that produce particulate matter
and affect the air quality are material storage, transportation and handling of
excavated earth and construction materials like -cement, sand’ and " aggregates.
Gaseous pollutants like SO,, NO,, CO emitted from the various machineries and
vehicles used in construction activities.

Approbriate mitigation measure was taken during coristruétion phase of the project to
reduce the pollution level to the acceptable limit. ' :

. Operational Phase

There is no major impact on air environment: Low sulpher diesel for DG Set will be

used as a fuel which is causing air pollution. Bt APCM minimizes the pollution load
into. environment. ' .

What are the impacts on generation of dust, smoke, odorous fumes or other -
. hazardous gases? Give_ details in relation to all the meteorological parameters.

During construction phase, Dust, Particulaie Matter was the main ‘poliutant, which
was generated during construction activities. Other emission sources were

ITHC/PRI/17-18/E1A/81
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5.3

5.4

55

56

intermittent and include emissions of S0,, NO; and CO from materials transport of

heavy vehicles on site etc. Proper upkeep and maintenance of vehicles, sprinkling of
water on roads and construction site were somne of the measures that reduced the
impact during construction phase.

Sources of Air pollution during operational phase

¢ The gaseous emission from vehicles.

* Emissions from DG set while in operation only during power failure.

Mitigation measures: -

¢ The traffic congestion has been avoided by proper parking arrangement and
mainiaining smooth traffic flow. '

* Regular PUC check up for vehicles.

= CPCB approved DG s&!s used.

* * Regular maintenance o' DG sets is being done & low sulphur diesel is being
used. ’ : :

Will the proposai create shortage of parking space for vehicles? Fumnish details of
the present level of transport infrastructure and measures proposed for
improvement including the traffic management at the entry & exit to the project site.

No, well erganized parking arrangement has been designed for the project. Prdvided
parking is more than required parking as building byelaws. Separate Entry & exit is
provided to avoid cognation congestion at these points. :

Type 'Parking Required as per DCR of MCGM Parking
2 ) Provision
4 Wheeler | ' 108 . 226
2 Wheeler ’ Nil ’ 43

Provide details of the movement patterns with internal roads, bicycle tracks,
Pedestrian pathways, footpaths etc with area under each category.

Three entry & exits a‘re provided. 7.5 mt. turning radius for 'easy access of fire tender
movement has been provided. The detail of the road system has been clearly
demarcated in the layout plan. - : ;

Will there be significant increase in traffic noise & vibrations? Give details of the
sources and the measures proposed for mitigation of the above.

provided to maintain smooth.traffic flow which helps in reducing traffic congestion
and noise levels. Maximum parking has been providad in the basemem to minimize
noise level and traffic on surface. . ) :

Trees planned along road & periphery would act as noise barrier and will reduce the
noise level. - - P Rl

The source of noise is-mainly vehicular noise. Well ‘orgariized parking has been

What will be the impact of DG sets & other equipment on noise levels & vibration in
& ambient air quality around the project site? Provide detailjsj; .

D.G. Set operatéd only in case of power failures. The Pollutants like SPM, S0,
are arised from emissions from D.G. set is being discharged through vent of proper -

ITHC/PRI/17-18/E1A/81
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height. D.G. set installed with inbuill acoustic enclosures to reduce the noise of D.G.
set.

DG sets with a capacity of 380 KVA has been installed as power backup during power
failure.

6. AESTHETICS

6.1 _ Will the proposed constructions in any way result in the obstruction of a view,
scenic amenity or landscapes? Are these considerations taken into account by the
proponents?

P No, the use of site is in c:onformnty with the planned land use. There is No scenic amenity or
i Iandscape in its surrounding. '

6.2 Will there be any adverse impacts from new constructions on the ex1stmg
structures? What are'the considerations taken info account?

Design development of the project was done on the basis of development control ﬁon’ns~ of
the local body. The construction of the proposed project did not impact on any existing
structures as safe distance has been maintained fror existing stmdures

6.3  Whether there are any local considerations of urban form & urban design
inﬂuencmg the design criteria? They may be explicitly spelt out.

There are no mandatory guidelines issued by local body for development of urban form;
however architect and landscape had desngned the project keeping in mlnd pnnaples of
urban design & urban form and settlng in over all contexts

5.4- Are there any anthropological or archaeological sites or artifacts nearby? State if

any other significant features in the "vicinity of the proposed site have been
_ considered. ' ;

No, anthropc:toglcal or archeologlcat sites of significance do not exist in the vicinity of the
) prolect site.

1. SOCIO-ECONOMIC ASPECTS

74 Will the proposaf result in any changes to the demographic structure of Iocai
population? Provide the details.

"Not applicable
72 Give detalls of the existing social mfrastmcture around the proposed pI'OJeCt.

Site is easﬂy accessible through public - transport such as buses Auto, Taxis etc, Apart
from this number of Hospitals/Clinics, and facilities like post ofﬁce schools, shopplng are
’ also located at convement distance from the s.rte

7.3 Will the project cause adverse effects on Iocal communmes dlsturhance to sacred’ o
sites orother cultural values? What are the safeguards proposed?

No disturbance was envisaged.

/‘\ ("'5 hﬁﬁmﬂ 18/E1A/81 ' IND TECH HOUSE CONSULT
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8. BUILDING MATERIALS

8.1 May involve the use of building materials with high-embodied energy. Are the

8.2

8.3

8.4

construction materials produced with energy efficient processes? (Give details of

energy conservation measures in the selection of building materials and their
energy efficiency) :

ISI marked building materials of reputed brands was used. Preferences were given to

locally available building materials which conserve low energy in entire processes of
manufacture. Use of altemative technologies for each component of the buildings of

envelope, superstructure, finishes and the road and surrounding areas as per guidelines
provided.

Some of them are given below: ' :

¢ Building material with fow embodied energy had been given preference.
. Ready mix concrete with fly ash 15 15 20%. .

Some of the alternate materials for openings in constnuction are:-
¢ Use of rapidly renewable timber for doors.

» Use of steel manufactured from recycled content of smaller diarseter.
e Saw dust based particle board for panels.
¢ Use Ceramic tile in flooring.

The use of the above altemative building materials helps to reduce the use of non
renewable resources. :

Transport and handling of materials during construction méy result in pollution,
noise & public nuisance. What measures are taken to minimize the impacts?

Not applicable as construction is already completed.

Are recycled materials used in roads and structures? State the extent of savings
achieved? ' :

Locally available recycled materials has been given preference during construction phase.

However, iight wéight sipore blocks have been used for extemal & intemal walis.

Give details of the methods of collection, segregation & disposél of the garbage

generated during the operation phases of the project. '

Approx. 97 kg/day solid wastes is being generated from the profet_.t Out of which, approx.
58 kg/day waste is of bio-degradable in nature. Waste is being collected door to door. Dry
& wet garbage has been managed separately. BT Tt :

Waste Management during operation phase:

Municipal Solid Waste ' , ; . %
Sweepers engaged for door to door cdllection and handling municipal waste. Adequate
number of collection bins separately for biodegradable and non-biodegradable waste (wet

& dry) has been provided as per the Municipal Solid Waste. (Management and Haridling)

Ruie, 2016. Wastes from such bins are coiiected on daily basis and biodegradable waste

. Will be composted on site by using vermi composting. Non biodegradable. waste will be e
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9.2.

9.3

9.4

segregated into recyclable. & inert waste. Recyclable waste like giass, Card Board, Paper

Wasle sold to authorized recycler. Remaining inert waste sent to landfill site through
authorized vendor.

» All waste collection arrangement has been made with local civic authority, for
providing garbage station or transfer point (preferably near the entry/ exit point of
the site), for collection and disposal of inert waste.

» The garbage storage/transfer point has been covered and cleaned every day to

as to avoid any nuisance, vectors and unhygienic conditions.

ENERGY CONSERVATION

Give details of the power requirements, source of supply, backup source etc. What

is the energy consumption assumed per square foot of built-up area? How have

you tried to minimize energy consumption?

> . Power sourced from Reliance Energy: : .
The Maximum Power demand for the project is as around 1104 KW. The power is

being supplied by Reliance Energy. DG sets of Capacity: 380 KVA installed to meet
requirement of power back up during power failure. :

> Energy Conservation Measures & Management Plan:

In operation phase, appropriate energy conservation measures & management plan

will be adopted in order to minimize the consumptions of conventional energy. The
following measures are adopted. Details of energy saving measure:

o Day light provision to all habitable room. - :
o Use ‘of high frequency, high power factor, electronic ballasts in place of
conventional copper-iron ballasts in light fixture. :
Use energy efficient light fixiures.

- Use LEDs in external lighting bollards, and in areas such as staircases, corridors &
lift lobbies, where lights bum on 24 hrs. basis. '
Use of LED in basements parking areas.

Putting external lighting control on time switcvtime control.,
Using high efficiency motors 'EF1’ for pumps & ventilation fans.
Use of local building material (400 Km range) to reduce poliution & transportation
energy. : '

o o

(o0 = Sl o =

What type of, and capacity of, power back-up do you plan to provide?

)} Type: Diesel Generator Sét

) Capacity: 380 KVA

What are the characteristics of the glass ydu plan to use? Provide speciﬁlcaticns of

its characteristics related to both short wave and long wave radiation?

24 mm Double Glazed Unit (Glass) with low U values and SHGC recommended in EGBC
norms have been used for glazing. '

What'passive solar architectural features are being used in the b_uﬂdin_g‘;? lllustrate
the applications made in the proposed project. '
Passive solar technique:- '

Passive solar archﬁedp’ral feature- _ ; )
Use of low U value glass & wall material and high reflecting white china mosaic tiles to

 —
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96"

9.7

9.8

95

940

terraces.

Day light integrated to reduce artificial lighting demand.

Balconies planned around building act as shading provider. _
Landscaping to alter micro climate for better condition — Large green areas, peripheral
plantation and avenue plantation provided to shed the hard areas & reduce heat island
effect, reduction of noise & air pollution & provide buffer to sun heat.

Does the layout of streets & buildings maximize the potential for solar energy
devices? Have you considered the use of street lighting, emergency lighting and
solar hot water systems for use in the building complex? Substantiate with details,

Yes, the layout of streets & buildings had been designed to maximize the potential for
solar energy devices. Further, solar energy will also be used for common area lighting,

Is shading effectively used to reduce cooling/heating loads? What principles have
been used to maximize the shading of Walls on the East and the West and the
Roof? Howi nuch energy saving has been effected? : ‘ *

Passive solar architectural measures had been adopted to provide shades-to windows
which effectively reduce heating of building envelope. Balconies & buffer space designed

on exteal fagade protects extenal fagade from heat gain & reduce heat gain/energy
consumption. :

Do the structures use energy-efficient space conditioning, lighting and mechanical

systems? Provide technical details. Provide details of the transformers and motor
efficiencies, lighting intensity and air-conditioning load_assumptions? Are you
using CFC and HCFC free chillers? Provide specifications. -

Building is not centrally air conditioned. However energy efﬁcient.VRV units wall
mounted/ceiling mounted will be uséd in dwelling units. ' C

. Energy efficient transformers & motors are proposed. CFC & HCFC is not proposed

in the project.

What are the likely effects of the building activity .in altering the micro-climates? |

Provide a self assessment on the likely impacts of the proposed construction on
creation of heat island & inversion effects? @

Not Applicable as construction is 'aiready completgd. i
What are the thermal characteristics of the building envelope? (a) roof; (b) external

walls; and (c) fenestration? Give details of the material used and the U-values or the
R values. of the individual components. ; - - }

Energy éfﬁcient materials for building envelope & heat reﬂe‘cting' terrace éurféces has been

provided to reduce heat gain and cooling load.

What precautions & safety -measures ai'e proposed -hagainst fire hazards? Fumish
details of emergency plans, ; 7

The project is approved by fire’department. Adequate measures have been taken as per
local fire norms and National Building Code 2005 to provide fire protection. Measures
include building structure designed for appropriate fire.rating, provision of Fire detection &
alarm and rescue system, provision of infrastructure required by Fire Service Department
to suppress the fire, Provision of fire suppression system. o ’
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If you are using glass as wall material provides details and specifications including
emissive and thermal characteristics.

Not applicable, as this is group housing project without any glass wall.

What is the rate of air infiltration into the building? Provide details of how you are
mitigating the effects of infiltration.

This is not a centrally air conditioned buildirég. However, airtight construction has been
done.

To what extent the non-conventional energy technologies are utilized in the overall
energy consumption? Provide details of the renewable energy technologies used.
Non conventional (Solar) energy used to reduce burden on conventional energy.

> Provision of Solar Water Heater.

» Common Area Lighting through SPV Plant.

Environment Management Plan
The Environment Management Plan consist of all mitigation measures for each item wise

activity to be undertaken during the opération and the entire life cycle to minimize adverse
environmental impacts as a result of the activities of the project. :

Table4: Environment Management Plan

Stack emissions from
DG set to be monitored
‘Ambient air quality
within the premises of
the proposed unit to be
monitored.

PM, SOz, NOz, CO

PMip, PMzs, SOz, NO2,
and CO as given by

i Air Emission

Exhaust from vehicles
to be minimized by use
of fuel efficient vehicles
and - well maintained
vehicles having PUC
certificate. i

SPCB. Vehicle logs to
be maintained

During operation
phase |

Vehicle trips to be

minimized to the extent
possible .~

Vehicle logs

2. | Noise

Noise - generated from'

| operation of DG’ set to

be optimized - and
monitored. DG sets are
to be  provided with
acoustic  enclosures
with. appropriate height
‘of chimney above roof .

1 level or as specified by

PCB.

Maintain
vehicles

records of

During operation
Phase

Generation of vehicular
noise

Maintain records ‘of

| vehicles

3 Wastewater
; Discharge

No untreated discharge

| to be made to surface

No discharge hoses in

vicinity ~of

During operation phase.

I.THC;’PRJ,:"l?—_lS,-’ElA[B‘I
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water, groundwaler or
soil.

walercourses.

Take care in disposal of
waslewater generated
such that soil and
groundwaler resources
are protected

Discharge norms for
effluenis as given by
SFCR

Ensure
system

drainage

and specific

‘design measures are | Visual inspeciion of '
n Drainage and Effluent | working effectively. drainage and records | During operation phase
i Management .| Design to incorporate | thereof
existing drainage
pallen and  avoid
disturbing the same.
Replacement * of :
5: Energy Usage fconw:;:r';? I.urglf?lg:; Luminary parameters During operation phase
luminary fittings
Fire protection and : )
Emerge n':v' safety .measures 1o Mock drill records, on
6 preparedness, such take care of fire and | site emergency pian, | During operation phase
z fire fightin ¥ explosion hazan:ls,_ to | evacuation plan
aadErgiing be assessed and sleps
taken for prevention.
The Environment
) ‘| Management Cell/Unit | A formal letter from the i :
5 Environment to be set up to ensure | management indicatin . =
7. Management implementaton  and fomaﬂon o% During operation phase
CellfUnit monitoring - of | Environment
environmental Management Cell
safequards. -

8: En\}ironrnen_t Monitoﬁng'Plan (Operation Phase)

S. No. Particulars Parameters 2 Frequency
1. | AmbientAirMonitoring | PM25 PM 10,502, NOx, Half yearly
2. ‘Stack Emission Monitoring - PM, SO, NO, Half yearly

_ - pH, BOD, COD, 0& G,
3. Treated Effluent Monlt§r|ng Total Suspended S olids _ Monthly
4, Moise Level Monitoring 24 Hrs. Noise Level Quarterly
IND TECH HOUSE CONSULT
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GROUP HOUSING PROJECT “SANDHU PALACE" AT PALT

CONCEPTUAL PLAN |
| M/S SANDHU BUILDERS HILL, BANDRA (WEST), MUMBAI

1. Background Information

The group housing project “Sandhu Palace” is located on CTS No. 1381, 1382/C, 1378/A,
1629 A/1-10, AT PALI HILL, BANDRA (WEST), MUMBAI. The developer of the project is
M/S Sandhu Builders. The Land use of project site is in residential zone as per
(Development Plan) H/W ward. The Building plan of project was approved by local body
in 24.02.2006 (before issue of EC notification dated 14.09.2006) & construction started
thereafter with subsequent revision and approval from various bodies. The project is
now nearing complication. All requisite clearances required to occupy building have
been obtained from various agencies except environmental clearance.

2.0 PROJECT DETAILS

The project is planned on CTS No. 1381, 1382/C, 1378/A, 1629 A/1-10, AT PALI. '
HILL, BANDRA (WEST), MUMBAI on a Gross Plot area of 13,592.50 Sgm. The total

built-up area is approximately 40,317.33 sq m. The project comprises of 02 number

of building blocks with 43 Nos. of Dwelling units.

Table1. Salient features of Group Housing Project
Table 1.1: Building details.

Residential: 1 Building with Wing A & B

Wing A: 2 Basements + Ground + 18 floors + 19 part floor | Flats: 38 Nos.

Wing B: 2 Basements + Ground + 5 upper floors ’ Flats: 5 Nos.

Table 1.2: Area Statement -

No. | Description ' ~__Area(Sq.Mt)
1 Total plot area ' . 13,592.50
2 Deduction (Road set back) . 72565
= 3 Net plot area - . R 12,866.85 -
4 | Ground Coverage Area (11%) ©1,377.22
.5 | RGArea A . 3,222.52
6 | Proposed FSI Area : 13,178.65
'7- | Proposed Non FSI Area ] - 27,138.68
8 | Total Construction area/Built up area 40,317:33
. Table 1.3: Parking Statement . :
Type _| Parking Required as per DCR of MCGM | _Parking Provision
4 Wheeler : 108 s L 226
2 Wheeler s % Nil Y &

‘Table 1.4: Population Details
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| HILL, BANDRA (WEST), MUMBAI
- POPULATION “
RESIDENTIAL ' DU'S | POPIDU | POPULATION
SALEABLE DU'S 143 5 215 |
TOTAL 215
NON RESIDENTIAL
Employees/Staff
FACILITY MANAGEMENT STAFF ' Lé 25
VISITORS
TOTAL VISITORS a3
TOTAL POPULATION 283 ]
pp—
Table 1.5: Water requirement Details
WATER REQUIREMENT
' POPULATION/ | RATE IN B?ﬂ'ﬁ
AREA/UNIT s Sl
RESIDENTIAL .
DOMESTIC 215 ) 19.35
FLUSHING 215 45 9.68
NON RESIDENTIAL (Working) _
DOMESTIC 25 15 0.38
FLUSHING - 25 30° | 075
VISITORS :
DOMESTIC _ 43. 5 0.22
FLUSHING 43 10 0.43
TOTAL POPULATION 283
GARDENING 23409 | 385 8.19
* DG Cooling 380 KVA 09 -| o068
SWIMMING POOL 1 - 3
TOTAL WATER REQUIREMENT . 42.67
TOTAL TREATED WATER e
REQUIREMENT" L
| TOTAL FRESH WATER 22.94
CAPACITY OF STP .
IND TECH HOUSE CONSULT
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WATER FLOW TO STP (DOMESTIC) -
80% :
WATER FLOW TO STP (FLUSHING) P
100% . 5 (TR BT L
TOTAL WASTE WATER i
GENERATION :
REQUIRED CAPACITY OF STP - =
120%
SAY 45
AVAILABLE TREATED WAT-R (80%) | 2145
REUSE OF TREATED WATER e
TO BE DISCHARGED IN MUNICIPAL -
| DRAIN :

Table 1.6: Total water requirement for the project and source ( Operation phase)

No. | Description Quantity of water . Source of water supply
requiredin KLD T
1 | Domestic 20 M.C.G.M.
2 Flushing ) 11 " Treated sewage from STP
3 | Gardening . 8 Treated sewage from STP
- Swimming pool. make | 3 Tanker water of potable quality
4 lup - ’ i
5 DG Cooling '0.68 Treated sewage from STP
Table 8: Solid Wastes'Du_ring Operation Phase
Occupancy Load Solid waste generation (TPD)
Non-biodegradable | Biodegradable Total
283 (215+68) 0.06 009" | . 015

Connécted load

Table 9: Power Réq'ui_rément :

18T6KW

Maximum demand '

1104KW

D.G. Set (In case of emergency backup during
power failure) ' .

1 DG set of 380 KVA

ITHC/PRI/17-18/EIA/81
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3.0 CONNECTIVITY

The Project site is well connected to the Major National highways NH 91, NH 3 and
NH 8 which are situated at 8 Km North East, 4.60 Km South East and 1.83 Km East
from the project site respectively. Almost all the surrounding and nearby areas are
connected with network of roads. Bandra Railway Station is around 1.79 km in South
East direction. Google image showing location and connectivity of project site is as
given below (Ref, fig.2). : ‘
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Fig3 10 Km Radius Map
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4.0 PROJECT SURROUNDINGS

Project site is located at CTS No. 1381, 1382/C, 1378/A, 1629 A/1-10, AT PALI HILL,
BANDRA (WEST), MUMBAI. The location coordinate of project site are 19° 04’
07.38"N and 72°49' 43.76" E. Major National highways NH 91, NH 3 and NH 8 which

- are situated at 8 Km North East, 4.60 Km South East and 1.83 Km East from the

- project site respectively. Almost all the surrounding and nearby areas are connected
with network of roads. Bandra Railway Station is around 1.79 km in South East
direction and nearest'Air Port is Chhatrapati Shivaji International Airport at about 4.67
Km North East. The details of site surroundings are given below in Table- 2.

'I;abléfz: Site_ and Surrounding of the project Site

S. No. Parﬁc_n.ﬂars

- Details

1. | Nearest National Highway

NH 91, NH 3 and NH 8 which are situated
at 8 Km North East, 4.60. Km South East
and 1.83 Km East '

2. - | Nearest Railway Station

Bandra Railway Station: 1.79 Kﬁ'n South East

3. | Nearest Airport

Chhatrapati Shivaji International Airport —
4.67 Km North East | '

4._| Nearest Town/ City Bandra .
i 5 River Body Mithi River- 2.4 Km South East
ITHC}PRJ;’l?—lB,’EIAfSl e IND TECH HOUSE CONSULT
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6.0

6.1

GROUP HOUSING PROJECT “SANDHU PALACE” AT PAL
HILL, BANDRA (WEST), MUMBAI

Mald Creek, 8.83 Km North West

6 Hills/ Valleys: Plain
i Site Topography Nil
8. Archaeologically Important Site | Nil =
9 National Parks/ Wildlife | Nil
Sanctuaries
10. Delhi State Boundary Nil .
11. | Seismicity The study area falls under Seismic Zone-lll.

OCCUPANCY DETAILS

The total populaiion of the project will be approx. 283 persons. Details of populétion

are given below in Table -3.

' Table -2 Population Detail

POPULATION

RESIDENTIAL DU'S | POP/DU | POPULATION
SALEABLE DU'S 43 5 215
TOTAL 215
NdN RESIDENTlAL ‘

Employees:‘Staff : '

FACILITY MANAGEMENT $TAFF S 25
VISITORS

TOTALVISITORS 43
TO‘I’_AL_POF’.UILATION 21;5
WATER DE’MAND :

Water supply & source

The water supply for the residential prc:]ect dunng operatlon phase wnl be sourced
from water supply department of M.C.G.M, The total water demand works out to
approximately 43 KLD. After recycling and reuse of 20 KLD treated water, the net-
fresh water requirement will be 23 KLD. Details of daily water requirement, waste '
water generation & reuse of treated water are given below in Table 4 and water
bafance diagram is gwen in Figure-5. helow

|THcmek1'_7:1a,!E|Afa1‘
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Table 4: Calculations for Daily Water Demand for the Project

[ No. | Description Quantity of water Source of water supply
|, _requiredin KLD ol I _—
2 Flushing o 11.18 Treated sewage from STP
3 | Gardening 8 Treated sewage from STP
Swimming pool make 3 Tanker water of potable quality
4 |up . R . -
5 | DG Cooling ; ; 0.68 Treated sewage iror | STP

Fig.5: Water Balance Diagram for the Project

WATER BALANCE DIAGRAM'

PR -—‘-—-l-;n]
i b0 b o Bt o it i

7.0 SEWAGE GENERATION

Construction phase: : ' i
" During the construction stage domestic liquid effluent generation was nominal.

36.
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and potable water facilities was provided at site duririg construction phase for labour
and staff.

Operational Phase:

Approximately 27 KLD of domestic waste water will be generated from the proposed
facility. This effluent will be treated in Sewage Treatment Plant of 45 KLD. The total
treated water from STP will be reused for flushing & horticulture development.

8.0 WASTE GENERATION, COLLECTION, TRANSPORT AND DISPOSAL
Solid waste generated during the Construction phase the, following steps was
followed for the management eclld waste: 3
s Construction yards was used for storage of construction materials.
» Excavated top soil was stored in temporary constructed soil bank and is reused for
landscaping of the Project. *
» Remaining soil was utilized for back fi lhng / road work fraising of site level at
" locations.
Waste generation during Operation Phase
During operation phase municipal solid waste would be generated from the project.
The quantification of different type of waste likely to be generated are gwen below in
table: 5 below
Table 5: Quantity of Waste Generation during operation phase
Total Waste Generation . 015 TPD
Organic Waste Generation 0.09 ‘TPD
E- Waste Generation ! 0.7 . KG/Day
Sludge Generation 12 KG/Day
Hazardous Waste Generatlon (DG Waste | - - .
Qil) = - 0.58 Lis/day
Following arrangements will be made at the site in accordance to Municipal Solid
Wastes (Management and Handling) Rules, 2016 and amended Rules, 2008.
< Collection and Seqreqatien of waste
1. . A door to door collection system will be adopted for col!ect:on of domestic waste -
in colored bins from household units.
2. Biodegradable & non b1odegradab!e waste shall be separately collected to
ensure segregation at source.
b - 3. Adequate number of colored bins separate for Ble-degradable and Non Bio-
degradable will be placed at planned location.
- 4. Litter bin will also be pravided in open areas like parks etc
Treatment of Bio-Degradable wastes ;
Biodegradable /Organic and Horticultural ‘Waste would be treated in vermi
composting installed at site. Generated compos! would be used as manure for
homcuiture development ]
Non Blodegradable waste
Recyclables, such as plastic, rubber, wood pieces, glass etc will be segregated from
non biodegradable waste & sold o auihorize vendors for recycling & remaining inert -

ITHC/PRI/17- 18!EIA}81 ' i : IND TECH HOUSE CONSULT
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9.0 POWER REQUIREMENT DETAILS
The power supply shall be supplied by Reliance Energy the estimated electrical
demand load & proposed power back to be used during power failure shall be as per
details glven in Table:6 below.
Table: 6 Power & DG detail
POWER
ELECTRICAL - DEMAND LOAD ' 1104 . - | KW
POWER BACK UP - DG SETS : 380 KVA
NO OF DG SETS . ' (1X380)
9.1 BACKUP POWER DETAILS
- There is provision of 1 no ('1X380)0f DG set for-power back up in the Project. The DG
sets will be equipped with acoustic enclosure to minimize noise genera:ton and
adequate stack height for proper dlspersron
10.0 sToRM WATER DRAINAGE & RAIN WATER HARVESTING SYSTEM'
A network of covered/underground storm water drain is developed' to collect rain
water runoff from roof top. Strom water would be channelized to rain water harvesting .
- structure designed to charge the rain waler to ground water aquifer
Total of 02 Rarn Water Harvesting p:ts are planed rain water recharge within the
project premises and Rain water collection tank of 34 KL capacity is proposed in
basement for reuse of collected water.
11.0 LANDSCAPE & SHELTERBELT DEVELOPMENT
) Total reserved greén area measures 3222.52 m? of the total plet area. Which inclide
+2340.93 Sgm ' +881.59° Sqm peripheral trée plantation, road side plantation &
remaining area.would be used for plantation of shrubs, lawn, and ground cover.
There are several trees which will be planted along the sides of the Project boundary.
For tree plantation preference will be given to local tree with large leafs & dense
foliage for shading & reduction of air & noise, poilut:on The plant specxes ‘would be -
selected from the !|st gwen below: ‘
ITHC/PRI/17-18/E1A/81 IND TECH HOUSE CONSULT

waste shall be sent to land fill site through authorized vendor as per the guidelines of
Municipal Solid Wastes (Management and Handling) Rules, 2008 and amended

Rules, 2016.

STP sludge will also be used for horticultural purposes as manure.
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GROUP HOUSING PROJECT “SANDHU PALACE" AT PALI
HILL, BANDRA (WEST), MUMBAI

THE LIST OF PLANT SPECIES LIKELY TO BE PLANTED

Areca Catechu Supar
2 Alstonia Scholaris Devil Tree 1
3 Polyalthia Longifolia False Ashoka 10
4 Terminalia Catappa Badam 8
5 Bayhinia Acuminata Bauhinia _5
6 Callistemon Viminalls Bottle Brush 27
' 7 | Hyophorbe Legenicauiis ‘Bottle Paim "25
8 Araucaria Columnaris ' Christmas Tree 2
9 Caryota Urens Fishtail Palm 57
10 | Howea Forsteriana Kentia Palm 2 .
11 Plumeria Alba White Frangipani 13
12 Magnoﬁa Champaca | Sonchapa 4 .

12.0

PARKING FACILITIES

For smooth circulation & reduction of pollution separate entry & exits with gates of
adequate sizes are planned for the vehicles & also for the movement of fire engine.
Provision for car/vehicle parking is planned in the basements. Apart from peripheral
roads-for vehicular movement internal roads/pavements are planned for traffic free -
movement of pedestrians. Details of parking provision are given in table:8

Table-8: Parking Details

Type

Parklng Required as per DCR of MCGM

Parking Provision

4

Wheeler

226 -

2

Wheeler

43

13.0

13.1

‘Risk a‘nd Hazards

_Seismicify

Based on the tectnnlc features and records of earthquake a Seismic Zonmg map
‘has been developed for the country by Bureau of Indian Standard (BIS). The area’
* under study falls'in Seismic Zone-Ill. Suitable seismic coefficients in horizontal and

-vertical directions respechvely has been adopted wrile des:gnlng the structures.
ITHCfPRJfl?—lB!EIA/Bl :
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13.2

14.0

14.1

14.2

143
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Earthquake resistant construction techniques also been used.
Fire Safety

Fire Fighting Designed: As per National Building Code 2005

Provision fire detectian, alarm & rescue system.

Provision of infrastructure required for suppression of fire as per norms.
Provision of fire escape staircase

Provision of Fire Extinguishers, Fire Hose Cabinet, Internal & External hydrant,
Fire sprinkler system in basements & residential towers are planned as per
applicable codes & norms of local fire department. )

YVYYVYYY

ENVIRONMENTAL'POLLUTION MITIGATION MEASURES

Air Pollution
Increased traific generation due to project (no. of parking space proposed for the
project is 269 is not going to cause significant increase in atmospheric concentration

of gases and will not result in heat island formation as adequate landscaping has
been provided.

Mitigation Measures for Air Pollution during Operational Stage

Operation of DG Sets is the only source of air pollution during operational phase.
Also, it is proposed to minimize air pollution by providing plantation as buffer on the
periphery of the project site and on the-open spaces. An area of 3222.52 m? of the
total area has been kept for green development & plantation purposes.

_Water Pollution

The source of water pollution during construction and operation phase is due to
waste water generated frorn toilets and washmg

Noise Environment

It is envisaged that within the Group Housing complex there shall be maximum
movement of light motor vehicles like cars and 2-wheelers which will lead to some
increase in noise levels. It is proposed to minimize: the noise levels by providing
plantation as buffér on the sides of internal roads; on the open spaces inside and
around the periphery of whole complex. Proper maintenance of the internal roads
will also be carried out and Informatory signboards shall be provided to encourage
vehicle owners to maintain their vehicle, not to blow horns and follow the emission
standards fixed by Government Authorities. DG sets will be kept in the acousnc
chamber and amblent noise will be within the CPCB standard limits.

Mitigation Measures for Noise Pollution during 'Operation Stage
It is envisaged that there shall beé maximum movement of light motor vehicles like
cars and 2-wheelers which will lead to some increase in noise levels. It is proposed

* to minimize the noise levels by providing plantation as buffer on the open spaces and

around the periphery of whole complex. Informatory sagnboardn shall be-provided to
encourage vehn:ne owners to maintain thur vehicle, not to biow horns and follow the

. IND TECH HOUSE CON$ULT
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15.0

16.0

17.0
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emission standards fixed by Government Authorities. DG sets will be kept in the
acoustic chamber and ambient noise will be within the' CPCB standard limits.

CONSTRUCTION MATERIALS

The following construction materials are required for residential construction;

1. Coarse sand 11. P.V.C. conduit ]
2. Fine sand 12. MCBs/DBs
3. Stone aggregate 13. Overhead water tanks
4. Cement ’ 14. Pavors
5. Fly Ash 15. Cong, Cl, Gl, CPVC, UPVC pipes
6. Reinforcement steel 16. Sanitary fittings & fixtures
7. Ply. -d & steel shuttering t 17. Stainless steel sink ’
8. Pipe scaffolding (cup lock system) 18. Glass .
9. Light weight siporese Blocks 19. Joinery hardware
10. Marblefvitrified/ceramic floor & wall tiles 20. Aluminium Frames .
21, Electrical equipments, fittings & fixtures. '

LIST OF MACHINERY USED DURING CONSTRUCTION
(i) Dumper

(ii) Concrete mixer with hopper
(iii) Excavator

(iv)Concrete Batching Plant

(v) Cranes

(vi) Road roller

(vii Bulldozer

(viii) Tower Cranes

(ix) Hoist

(x) Labor Lifts

(xi) Concrete pressure pumps.

"(xii) Mobile transit mixer

PROJECTCOST

The total construction cost of the Group Housing prcuect is approxlmately Rs. 206.26
Crore. .

) IND TECH-HOUSE CONSULT
41 .




V3

S NYigy 4







~ 'NLS
IS 64T ‘ATH VHONYE
S T'Z AVE INIHYIA
M AN ST°E YISNVISVYY
MN .
A ES'8 [ M3IFYD AvIv
MN A6 | OVIVL VTVNYA
3S WX 8F'T | OVIVL YHANYE
IS "N b'T YIAN THLIA
1HOdYIV 1
YNOILYNYILN!
ITYAIHS
3N WHLOY [ LY VHLHHD
3 'S80 avoy As
IS WL | AMINYTISYI
IN A 8 T6 HN
35 DI 091 £-HN
I €8'T 8-HN
IONVISIO SFUNLYIS
i | 2ui| Aemyjey
e Apog seny
. speoy
EA )15 102014
SAN3DIT SIUNLYIS ‘ON'
N

A




\\

.:o_mm_E._,wn_
Joud yum samasagnd
01 381eydsip/a11s UOIIINIISLOD
Aqieau 10j pasn aq o) . . :
U1 Z: 133em pajeass snjdins. : .

i am oz - 1a3em
31SE/\ PRIl papAlay

amzz:
133BAN palead]

Jaem
pajeas)

a4 £’ 1 I21BM FISEMN

am it - .._m.umg IISEM |

a1y §4°0 : J91BAR D15BM

quosead QT E 1 ABIEN DISEM

N..#. \.__,4‘ S1EM
ajsemieloL
: _ anl 01 : 1aiem 3isem

F O ST : 191BM 375 e




RAIN WATER HARVESTING CALCULATION

RAIN WATER HARVESTING

OTHER | ROAD/PAVEMENT/PARKING | GREEN | ROOF
PARTICULARS OPEN | AREAS AREA TOP
AREAS : ' AREA
Area (Sg.m.) 35~ 2025.84 2340.93 1966.1
Runoff coefficient 0.3 0.75 0.2 0
Rainfalil (m) 2.1074 2.1074 2.1074 2.1074
Harvesting potential . _ ) ;
(cu.m.) . 221277 3201.9414 986.6552 | 3728.9284
Net water availability ' ' ’
and potential for
recharge (cu.m.) per 6351.7
year (considering 20%
losses) .
_Rain Water Harvesting Pit Design
Particulars ) Values Unit .
Peak hourly rate taken @ 100 mm/hr
for one hour duration 176.94 - CUM
Peak hourly rate taken @ 100 mm/hr : :
for 15 min duration Storage Volume. 4424 CUM
Volume of recharge pit 2225 CUM
No. of recharge pit required 2.0 NO
-| Proposed 2 “Na
(/7" NN
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CONSULTING ENGINEERS, ARCHITECTS & SU.RVEYORS
LIFE MEMBER OF “PEATA"

Office : 105, F|rst Fleor, Anand Dham, 10th Read, Khar (W), Mumbai - 400 052
Tel: (R) : 26365910 (0O) : 65825215 Fax : 26059028 - Cell: 98200 32410

DATE:

~w—— Suburban Head Quarters,
Marol Fire Station,

- AgniShaman Dal Marg,
Marol Naka, Mumbai- « ‘0 059.

= Dy. Chief Fire Officer (R-Il{), ' @// '
¥ —— Mumbai Fire Brigade, C—~

Sub:- NOC for-part occupation & use of High Rise Building Wing ‘A’ on plot bearing
CT.S5. No. C-1381, 1382-C, 1378A & 1629A 1/10 of Village Bandra, Pali Hill
' Bandra (W) Mumbai.

Your Ref. No. FB HR/WS/IBlG dated 16/03/2013
Si, ' L
On behalf of and under instruction from my clients M/s Sandhu Builders -

please Reference to your NOC for part occupatmn under No, FB/HR/WS/1816‘
dated 16.03.2013. " o X _ !

Accordlngiy “As per .P-.fkahar-ash'tra Fi're Prevention "and Lift safety l'v'i.ecsures
Act 2036” we are submitting herewith the Inspection & Mamtenance Reports in.
Form — J certified duly by M/s S.D. MEP Services certlfymg the maintenance of the
Fire fighting system periodically from Jan-2014 to Jan 2016. '

Kindly acknowledge the same for updatmg your recq _ ~
_ CERTFIED TR

-accupation. ) - o

V. K.CHARI .
Architect

-MC GM LIC, NO. C-59

Thanking you{

V. K. Chari _
| D . For V.. Chari Consultants
Enchxertificates in Form-f& A ' ' '

2) ,{‘f{,{,—compiem th&-lcajcs

3} kast ¢-Fo tvoc_./Co lehaty

4) 5)‘54%,“ F;LD {.Da.,,.dg\; O.QOH‘SJ-L.‘
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AnnexXure @

This 1.0.D./€.C. Is Issaed subjec:
Yo the previslen of Urhan lend

EC48
calling tnd Regulatize Act. 187w

: P
BMPE-2536-2003- 15,000 Forms. (4 Pages F/B)

- =48 T N Yy Ex. Englnoor Bldg. Propassl Wby
S Torty -=---- . in replying please quote No.  * H snd K — wards,
1 8 . and date of this letter. mu“‘ch’.l-m‘ A. K. Potker Marg,
| I ‘Bandia (Wesd), Elumbsl-400 050.
; Intimation of Disapproval under Section 346-of the Mumbai
! Municipal Corporation Act, as amended up to date.
No.E.BcEs 215B/WS/ g o © of200* -200
MEMORANDUM - _ Manicipal Office,
Mumbai ...cwercririinne 200

- xRxe M[S. SANDHU BUILDERS C, A- TO CHE’IAK CO, OP.HSG..SCC LTD.

W‘a th reference to yolr Notice, letter No. '53') ....... dated 6\ 5 i?—dﬂ(-. 200 and delivered on
..... S ERROR——— 200 - znd'the plans, Sections Spec:ﬁcnuons and Dc.scrlpnon and further particul ars ard
detaily of your buildings aqgg_-;jé’ 13?5;\333.% éﬂgé M.Tf?uzl’ggdvgﬁa?igg c§s Ngﬁ 2 38 gd
-to me under your leiter, da%dLi LAY Rdy; 2{5}5}1@5}1@@‘513@9&\ you that Ecannot approv% of e%nfdl it

- or work propesed to be erecled Grexecured, and I therefore hereby formally mnmattz 16 your, under Se,cuon 146 of

the Bombay Municipal Corporation Act as amended upto-dase, my disapproval by thereof reasons i~

A. CONDITIONS TO BE CQMPLIED WITH BEFORE STARTING THF
WORK / BEFORE PLINTEC.C.

1) That the commericement certlﬁcata under scetion: 44!69 (1 )(a,) of the M. R.T T Act
will mt be obt.amed befara ﬂartmgllm propos ied work

: 3) That: the low lying plot‘

R s abave adjoining toa % ﬁ:lwver is hxgh" th mumm, emh, boulders 'bf'c :

and will aot ba. ievelled, rolled ml'consoﬁdated nnd: siope-d towards roacL side; before
; slanmg ﬂ;e werk. " :

4) That the ‘specifications 1_33& DR Lor access rqa_dsf dwelopment

land:will not be ob - LC.(W.8.) bofors, starting the' construction work
and the access and setback_}mnf W:Il' not be c’eve;oped accordingly including prov iding
. stree llghts and 8.W.D. from E.E R.C (W S. )J’ EE. S W.D. of W.8. bcforc subm.tung

BC

~5) That the St;ucturalEn i "not be :a .
] append'xxl{regulanon5 ppomte;i. Supervision mamo ar per

& }.J WLl ot bis smmmed by him,

|5
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{ ) That proper gutters and down pipes are notintended to be put fo prevent water dropping from the leaves -

of the roef on the public street.

¢ ) Thatthe dﬁi%nag,e work.generally is not intended to'be executed in accordance with the Municipal
requirements. '

Subjeet 1o your so modifying your intention as o obviate the before mentioned objections and meet by require:

menis, but not ptherwise you will be-at liberty to proceed with the said building or work at anytime Eefore the
2%y r day of., "‘?ﬁ ... 2007 but not so as to contravance any of the provision of the suid Act,
as amended s aforesaid -:f;r any n}le, rcgu}'auo_n_s or bye-law made under that Actat ihe time In force,
Your attention is d;ra'wn tothe Special Instuctions and -Note acegrhpanyi ng this Intimation of Disappraval.

WJ] ds,

SPECIAL INSTRUCTIONS

(1) THIS INTIMATION GIVES NO RIGHT TO BUILD UPON CRGJUND WHICH IS NOT YOUR
PROPERTY, -

2) UnderSacl:oq68 ol the Bombay Munlcnpa‘l Corporition ch is amcnded the Municipal Cominissioneer
for Gn.alcr Mumbai hasempowred the City Enﬂmw to exercise, perform and discharge the powers, duties and’
functions conferred and imposed. upon and_vcstcd in the Commissionér by Section 343 of the said Act.

£

{3) Undsr B)clms No. 8 ofthe Commissionar has f'xed the following levels :--

“Every person whc shal] erect as new domeshc hmldmo shall cause the same to be built sa that every part of
_ the plinth shall be-- 5

" "{a) Not less tn..n. 2feet (60cms ) above the centre 6f the ad‘]ommg street ar the nearexi pointatwhich
the drain from such building can be conncct:d with. zhe sewer than existing or thereafter 1o be- !.ud insuch streer”

) g “(5) N'mr'l::,_s than 2 feet !:60cms.) ﬂbove every portion cf’ the ground within 3 _fac{{iﬁ(!-cms,)— of
suchbuilding. L '

*{c).Not le&s than 92 f1. ( s )mcters above Town Hal! Datum

(4) Youmttcmmn isinvited o the provision of Section 152 of the 2.ct whereby the person1i I‘abla 1o pay propcrty

Laxes is raqmrcd‘ to give Jotice;of erection of d new bu| lding or occupnuon of building which hy
Commissianer, within fifieen dags of e comp
his provisionis punishable;under Section
will be fiable 1o be revir ed under.Section
" the conm!enon on acmr atiorfis detected |

sbeen vacant. to the
onorof the. occupation whlchev;r firstoccurs. Thus compliaiice with
“of the Act imescpectiveafthe fact that the valuaticn of the premises
67'cF thc ACh] from the earliest possible.date in the current year in which
y: sessor and Co.iector Dcpar;mer'l 2 '

rovision of Section353-A-about the necessary sibmitting 6ecupi-

tion-certifjeute With aview 1 enable the Mun [ paICemm:sslener for Greater Mumbai (o |n‘pccty0u: penmses and io

grant 4 permission: ‘befor: cccupal'on :md o leavy:penalty for non-cormpl: -inge und\.r Sc.cn o471l DECCSSIrY.

(6]Proposed daie of commenccmcnt of waork should be ‘communicated as per Leqmrcmema of Section
347 (1) (@a) of thc Bombay Mumc:p'd Corgqrauon Act.

R O Onc more copy of the- block,| plan shauld be submitted for the Ceillecmr Mumbm Suburbs Dmmct

) (3) \‘e cessary permission for Non- aapr:ull.ural use of the land shall be' obt.umd froni the Collector Mumbai
Suburban District before the work is started, The.Non-agqcaltural assessmenishall be paid at the site that may be fixed
by the Caﬂecm under the Land Revenue Code and Rules thereunder.

Altc nuen isdrawnto the ndtes’ Accompanym g this Inumauon of D:sapp:oval
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%) That the structural design and caleulations for the proposed work and for existing
building showing adequacy thereof'to take up the additional load will not be submitted
before C.C.

7) That the reguiar i sanctioned / proposed lines and reservations, C.R.Z. marking will

not be got demarcaled at site through wE [Suwey] ! E.E. [T&C] ¢ I;E[DP] /
D.LL.R. Gefore applying for C.C.

That the sa.n:tarv arrangement shall not be carried out as per Mumczpal s.p-.cmcatlous
and dymmgx. layout will not be submitted before C.C.

g

ND
N

That the rbglstcaed undertaking and additional copy of plan shalj not be submitted for
agrezing to hand over the sétback land free of Sompensation aid that the setback
handing over cerfificate will not be obtained from Asst. Commissioner [ | that the ,

ovwmership of the setbaclk Jand will not be transferrcd in the name of M.C.G.M. befort .

demolition c-f existing building,
1U)That the consent letter trom the existin g tenants for the proposed addltmn‘a‘atln.mtlons
in their tenement will not be submitted before C.C.

11)That the Indemnity Bond hldcmnih)ing the Corporation for damnguk risks, accidents
atc. and 0 the occupiers and an undertaking: regaxdmg no nuisance will not be
- submitted before C.C./starting the work.

12)That the “existing structure proposed to-be demolished will not be demolished or
necessary Phase Programme with agreement will not be submitted and got approved
before C.L_.

13) I*I‘-al the requzremean; of N.O.C. of (i) Reliance iZnergy, [u} S C: i} 2.C.O., [w]

AA & C. H/West, [v] S.P, [vi] SWD [Vil]M.T:N. L., {vm] HE. will ot be -

obtained and the requisitions if any will nol be complied with before occupation
certificate / B 2 &3

14)That the quahﬁedfregj stered site supemscr ‘throu g,h arcthccvsu'ucmrai }:,ngmaer Wl”
not be appomted before applymg for C.C. 5 . i

15)That the axna waler and s,ewerage cixarges wﬁ‘. not be paid to AT W W.H/West Ward _. .
before C.C. - , _ &

3

ié)'f‘hal the true copy of the- ﬂancuam:d lavouUme-dm,s' ru’amaigama.tmn u.ppl:aved
under the ferms and conditions thereof will not be subniitted before C.C. aj
cumplzam,e thereof will not be done before submission of B, C ' o

I?}Ihm the development charges as per M RT.P. (:Imendment) m 1992 ;N HOI ?
" paid. =

ISYI‘hat the. reg:stercd undertaking in. prcscnbed pfoforma ag;ccmg 10 demollsh :
exvess area if construtted beyond pr.:rmibblb]' e FSI .':.haf_
for C.C.

¢ be submitted befbra_-aa th

\\i’:ﬂ
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19)That the N.O.C. from Socicty alongwith certified extract of General Body Resolution
for development/additions and alterations will not be submitted before C.C.

2()That the N.O.C. from C.F.0 will not be submitted before asking for C.C.

21)That the requisite premium s intimated will not be paid before applying for €.C.

22)Thal the registered undertaking shall net be submitted for payment-of difference in .
Yiha 21 ! payr
preli’l.ium paid and calculated as per mwsed [and rates.

: :23)'i“ha1 the C.C. shall not be asked unless pawmm «of advance for prowdmg treatment al
construction site to prevent epldefmes like Dengue, Malaria, ete. s mads o the
Insecticide Officer of the “oncemed Ward Offiée and provision shall be made as and
when required by the Insecticide Officer for inspection of water tanks by providing
safe but stable ladder, etc. and requirements as commumm.ted hy the Insechmd.e

- Offis ice shall not be complied with.

24)’1’1‘1&_1 the Phase programme will not be got approved before asking for C.C. .

25)'1‘113* the Janata Insurance Policy or policy to cover the compensation claims arising
out bf workman's compensation Act 1923 will not be taken out before starting the
work and alse will not be renewed during the ctar-stmcum\ wark.

26YThat- the N.O.C. from &upemuendent of Garden for tree authonty shall not be
subr?med .

27y l'haE the soil mveshgat]on will not he dong and report Lhereef will not be submmed
~w:th structoral design. -

28)’1‘(13.1 the building will not be designed with the requ:rcmerm» of all Televant 1S codah
", including IS code 1893 for earthquake design while g;antmg oscupatmn a.emtlcau,
from Structural Engineer to that effect will be msss’tcd -

'29)‘[‘[1a£ no main beam in R.CC, framcd suw.turc, shall not be [ess thair 230 mm, mdﬁ. oE
The size of the columns shall alsa not be govermed as per the. apghca ble.1.§. Codes. :

30}That all the cantilevers: [projecnons] shall ot be dealgned fa ‘l‘r% times the Ioad a5
pér 1.8: code 1993-2002. This also mcludesthecolumnsfp jesting beyond the tefrace
and arrymg the overhead water sturacetanl gles - - et =R

’.1)'I'hai the R.C.C. framed shnclurcs. the éxts r:;mi walls sha !
brick. masonary or [50 mm aufoclaved cellular concrete bl
_ thmkness as circulated under No CE/3591 of I5. 4. 1974

32}1‘1131 the Vermiculture: bms for dlsposal ot wet Waste
‘spegification of Organisations/individuals specialized in- (]
fumished by Solid Waste Management Department, of F,
provided Lo the sm:bfauwn of Munu..pal Cummrssmncr
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.44}’1‘hat the ha.ndmg over of sctback bcfon: C C shal] not bc subm

‘Bancre (Wasyl, Mumbai-400 060,
33)That the phasewise progranime for removal of the debris shall not be submitied and
got approved.

~34)That the registeted undertaking for not misusing the part ! pocket terraces / A H.Us,

and area claimed fiee of F.S.1. \i:ﬂf nof be submitted,

33yThat [hu registered undenaking for water proofing of‘tcmu,c and Nawi traps shall not
be su hmzrlcd

36)That thc N.O.C. from E.E.[M&E] for parking layout in the Basement / podium shall
not be submitted.

37)That setback area shall not be handed over to M.CG.M.
38)That L}Lc- Indennity Bond for -.umplimce of 1.O.D. -::unditi.om; shall not be submitted.

19‘)"['}1:51 the ovmr!developer shall not display a board at site before starting the “m‘k
giving the details’ such as name and address of the owner/developer. architect and
s!mrﬁ?rm sngineer, approval no. and date of the layout and building praposal, date of
issu¢ of C.C.. area of the plot, pem11551ble ‘built up area. built up area approved.
numb:rr of ﬂoors ele.

40)That J{he design for Rain Water Harvesting Sy:.tem from Consultant shall niot be
subnutted :

41)'1“hai the N.O.C, from E. E. Mech. (E.L) P&D for the provision of artificial light, -

) vcnulauon for inner chowk. shail not be subnuucd

42) That thc sheet px]mg along with dzaphragm wall shall not: -bo.--c-ansmctcd !al.mg all the
prec-suhonaxy measures under the striet supcrvmor of rcg;atr:s.._ 3
getual work of basement is taken in hnnd 3

not be suhmmcd

Tt O C from Cm} Awatmn deparlmem wﬂl nol b uhiamed for: lha DmDQsed

height of thc bmldmg

B |

4-_

S

tthaNOC *’romA.A.&C [

h-hcim-at Engineer before

That the dabns :.hail not: b:z tanspangd 1o the respacwe'h’mmmpa] dﬁmpmg sm,, an,i,.-.'-
challan to th21t eﬁ‘ac:t sha[l nct be suhmmed iu ﬂ\n o{’ﬁf.e th recar_ ; :

WA
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That the plinth stability certificate from R.C.C. consultant shall not be submitted.

That the work-start notice shall not be submitted,

C. GENERAL CONDITIONS TO BE COMPLIED WITH BEFORE Q.C, :-

1) That the dust bin will not be pro‘.*iged as per C.E's circular No. CER2S71] dated
26.6.1978.

' 2) That the supface dralnngc arrangcmcnt vill not be made in consult:mon with
E.E.(8.W.D.) or as per his remarks and a completion certificate will not be obtained

and submitted before applying for occupaticn certificate/B.C.C.

3) That the 10" wide paved pathway upto staircase will not be provided.

4) Thit the sun'ollndmg open-spaces, parking spaces and terrace will not be kept open
and unbuilt’ upon; and will hot be fevelled and developed hetpre rcques:mg 1o grant

permission to occupy the bldg. or sub:mtt:ng the B.C.C. whichever is earlier.

5. ‘I‘hét the name plate/board showmg plot no., name of the bldg. etc. shall not be
d;splayad at a proriinent place before 0.C.C./B.C.C.

6) That the carriage z_ntrance will not be provided before sta&hg-thc work,

7) Tha the pa:king spaces will not be provided as per D.C.R. No.36. -

) Th?,t B.C.C. will rict be obtained and IC]]D and debris dcposﬁ wie. will not be claimed
rerarefund within a period of six years frori the date of occupation.

9) T‘hat cvery part o 't_{:c building constructed and more partu.u]ariy overhead water tank”

wﬂ} not be provided with the proper aceess for the staff of Insecticide Officer with a
provision of temporary but safe and stah]c Indder.

lﬂ)Tl;gat the owner/developer will, not hand ovér the pnssess“: on to ihe prospectwe buyer
‘before obtaining: occupauon permlssmn :

I l}That the letter box. of‘ appropna’u.. size sha 11 not be provided far all: zhe lenemcnts at,
lheiground ﬂopr : , =
1‘1)‘I'hat1he mfrastructurai works such: as sonstraction of hand-hol%/maxﬂmles ducis far ;
. unq,srg'ﬂund cables, eqn,aealed wiri gms_ & th :

14)'I‘hat the necessarv ar;rang,ement of ba;@well shal} nqt he »ﬁisd,erprov:d & axid . -

necessary certtftc_ata o that effact from the wmpetem a,uthemy shal\ ot b nbtamed

_ beforc CC, .

W
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} §)That the provisions of Rain Water Huarvesiing as per the design prepared by approved

consultants in the field shall not be made to the satisfaction of Municipal
Commissioner while developing plots having area mors than 1000 Sq. Vit

16)That the requisition from fire safety p'm'nt of view as per D.C.R.91 shall a0t be
complied with and completion from C.F.. shall not be submitted.

J?}‘ffm the Vermiculture bins for disposul of wel wasle as per the design and
ecification of Organisations/individuals specialized in this field, as per the list
rnished by Solid Waste Management Department of M.C.G.M. shall not be

pmwded to the satis‘action of Municipal Commissioner.

18) T"hal the Drainage Completion Certificate shall not be submitted.
1'9}'I‘hm. the Lift Inspector’s comp_lf_.ﬁon.'cér!tiﬂ cate sf_w.\! not be submitted.
20)'1{1&1 the structural stability certificate sHiall not be submiﬁcd. -
2 1)Tt\at the Site Supervisor’s compienon certificate shall not be subnmted
ll)Thﬂ the smoke tesi carhﬁcaie shall not be submitied.

23 hat the watér prooﬁng certificate shall not bc submitted. -
24)That the sétback area shall not be lransferrcd in the name of M.C.G.M. ]- '

o

25)Tﬁat the P.R.Card for amaigamated plots in the name’ of dpp[rcam shall not be
submitted.

1'6}'1‘1*1:11 1hé=N..‘¢1. order sha‘n-l not be a;u'ﬁmitiéd.
27)That the f'mal compleiion certificate irom C.L.0. shall not be wbmuwd
28]That theN O C. from ALA. & C [ HfWest] shall not. be suhuntged

29)That the completion cer’u.tlcale for Rain Water Ha:vesung bystem trom Consultant
. shall not be subrrut:ed _ . X _ N

37)That m-acomplehbn cemﬁcale from E.E: Mech. (E.L -P&l f‘Qr ‘L'ne pmvmo of
Artifici: hghi', venttlahon inner "chowk shall nat be submitted. '

1, That the ceﬂﬁ'lcatﬁ under Sec. 270 A rof thn' B. MC Act wxll nol be ob{a\ned from
HE's departme ; ardmg adequacy 01 jal
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The work shotki nothc staﬂcd unless Clbjet.lloﬂs ,%.. are wmplscd with TDU\'-\)

A certified set-of ]a;es. nppm\red pianb ‘\hdI] be (Iisp}yr:d on sie! a[ thertime of commencement the work and -

during the progress of the:copstruction work.

Tempaorary p,,rmmswn on paymen! of deposile Should be- obtained any shed 10 house and store for
constructional purposes, Residence of workmeh shall not be allowed on site. The temporary structures for
storing constructional material shall be demolished before submiission of building completion certificate
anda Certifi cate signed by.Auchitect- subrmtlcd along with the bu]ldmg completion ceruf' cate,

Temporary san,tary accommgddation on full flusing sys:em with. ‘iecessary dm:naﬂe arrangemnent should be
provided on site workers; br:fqre: starting the work

Warer connecrion for consl.meucnal purpose will not be given hrml the. hoardmo is constrnctcd znd application
mazde to the Ward Of: “c: wnh zha required deposite for thc canshus:ucn of cariage t:nt;ance over the road
sidde drain. s

The owners sall intimate the. Hydm_u!ic Bngineer or h:s rcp:escumnvc in Wards atleast 15 days ‘prior 1o the

dae of which the proposed construction work is taken in hand that-the water existing in the compound will be
utilised for their construction works and they will not use any Munjcipal Water for construction purposes.
Failing this, it will be presumie that Municipal tap water has been constimed on the construction  works
and bills prelcm:d against them accordmﬂly

The hoarding or screen wall-fo supnomng the depots,of bm!dmg materials shall be constiucted befare stuting
any work avan though 09 3 r.e: 2l may be-expected to be stabled:in. front of the property. The scaffoldings,
bricks metal sand preps” debriés; etc. shotldnot be dcpasm-d.mcr footpaths or pubhc street by the owner/
architect/their contractors, etc. without obtaining prior parmission from the Ward-Officer of the area.

The work shatifd not be staited unless the manner in obviating all the objection is approved by this de.partmcnl.
No work shodld be statted unless the structural design is appraved,

The work above punLh shauld not be started before tHe same is show:u to Lh:s ofﬁoe Sub-Engm;:cr concerned:
and 4cknnwiedccmm ;amet_i om him rega:r.imo cc rrecthie:

The- app].canén for: se er sireet cormectmm if’ necessary should raade szmultanwusiy with commencement
of the work a3 the Municipal Corporat.tﬂn will require time to consider. aiwmatwc site.to avoid -the excavation
of the’ road an fooipath i & . ; .

All thie tepm Ja}ncl condlticns of the approved ]ayou:!sub dwmon under No.. ‘ : I of
should be Fered 1 and complied with. S

No Buildin rmnavc Comp]e::on Ccmﬁcatc wlll be: accg:prcd,nan water cannecu

construction Hurposes} anless toad-is construcied 16 the safisfagtion-af the Munic ip
provision of Section 345 of: thc Bom‘oay Mumcupal Cerpomuon Act and as pcr )
sanction o thc Iayour

"]"

mmissioner is perthe

tqnns and conditions for, _

-

befare submition of the Building: Completion Centificate:, ,

Flot -of water through adjomme hoIdm° or culvent, if any st- uld

-bem‘aimained u:*-obstni ted,

The strfounding open spaces atound: the building should be- €0 ohdated in Concre:e
aL thamt of ]75 cub'c meters perilsaq. meters btlcw paymcn;

| : =
Thmompound wall-or ft:acmgsheu; tbe constructed: c]ear of the mad W]dﬁl’lln“ Ime wnh foun

levelofbottom of road side ﬁmm without obstructmg flow:of rai: waler from ahjommv holding ‘Bcféie&rmtmv
Kloprove ihe. Qwne pldmw . : -

granted (cxcept for the.

: ; / _hnd macadumabcfmcammcmng ‘work, and--
“Mnnimpal Comm S nner- :ncludlnh aspha}:ma !|gh{|r|ﬂ: and dmnagc-

12 broke 'sIués‘piu;ss -

T e |
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This Indmation of Disapproval is given ﬂxciuswciy for the purpose of enablmg you 10 procecd further withi th .,

arrengements ombtammg Nao Ob}ccuon Certificate from the Housing commissioner under Section 13 (51 (H)
of the Rent Act and in the event of your proceeding with the work clmar\snhou[an inimation ubout commencing

the work under Section347 (1) (aa) or your starting. the work wuhout removing the sicuctures proposed i ‘

be removed the act shallbetaken as asevere breach of the conditionsunder which this intimation of Disapproval

is issued and the sancnoned will ‘be revoked and thecommeacgment ccmﬁcate granted under Section 45 of, .+

the Maharashira Regional ‘and Town Planning Act, 1866, (12 ofithe Town P]annmg Act), will bew 1th drawn

Ifitis pmpo;:d to .demolish the BXIS[mgSIFLlC[Ul’CS by-negotiations. with-the tenants, under the circumstances,
the work as per approved plans should not be taken upin hand unlcbs the ¢ 1ty Engineer is satisfied witli the
following :-

. () Specificplansin mspecj of eviciting or rehousing the existing: Ienﬁnts on hour stating their number znd the

(22)
(23)

(24)
(25)
(26)
(27

28)
1£29)

€0}

. MNonew well, tank §ole]

areain ucc}upanon of each.
(if) Spemﬁcally signed agresment between you and the existing. {enants that Ihe.y are wﬁhng io avail orthe
aitematwg accommodation in the: proposed structure at standard rent.
({i)) Plans ahowmg thiéphased progranime of construction has 1g-b¢ duly approved by this office before starting
the work §o-as nokjo-contravene at any: stageof constructior; theﬂevelopment control Rules tcgardmg
' _ open spaces, li ght y vgnu[anon of existing strucu.lc

“In case of extension toéxisting building, bl: ch .of existing w'ndows of moms dr.nwrsa hght andi its from othigr

sides should be done fi rsrbeforcstamngméwork . R

Incase of addmonal ﬂoor o work shouad be startor during monsoon whﬂ.h will same arise warc; [cakaure nnd
consequent nmsancs tothe tenants Staying on the floor bclow .

the bottom of l}m OVEr hand storage-work above the finished- 1evcl oﬁ-lhc tenice ahaﬂ -norbe more than Lmetre.

The work should not be stapted above first floor level unless thie No Objection Certificate from the Civil Awa[mn
Authorities, where'ni : ‘Issubtmm‘:d. . .

Itistobe understood’thmhpfouﬁdm{ons musthe excavaned;iqsggfm Hard. soal

The positions of the nahanis and:other appurtenances in'the bzsjdungshou[d be sQuranged as not 1o necessitate
the laying of drams msrde[,he building. = - ;

The water arran germentmustbe ca.mcd cml m s!nc! accordanc: w: ithr thc \{umclpa}reqmren-crts

cistérnor foantmnshall ‘be dug of conslmcfcd without the previous permission in
emmlsnoncr for Grcatcr Mumbru .ns,reqmred :rrSecan 386Aaf ih* Mun;c:pd

writing'ofthe Mumc:p _
Corporation-Act. '

Al gully traps and‘opcn channeldra.ms shallbc,prowdcd with nghl ﬁlmgn,osqmto prcaf covérs n*acle of wmughr
iron plates or flmﬂes. 1 ma.nhcles-of all jisterns shall be covered with a properly fitting mosquito proof
hinged castiron. cap cwer:, i ing o ,mucvrcm P Wdcd Wi a.bel't and h age s'cr:wcd on
n.ghtly servin v : -

pieces (likea
the: castcm sh

- Ifthe proposmadltlondhs m[end' _'.‘ '. b
*. ownrisk.

W
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" : MUNICIPAL CORPORATION OF GREATER MUMBAI

PP VR B .,w..-p—-‘—-eiaa--w.” B "LN'M:L:‘*‘*" e R B B e
‘fhm LOW.JC.E, s ssasd sublscr -
. {a the pravigion of Urban Land
BMPP-1649 2002-10,000 Forms. C.3  teling sng Regulatian Ack 187w

FORM ‘A?
MAHARASH‘H& REGIONAL AND TOWN PLANNIN(:. ACT, 1966
® No. CE/A\877 /RSH/WS/AH/AK. of

COI\‘LMENCEMENT CERTIFICATE [&z; Eﬂig's'rear Blda, Proposal [¥W.9 J

H and K - Wards

g;ﬂ'\'&h\;{ %W\d@ﬂ) (]b - 22 .JUN Zﬂnﬁ Fuonicipal Office, R. 1. i’.ztﬁlar- Marg,

C?\Q:‘KLIL Gy S krd Bandra (West), Humbal-400 050,

Sir,

Withreference to your application No. 227D . dated @2.:20\3,@ for Development
Permission arid grant of Commencement Certificate under Section 44 & 69 of the Maharashtra Regional

~ and Town Planning Act 1966, tocarry out dcvclapmcm and building permission under Saction 346 of the

. Mumbai Municipal Corporation Act 1888 to erect 4 building:

To the dcvelogj:t ;\ark of. P?f(t?a:«e& e, bldﬂ .CT_S-Nb..Jg%I,zI;G-)&Q- /C. 133"5 -

at premises af Street.[X 1 S village... «..plot -
Nop)f ............................ e Situated at, Eﬂ'ﬂd\f"\ (U-) ........ Ward... T
The Commencement Certificate/Building Permit is granted on the following condmons -
~ 1. Thelandvacatedin consequence of the endorsement of the setback Ime/road widening line shé';fi

form part of the public street.

2. That no new building or part there of shall be occupied or allowed to be occup1ed omspd or
permitted to be used by any person until occupancy permission has been gmmcd

3. The Commencement Ce:mf' cqteiDeve]opment pcrmlssmn shall remain valid for one yem
commencing from the date of its issue. .

4. ’I‘i‘us petmission does not entitle you to develop land which dees not vest in you.

5.” This Commencement Certificate is renewable every year but such'extended period shall be inno

. caseexceed three years provided further that such lapse shall not bar any subsccquent application for fresh

permission under section 44.of the Maharashtra Regional & Town Plangiing Act. 1966.

" 6. This Certificate isliable to be revoked by the Mumclpal Conmusswner for Greater Mumba; 1f -
(2) TheDevelopment work in respect of which pcrmmsnon IS granied under this certificate is nm
) carried out or the use thereof is not in accordance with the sanctioned plans.
() Any of the conditions subjectto which the same s, granted orany of the restrictions imposed
by the Municjpal Commissioner for Greater Mumbiai is contravéned or not complied with.

(¢) The Munmlpal Commissioner of Greater Mumba1 is satisfied that the same is obtajned by the

applicant through frand or misrepresentation.and; the apphcant andevery person d-mnncr title
through or underhim in such an event shall by deerned to have carried out the dcvélopmem
workin comraventmn of Se,cuon 42.of 45 of{he Maha.ra.shtm Reglonal and Town P]a,nmng
Act, 1966, -

7. The condlliongof tl‘usc rtlﬁcale shal} be bmdz

nﬂ not. only o the applicant but on his heirs,

: execmon; 3551gnces -adniinistrators andsuccesso:sandavery'pem tderiving title through ordndcrhim

Tthumcspa] Commissioner has appointed Shri.. 5. Yz € \(\Qd@’_ .
L s T E:cﬁ%&.ﬂ kﬂ&sﬁﬁaﬁnEnggneer to exercise his powars and runcnons of the P]anmna
Authcncy undarSccnc»n 5of the said Act. 7y

ThisCCis vahd_nptg...,-.. & 1 JU N 2%7

e 18

_ Fur and- on beha@f of Loca! Aurhon}y
.a[ Ihe Mumc:pql C orporauon of Greater Mimbai

ph-n d@{c{}/ 9\{ 2 Qﬁoé 5 @ﬁmt Eng. Bmg E!roposh!s

e T MBS "*Jl il'{" .\ir\ o

£GP r’?

( We frem Subs ) 'H& K&Er‘ ‘K/East &£/ Wards'

: . FOR
MU?v!CIPAL c,omzomzow OF GREé‘f‘R mm

‘\ll,;}h

% 3
:! _
i
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| mahimtura consultant s put. Itd.

consuhmg engmeers | g i o
. Tel. : 91-22-2066 1212 / 2266 4228 / 4358 5000
Fax ; 91-22-2266 2227

C/6092/2013
Date: 13" March, 2013

To,
The Executive Engg. (W/S)

- Building Proposal, (City)

~ Municipal Corporation of Greater Mumbal
Bandra, Mumbai.

STRUCTURAL STABILi IY OF COMPLETION

Sub Proposed Development on plot bearing C.T.S. Nos. 1381, 1382/C,
1378/A. & 1629 A/1-10 of Village Bandra, Pali Hill Road, Bandra
(West), Mumbai. '

(ng ‘A’ —building compnse of 2Basements + Ground + 19  upper ﬂrs)

g hcreby certify that the structural work of the above proposal has been carried out as per
my structural design sand details and the said structure is safe and stable for the purpose
for which it intended for, to the best of my: Lnowledge and belief today.

onsultmg Stmctm‘al Engmeer
Registration No. STR/M/63.

‘

'u::

L

L

L
3
.
s
E- "~ Ref. :
L§ _
L

-

L

C
C

L

; HE Inf&émahlmtura net
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% Administrative Oflice : Unique House, 3rd Floar, 25, 5. A. Brelvl Road, Forl, Mumbal - 400 001,

ach Offlce : Ho. ‘h’.i Poes Road, Twnarnpet. Chennal - 600 D18. E-mall: :hennal@mahlmtura net Ph: {044) 2432 ssas

.. Zranch Office ; po. 701, Miltal Tower ‘B’ Wing, New No.21, Old No.8, M.G. Road, Bangalore ~ 560 001,
3 anch Office : shree Nandh:m .Olfice Ha. 319, “A™ Wing, 3rd Floor, Plot Na. 59, Sector Mo.11, C.B. D. Belapur, Navi Mumbal - »mu 614,

- Zranch Office : G-1, Parmar Trade Centre, Connaught Road, Pung - 411 001, Ph: (020) 6601 2240 Fax: (020) 6501
1o anch Office : 4.

- Bullding Ho.z, Siddharih Apartments, Tonca, Panjl, Goa, Ph: (0832) 242 4458
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. Annexure-C1
Ind Tech Hous_.e Consult

EIA Consulitancy Organization: Ind Tech House Consult, G-8/6, Ground Floor, Ronhini,

Delhi-110 089, has been appointed as EIA Consultant to carry out Environmental Impact -
Assessment Study and Obtaining Environmental Clearance for Group Housing Project -

“Sandhu Palace” At Pali Hill, Bandra (West;, Mumbal

Similar Ass ignme:nt Following afe some of projects of similar kind successfully carried out/

ongoing by the Consultancy organization.

a.

b.

Environmental Impact Assessment for Extension of Parliament House Annexe

Project, Parliament House Complex, New Delhi:
Environmental Impact Assessment for Construc.t:on of Group Housing for LokSabha
Secretariat, New De|h| ’

Environmental lmpact Assessment for Park at Sector 92, Noida (under direction of'

Hon'ble Supreme Court);

Environmental Impact Assessment for Expansion of LNJP Hospltai New Delhi;
Environmental Impact ‘Assessment for Construction .of Institutional Campus a}
Rohtak; '

Environmental Impact Assessment for Cons'mchon of Pollce Line by Delhi Armed
Police, Dwarka, New Delhi. ’




Intellectual Strength of Ind Tech House Consult

Name

Mr. Arvind Nraan Devikar

Status in the EIA Coordinator
Organization ‘
Educational “Bachelor of Architecture (Visvesvaraya Regional College of
Q&_ﬁliﬁ@gtiong 2 -| Engineering — Nagpur (1973) .
' = 40 Years
7 years

related to EIA.

More than 25 successful EIA projects. in- Building

Construction Sector

Previous Organizations

‘| Senior Architect, CPWD, Directorate Gén’era-ﬂ, CPWD

Served Nirman Bhawan (1976 - 2007)
'Spét:iéiizétiph Planning and Designing, Energy Effi c1ent Buildir 's:__ Chmate
e 'Responswe Architectural Design, Passwa Energy in
Buildings, Energy Consewatlon, L_and_sc_a_p_e and

: Enwronmental Impact Assessmenl

Landscaplng. CED 46 p18

'-Arc!’_;_ltecture, Energy: ‘and _Environment —

ala University, Pafel

T



(eiated to EIA

More than 50 successful EIA projects

Previous Organization

Served

Ranbaxy Labs, Punjabi Unwersﬂy Nuchem Limited, Senes
Consultants india Pvt. Ltd. Voyanls Solutions Pvt, Ltd.

)-\ddﬂional Qualification

ISO-14001 Lead Auditor, Planmng_lmplementing and

Auditing “of Laboratory Quality System as per NABL/JISO
17025, Environmental Training on Industry and Enwronment:- ]
Protection for Ind:a Unlt operation and processes for CETP _

| 'Status in the
Organization

EIA Coordinator

Qualification

B. Tech Chemical Engineering

i Work Experience 15 Years
Work Experience 3.5 years

related to EIA

More than 10 EIA Studies

West Bengal Polluﬂon Control-'B
Reglonal Oﬂ' cer

\\#



Frame Work for Steel and Thefmal Power Projects in India;
Consultant for JICA for Dedicated Freight Ccmdor for
DFCCL - Ministry of Railways, projects;

EIA Consultant and Environmental Trainer for JBIC funided
Kerala water supply project for Thiruvananthapuram,
‘Meenad, Cherthala, Kozhikode&Pattuvam.

Specialization

Air Pollution, Water Péllutiqn, Noise and \ﬁbration, Green
Building, Municipal Solid Waste, Hazardous Waste and
iE'.it::rrnedical Waste;

Ervironimental - Impact Assessment for Buﬂdzng and

' Construchon Prolecis H:ghway Projects, Area Development

 Projects, Industrial Estate! Park/ Leather Park Pro]ects
'SEZ, Oil and Naiural Gas Exploration PFOJECtS Mineral
Beneficiation Projects, nghway and Solid and Hazardous

' Waste Management Projects

Nosse and V’bratlon assessment and analysis expert

Additional Qualification

‘GRIHA - Green Rating for Integrated Habitat Assessm ent

; ECBC Energy Ccnservatmn Bulldmg Code

E!A Tralner for CPWD Oﬂ' ma!s at CPWD Traimng Inst:tuie

=l



Vi Name Dr. Debasish Bhattacharya
1 Status in the Social Expert
Organization - _
2 Educational Ph.D. Tribal Development/ Social Science — IIT Kharagpur
Qualification ' MRP Regional Planning — IIT Kharagpur
3 Work Experience 25 years
Work Experience 25 years
related to EIA :
5 Previous Organiz_éﬁ@ns IIT Kharagpur — Serlior Project Manager
- Served | LEA Assoﬁéiés_ _
e SMEC IndiaPyt. Ltd.
Feedback Ventures Pwt. Ltd.
* Nippon koei .
| External Funding Agency Projects for World Bank; ADB, |-
1 | JCA . -
6 o 'S"pécialization'

Tribal Development, Socio ei:'onorriié.DeveIcpment, Social
Study in Forest Management, Preparation of RAP, SIA, SE

Framework Development, Rehabilitation and Resettlement

6.5years”

6.5years




Organization ]
_Educationlal Master of Social Work

Qualification Ph.D. Submitted

Work Expérience_ 6 years

Work Experience 6 years

related to EIA

Previous Organizations

Served

National Environmental Engineering Research Institute -
NEERI Nagpur

Specialization

Socio  Economic  Monjtoring, .  Rehabilitation  and
Resettlement, Corporate Soci

Responsi

unil Chandra Gupta

Status in the

Risk Assessment and Hazard Management .

M.E. Chemical Engineering, B.E. Chemical Engineering
(University of Roorkee) ' :

2ﬁ-'years

'Zﬁ.years

|/ Shriram Institute of Industria

SGS India Pyvt. Ltd,

Research

3 ::__I'Ir';_dia'Pv_t_ Ltd: -

Ve R < Assessment aﬁ:c'_I'Di:s_a_'_ét'érManag" .

o



related to EIA

5 Previous Organizations Uttar Pradesh State Mineral Development Corporahon Ltd.;
Served Directorate of Geology and Mining '
6 Specialization Mining Plan;
R&D project for Mining and Quality-Control;
Exploration, S'Llrveging and Mapping,
XI Name s
1| Status in the d Noise and Vibration’
| Organization Expert 73
2 | Educational M.Tech. Atmi 'sphenc Sciences — Unwers:ty of Pune
| qualification Ph.D. Atmospheric Sciences (Air- Quallty Modalling’ aid.
Micromefeorology — IIT Delhl)
Work Experience 14 years
Work Experience 14 years -
related to EIA ) :
5 Previous Organizations IIT Delhi = Réslg:ér%’:h Associate :
| Served | . | SENES Consultants India Put. Lt
6 '_"_Spe_ciaﬁzatior_: imp! tf?As;-:ess'rﬁi_eﬁ"t

Noise Modelin

T Specialized Study

WA



Sensing (IIRS Dehradun)

Diploma in Advance Course in Remote S_enéing - ITC, The
Netfierlands

Work Experience

46 years

Work Experience
related to EIA

3.5 years

Previous Organizations
Served.

Asastant Geologist = Geologlcal Suweyof[ndla ':'

' Director HydrogeologLst Central Ground Water Aulhonty

Member Hydrogeol

Specialjz:a{i'c-:n .

Water Harvesting - -
| Water Shed Manag ment

projects in. the' s
ground “water. re

T.Cent{al Ground Water Aq_thonty

Grcund Water Stu idy. under. NNRMS Program along with
ISRO _'. . )
Appraisal and Exarqir}?ﬁqr} p_f Environmen;glL___Efr'_dject_s of
MoEF :

lnterpretatson and Analy31s of. Aerial photog I""'phs and
satelhte imageries. ani




({Z Ind Tech House Consuit
- (AnISO 9001:2008 Cenifed Organization)
(-8/8, Ground Floor, Sector 11, Rohini, Delhi - 110 085
© Tel+91 11 275?.1410,-646{)7252; Fax: +91 11 2757 2241

Email: ifhml uI!@'ho[maiI.;:am
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NATIONAL ACCREDITATION BOARD FOR EDUCATION & TRAINING

" QUALITY COUNCIL OF INDIA
QCl Office, 6th Floor, ITPI Building, Ring Road, I.P. Estate, New Delhi
Scheme for Accreditation of EIA Consultant Organizations
Accreditation Committee Meeting for Re-Accreditationheld on
December 09, 2016

The following were rresent during the meeting;

1. Prof B8.BDhar - * - Chairman
2. Dr. M:iniBhat -Member
3. Dr. 5P Chakrabarti - Member
- 4. Dr. G.K.Pandey - Member
5. Prof. C.P Kaushik. - Member
6. Prof. Umesh Kulshrestha -Member

Earlier Dr.5.R Wate, and Prof. G.J Chakrapani expressed their inability to attend the meeting.

NABET Secretariat was represented by:

Mr. AK Ghose — PrinéipalAdvisor Mr. A.K Jha — Senior Director, Dr. Pawan Kumar Singh - Assisstant
Director and Ms. Samra Khan— Accreditation Officer

1.0 Minutés of the Accreditation C(-:amm'rttlee meeting dt. December 02, 20.16 were approveﬂ.
Z.Q Following cases_we-re dis;ussed and decisio‘ns taken as n'qted below.

Callsle for Re-Accreditation
2.1 Ind Tecﬁ House Consulf ( ITHC), bélhi

The ACO has been assessed as per Version 3 of the Scheme. Result of the Re- accredrtation
Assessment (RA) i is gwen below: '

"

2.1.1 Category of Approval :

The ACO has scored more than 60% marks hente it continues to be a;credite’& with Cat. A

- RA-113% AC Meeting: Dec. 09,2016 = _ . '




\\6)

2.1.2 Scope of Accredi_tation

2
2

s Ty

_{:xa

2

dments)s

" ¥ Mlnmg of mlnerals mciudmg opencast / B 1(a) (i)
i underground mining
- 2 2 Offshore and onshore oil and gas exploration, A 1(b)
i development & production
3 3 River Valley projects A 1(c)
Petro-chemical complexes (industries based on 5(c)
4. 18* processing of petroleum fractions & natural gas A
and/or reforming to aromatics) * :
Oil & gas transportation pipeline*(crude and 6 (a)
refinery/- petrochemical products), passing
5: 27 through. natipnal parks/ sanctuaries/coral reefs | ‘A
/ ecologically sensitive areas including LNG
terminal
| Isolated storage & handling of Hazardous 6 (b)
6 38 chemicals (As per threshold _planning quantity A
’ indicated in column 3 of schedule 2 & 3 of
MSIHC Rules 1989 amended 2000)
Industrial estates/ parks/ cormplexes/areas, 7 ()
‘i 31 export  processing  Zones(EPZs),  Special A
: Economic Zones(SEZs), Biotech Parks, Leather
Complexes
8. 33 Ports, harbours, break waters and dredging A . 7(e)
§ "3y Common Municipal Solid Waste Management B 7 (i)
% Facility {CMSWMF) .
| 10. 38 Building and construction projects . B 8 (a)
11 39 “Townships and Area development projects B 8(b)

*Approval of sector- 18 is subject to coverage of core functional area~
Accreditation of EIA Consultant Organizations- Version 3

2.1.3 Sectors approved for EIA Co'ordinators (ECs) ‘

a.

. RA-

Assessed as per RA norms — for ECs approved earlier:

N Devikar

AQ as per the Scheme for

113% AC Meeting : Dec. 09, 2016

1 Renewed B None
5 SumanIBanerjee - 37 - B ' Renewed* B *With Alert
: 38 B " Renewed* "B - *With Alert

21 | "B ' 5 To be assessed as per IA i

- norms based on Scheme
- ) requirements, )
31 . B - To be assessed as per IA'
3 Supriti Guha 5 norms based on Scheme
_ requirements,
37 B - To be assessed as per 1A
norms based on Scheme
requirements,




- B =
3 Sestat .

38 B Renewed None
39 B Renewed None
4 B - Resigned

| 4 R M Mehta 37 B - Resigned
39 B - Resigned

Empane : :

5 Pankaj Pande 1 B - Absent during interaction

*Reason for Alert will be communicated to ACO.

b. Assessed as per IA norms -

for new sectors f approved ECs _ fehE proposed:

Somya 27 Yes Yes* A | * With observation
1 Dwivedi 28 Yes Yes B None
38 Yes Yes B None
2 Anand Dubey 33 - = < | Candidature withdrawn
g 34 - - - Resigned
3 R. M.Mehta 35 ; o Resigried
4 A.N. Devikar None
A None
1 Sameer Vv 3 Yes Yes " A | None
5 Deshpande , 27 Yes Yes A | None . .
34" = - - | Candidature withdrawn
38 Yes Yes B None
2 " Yes Yes A" | None’
& B Mogﬁe 10 - - - Candidature withli:irawn )
. 18%- Yes . Yes A | "see note below
. 2 - - - | Candidature withdrawn
| -1 Yes “Yes 5 B Ndng
Z Alok Path_ak 27 Yes - Yes A Non_e
31 Yes Yes . A None
33 Yes Yes ‘A | None ’
8 - - Absent during interaction
8 Pawan S. Sharmia - —
: . _ 38 - . - | Absent during interaction
Arvind Kumar o Yes Yes B | None TR
9 . - 1 . X -
Purohit ;

#Thaugh the candidate is approved for sectors 18, the ACO would be permitted to take up ElAs in this
sector on complying with the requirements of ap

"Reason for observation will be com_rm]niéated to ACO.

proved in-house expert for functional .areas AQ




2.1.4 Functional Areas [FAs) approved for Functional Area Experts (FAEs):

a. Assessed as per RA norms - for FAEs approved earlier:

. ‘t‘is - WP B | Renewed* A *Upgraded to Cat.
. upriti Gu "SHW B Renewed* - A *Upgraded to Cat. A
- Suman Banerjee AP B Renewed B None
MSW B | Renewed* B *With Alert
WP A | - Resigned
3 | SN M MSW A : Resigned
. T
4 Debashlgh SE A | Renewed* W_Ith Alert
Bhzttacharya .
5 Pankaj Pande GEO - - - Absent during interaction
6 . | Shrikant Misra ‘ SC A Renewed A, None :
" i *
% Rajver Singh W 8. | rRenewss A Upgraded to Cat. A
oo AP * A | Renewed A None
8 Manoj Mishra AQ A Renewed A None
NV A Renewed | A None
. = S
3 Rahu! Rama Rao SE A | Renewed* B *Cat. Downgraded to B .
Deshmukh .
10 Sameer el EB B Renewed B No‘ne
Deshpande ]

b. Assessed as per IA norms - approved experts for new functional areas and fresh FAEs
proposed: :

. - . SHW' Yes - : Yes 3 B | None
- ivedi
1 Sonye Dw1_ve . RH . Yes | - Yes 8 Nlonel
; — EB. - 1 x YaE Yes B | None
2 Bideh Shukla . = ; .
_ T - SC Yes - - Yes. | B[ None .
. —_— Geo Yes Yes .B .| None.
ish Shukl .
3 Manish Shuk a_ HG. Yes _ Yes. B | None .
LU _Yes Yes B | None
4 | U,P.5. Chauhan g GEO - Yes ; Yes B | Nene~ .
_ ; AR  Yes ' Yes B- | None . t
5  FiokPaTHAK: EB_' . Yes I e Yes A . | None : _
5 o * _ SHW - . =5 = Candidature withdrawn
Fm t |, AR__ ., - _ - G " Absent during interaction |
6 P_awan'S_. Sharma RH - - - | Absent during interaction
: NV - - | - Absent during interaction
LT A ﬁ“hg\ WP Yes . Yes A None -
ngZDe, 09, 2016

W4\




1€

Note: Results of balance candidates and details of the assessment shall be communicated to

the ACOs by NABET

The meeting concluded with a vote of thanks to and from the Chair.

Issued by:

A.KJha
“Senior Director | NABET

'Abbregvlati;;ns
ACO . : Accredited Consultant Organization
AC : Accreditation Comimittee :
Cat, . .. :Category
A : Initial Accreditation -
EC - EIA Coordinator- _
FAE "~ Functional Area Expe-rt S _ '
. RA : : Re-Accreditation

LEAN : Surveillance Assessment
FAA ' : Functional Area Associates

" RA-113% AC Meeting : Dec. 09, 2016
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Slope Stability Analysis for the Slope
on Plot Bearing C. T. S. No. 1381, 1382-C, 1378-A,

& 1629-A/1-10, at Pali Hill, Bandra (W), Mumbai — 400 050.

REPORT PREPARED BY

BHARATIYA VIDYA BHAVANS
SARDAR PATEL COLLEGE OF ENGIN EERING
MUNSHI NAGAR, ANDHERI (W), MUMBAI 400 058
, May - 2008
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Slope Stability Analysis for the Slope
on Plot Bearing C. T. S. No. 1381, 1382-C, 1378-A, & 1629-A/1-10
at Pali Hill, Bandra (W), Mumbai — 400 050.

Date: 30" April, 2008

1. INTRODUCTION

This report covers the observations and recommendations regarding the slope stability for
the slope on Plot Bearing C. T. S. No. 1381, 1382-C, 1378-A, & 1629-A/1-10, at Village
Pali Hill, Pali Hill, Bandra (W), Mumbai - 400 050. This report is based on the
geotechnical investigation report submitted by M/s:"SAFE Cores and Tests, Bandra (W).

Drawing A-1 shows the location of the two boreholes drilled at the above mentioned

jocation.

2. SOIL PROFILE

The site is located on the top of a hilly terrain. At places, the slope is very steep
and the slope angle varies from 40 degrees to about 70 degrees. The soil profile at the

above mentioned site (as mentioned in the report dated June 2005) can be described as

Stratum —I: Reddish brown, gravelly soil mixed with pebbles, cobbles and boulders and

residual soil (locally called murum up to a depth ranging from 4.50 to 16.00 m.

Stratum II: Brown, highly jointed Breccia up a depth ranging from 13.50 to 18.00 m with

core recovery ranging from 33 % to 99% and RQD ranging from 0 to 15 %.

Stratum IIi: Grey hard Amygdaloidal Basalt is found up to the depth of investigation.
i.e. 30.00 m with core recovery ranging from 30 % to 94 % and RQD ranging from 18 %

to 84 %.

Rock samples from this stratum show a saturated UCS ranging from 100 kg/cm’ to

350 kg/em™.

\\"S’\
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3. OBSERVATIONS AND: NEED FOR SLOPE STABILITY

The morphology and environmental condition like rain fall are such that the parent
rock, at the present sile, has undergone both physical and chemical weathering over
geological years. The rainfall is very heavy in this part and the topography exhibits an
extremely undulating terrain. Such conditions have lead to both physical and chemical
weathering of parent rock that has resulted in the secondary rocks (weathered and
disintegrated formations).

The site is of prime iniportance due to the presence of reservoir supplying water to
the Western suburb of Khar. Because of the steep slopes aﬁd the presence of vertical cuts
(local — 1 and local — 2) on these slopes (Fig. 1), it is necessary to analysis the slope
stability, in addition to evaluating the allowable bearing capacity. There is a need for

assessing the local and global stability of slopes under static and dvnamic loading

conditions.

4. GEOTECHNICAL APPRAISAL AND RECOMMENDATIONS

The purpose of this investigation was to analysis the slope stability (local and global), and

to recommend the measures to be taken for slope stability

In the following paragraphs slope stability analysis is discussed.

4.1 Slope Stability Analysis
The vertical cuts, about 3.50 m deep at local — | and about 6.40 m at local — 25
made for the construction of retaining walls are shown in the following figure 1. “The

retaining wall at Jocal — 1 is about 3.00 m away from the right edge of a water reservoir

(as shown in Fig. 1).
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12:50 m

Reservoir

~Z_ 900 m

)/—— Right edge of Reservoir

— RCCWall

3-00 m
!

7 640m

Load Dispersion /
Line at 45°

VYV _30im

P e

Fig. 1 Position of Reservoir and Retaining Wall.

The slope stability has been analysed using the softiware SLOPE/W-2007. The

software involves the modelling of the geometry of the slope, allowing for stratification, if

required and assigning material and strength (to include rock mass properties) properties

of various strata. The software is also capable of handling piezometric line, static

(vertical) and seismic loads. The method considers various slip surfaces (totaling 125

numbers of slip surfaces) and gives the factor of safety for these slip surfaces. The typical

report gives the factor of safety (FoS) for critical slip surface (minimum FoS). For the

chosen factor of safety, the comesponding slip surface can be obtained and the forces

acting on the slice under consideration are calculated.

The SLOPE /W 2007 has the ability to conduct multiple analyses for the given

slope. Advanced analyses to include probability and sensitivity analysis can also be

performed using this software.

it
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4.1.1 Slope Stability Analysis at Local — 1, Local 2 and Global

In this section the analysis of slope stability is carried out for section at local - I,
local — 2 and global (Fig. 1) stability of the vertical cuts. Modelling in the software is
done by considering.lhe following properties of soils at different depths. The section is
analysed for both global and local conditions and the corresponding factor of safety is
found ﬁut for the critical slip surface.

Figure 2 shows the different layers of soil / rock and their properties. The resultant

forces representing the retaining wall are also shown in this figure.

Table 1. Properties of Soils.

Layer Depth Unit weight Angle of Remark
(kN/m Friction ()
1 10.00-8.50 m 20 30 Soil, cohesion
neglected
2 8.50—-3.00m 22 '_ 30 Soil, cohesion
neglected
3 3.00—1.00m 25 — Highly jointed
' rock

The slope stability for the rock layer (layer — 3) is analysed using Hoek and Brown
model which is a nonlinear shear strength model for rock (basalt). The slope is modeled

as a weak, blocky/disturbed, folded and/or faulted with angular blocks formed by many

intersecting discontinuity sets.

4.1.2  Properties Rock slope as per Hoek and Brown (2002) Model

Four input parameters are required for Hoek and Brown modelling. The four

parameters are:

i the Uniaxial Compressive strength of the intact rock

m; a property of the intact rock
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GSI

Geological Strength Index (0-100)

=,
Il

rock mass disturbance factor.

In the present analysis, the values used as input parameters are given in Table 2.

Table 2. Rock Properties.

Sl. No. | Parameter | Value of the parameter Remark
1 Gu 100 kg/cm’ Weak rock: 5 — 25 MPa
2 m; 17 for basalt
3 GSI 30 Blocky/disturbed rock
4 D 0-4 Max value 1 for significant
disturbance

4.1.3 Various Analyses Carried out, Results and Discussions

The slope stability ana!ygis is carried out for vertical cuts of the soil and rock faces.
The analyses included the local and global conditions. Static and seismic loads were
considered separately for disturbance factors of 0-4. The factor of safety for critical slip
surface for different cases is tabulated in Table 3 given below.

In the slope stability model, the retaining wall is replaced by the active pressure
acting on the wall, considering an angle of internal friction of soil particles to be 30°
(neglecting the cohesion). ¢ = 30° gives higher coefficient of active pressure, though the
actual ¢ value in the field is more than this value. The resultant pressure is assumed to be
acting at its CG.

The FoS (factor of safety) is 1-522 for a dist.urbance factor of 0-40 under static

loading for global conditions, without the provision of the retaining wall. The FoS is

increased to 1749 for the same conditions when the retaining wall is provided. The FoS is

\\'\’g
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seismic coefficients of 0-16 for horizontal and 0-10 for vertical (corresponding to zone-I1I)
are considered.

It is observed that the slope is not safe for the local -1 condition (i.e. at the vertical
face of soil). The FoS is 0-349 for a disturbance factor of 0-40 under static loading
conditions and local analysis made. When the retaining wall is provided the FoS is
improved and the value is found to be 2-144 for static loading conditions and 1:571 under
dynamic loading conditions.

The angle of internal frictioi of soil ¢ = 30° taken in the analysis gives an active
pressure cocfTicient Ko = 0:33, However, the actual ¢ value in the field is more than 30°
and the real value of K, will be less than 0-33. This will ensure a factor of safety of mere
than 120 as desired. It is also observed that the FoS is very sensitive to the failure zone
considered (particularly in case of local stability analysis).

Figures 3, 4 and 5 show the critical slip surfaces for g!obaljstability. for static and
dynamie loading conditions.- Figures 6, 7 and 8 show the critical slip surfaces at local - 1
for static and dynamic loading conditions.

Typical input data and result sheets obtained by the Slope / W analysis are given in
Appendix — A.

It is recommended that minimum FoS of 1-50 is desirable under static and of 1-20

under dynamic loading conditions.

o
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Table 3. Comparison of Factors of Safety for Local and _Global Analyses.
SI. | Typeof Type of Seismic Disturba FoS for ;| Remark
No. | Analysis Load Coefficient S RESEY Critical
Surface

1 | Global Static —- 0-40 . 1:522 Without

Retaining
; Wall

2 | Global Static — 0-40 1-749 With Reta-
ining Wali
3 | Global Dynamic | Vertical =0-16 0-40 1-360 With Reta-
Horizontal = 01 i

4 | Loecal-1 Static — 0-40 0-349 Without
Retaining

Wall

5 |Local-1 Static — 0-40 2-144 With Reta-
ining Wall
6 |Local-1 dynamic | Vertical =0-16 040 1-571 With Reta-
Horizontal = -1 tning Wall

7 | Local -2 Static — 0-40 1:745 Without
Retaining

Wall

8 |Local-2 Static — 0-40 2:680 With Reta-
ining Wall

9 |{Local-2 dynamic | Vertical=0-16 0-40 2:031 With Reta-
Horizontal = 01 ining Wall
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The retaining waj is modeled for actjye lateral ear

th pressure for soil having
$=30"and C =g

2. Slope stability for Local - 1 js analysed for varj,

of safety is more than 1-50 under static Joadi

ading ang 1'20 under dynamic
loading,

for the Joca) / globa conditions, whep

retaining walj js Provided,
3. Thesta bility analyses show adequate factor of

safety for Local
under static apg dynamic loading conditions,
4. The RCC retaining wal) shall be designed to regj

esist the shear at the base ang
also Properly embedded jn the s0il / rocl.

Report Prepared by
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Y
Dr.R. A. egde

Dr. STY"Mhaiskar
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- ' PALIHILL - Slope Stability Analysis

Unit W4 =20 kN/m3  «Jo 1-BB75 kN/m

o}~ Phl = 30 degrees | 5.0625 kMim

Elevation

Fig. 2 Layers Showing Properties of Soil fRock
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Elevation

152
S

Global Static

FOS=1.522

| 1 1 il ! i ] I ] 1 1 '
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Distance

Fig. 3 Global Static Analyss (Without Retaining Wall)

We®



-y

VY WY WY YWY W WY Y YW YP PP YU U

Elevation

PALIHILL - Slope Stabilify Analysis

FOS =1.360

1.6875 kN/m

5.0625 KNIim

L 1 1 1 ] l 1 |

1 1 3 L) 5 L] 1 1]
Cistaice

Fig. 4 Globai_Dy namic Analysis (with Retaining Wall)
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Elavation

FOS =0.349

Fig. 6 Local_1i_Static Analysis (without Retaining Wall}
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Fig.7 Local_1_static Analysis (with Retaining Wall)
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Elavation
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FOS = 1.571
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Fig. 8 Local_1_Dynamic Analysis (with Retaining Wall)
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CLIENT : Mys. SANJAY JAIN sy MUMBAT.
)

PROJECT: SANDHU HOUSE 41 PAL| HILL BANDRA(W.), MUMBA].

A-l

I 11-99 m.

z]

LOCATION PLAN OF BORE HQLES ores anp TESTS

5, Citizen Apanm:ms,‘ )
30th Road, Bundra, Mumuai 50.

SAFE CORES AND TESTS
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APPENDIX - A

Pali Hill 1

Report generated using GeoStudio 2007, version 7.02 Copyright 0 1991-2007 GEO-SLOPE Intemational Lid

File Information

Created By Do Ro AL Hegde

Revision Number: 47

Last dited By: Dr. R. AL Hegde

Date: 472472008

Time: 3:26:04 PM

File Name: Palli Hill | with retaining wall local_1 dynamic.gsz
Directory: Docivibpali hillt

Pali Hill 1

Kind: SLOPE/W
Method: Morgenstern-Price
Convergence
~ Minimum Slice Thickness: 0.1

Ignore seismic load in strength: No
Number of Slices: 30
Optimization Tolerance: 0.01
Direction of movement: Left to Right
Allow Passive Mode: 0
Slip Surface Option: Entry and Exit
PhreaticCorrection: No
Side Function

Interslice force function option: Half-Sine
FOS Distribution Caleulation: Constant
Optimize Critical Slip Surface Location: No
Cap Suction: No
Rapid Drawdawn: No ' -
IncludeAirFlow: No
PWP Conditions Source: Piczometric Line
ConsolSatOnly : No
MovingBoundary: No
NumCritialSlipSurfaces: |

Materials

Material 1: Reddish brown gravelly soil

Model: Mohr-Coulomb
Weight: 20 kN/m?
Cohesion: 0 kPPa

Phi: 30 °

Phi-B: 0 ©

3 per o §
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Material 2: yellowish brown gravelly soil
Model: Mobr-Coulomb
Weight: 22 kN/m?
Cohesion: 0 kP
Phi: 30 @
Fhi-B: p @

Material 3: rock

Model: Shear/Normal Fn.
Weight: 25 kiN/m>?
Strength Funetion |- roc

k analysis
Phi-B: 0 °

Functions

Shear/Normal Strength Fn., 1: rock

Model: Spline Daty Point Function
Function: Shear Stress vs. Normal Stress

Curve Fit to Data: 100 %

Segment Curvature: 100 %
Y-Intercept: 0352010167
Data Points: Normal Sires

Data Point: (-0.704

Data Point: (1346,

Data Point: (2485.1639. 1252.6629}
Data Point: (356].2937, 1580.934 5]
Data Point: f460|.5502, I86].7889}
Data Point: (5617.572. 211 1.8657)
Data Point: (66 15.7139. 2339.84 18)
Data Point: (7599.919]. 2550.9316)
Data Point: (85 72.8426. 2748.5625)
Data Point: (9536.3771. 2935.1318)
Data Point: ( 10491.931. 3) 12.3952)
Data Point: (] 1440.586. 3281.6847)
Data Point: ( 12383.196. 3444.0399)
Data Point: (13320.4409, 3600.2904)
Data Point; ( 14252.911. 3751.11 14)
Data Point: (15 181.052, 3897.0612)
Dala Point: (16105.268. 4038.6{]?6}
Data Point: ( 17025.899. 4 176.1473)
Data Point: ( 17943.237. 43 10.0206)
Data Point: ( 18857.535. 4440.52 14)
Estimation Propertics
Intact Rock Param.: 17
Geological Strength: 30 kpa
Disturbance Factor; 0
SigmaC: 10000
Sigma3: 15000 kpy
Num. Points: 20

analysis

s (kPa). Shear Stress (kPa)
2624, 0.034697904)
593. 835.2694)
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. ; B=2%
Regions

Material ' " Points
~Region 1 rock 17.234
;' Region 2 : rock 1,5.6.7

' Region 3. _y_eI_]Io_y:e_i;i:_-Br-c;(;ﬁ_gr-z;veliy soil 5.8.9.10.1 1.6
. Region4  Reddish brown gravelly soil  8.12.13.9

Points

_F;E:?r':_tq;_j___{]_j_ N
Lo Ll i MY
Point3 © 14 0 )
[ Points 01 0 .
Poms 5 3

Point 6 12 3
Point 7 12 1

Point8 | (' g5 :

Ponts 3. g5
Point1o . 3. 75
Point11 120 75
I
Point13 ! 3! 10 !

Tension Crack

Tension Crack Option: (none)

Slip Surface Entrﬂ; and Exit

Lefi-Zone Increment: 4

Left Projection: Range

Left-Zone Left Coordinate: (0. 10)
Lefi-Zone Right Coordinate: (3. 10)
Right-Zone Increment: 4

Right Projection: Range

Right-Zone Left Coordinate: (3. 9.937507)
Right-Zone Right Coordinate: (6.82364. 7.5)
Radius Increments: 4

W
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Slip Surface Limits

Lelt Coordinate: (0. 10)
Right Coordinate: (14. 1)

Seismic Loads

Hors Secismic Load: 0.16
Vern Seismic Load: 0.1

Line Loads

' Coordinate

Line Load1  (4.7.5)
LineLoad2  (4.9878811, ?4920265)

| Lineload3d . (6.7.5)
Line Load 4 (11.967606. 6.4638187)
Line Load 5 (11.881601, 3.6902069)
Line Load6  (11.891774, 2.5165057)
LineLoad7 ~ (11.931659,5.1234168)
 Line Load 8 (11.980686, 1.4882523)
' LineLoads  (2.880078, 9.4980391)
 Line Load 10 ~ (2.9408419, 8.8354233) |

Line Load 11 _ (2.9205872, 7.9586872) |

Critical Slip Surfaces
o ’ 'I

Number FOS Center (m)

114 1571 (3.231,10.795)

Magmtude {kN} Dlrectton (° )

33.75

s
6.75
20.25

. 33.75
30
36

16875

P EE———

5.0625

2

Radius
_m)
3%

1
]
i
=

'En:fy' )

= e = o i =

(m) | Exit(m)

010) ; (369307.7.5)
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Slices of Slip Surface: 14

125, 2.93949]5 |
.26 3.0577555
27 3.1732665

PoreWater
X (m) Y (m) Pressure
. (kPa)
T 0.05869265 1 9.810784
2 01760779 9.4847095 1 ¢ |
3. 029346315 - 9237!67%_‘_ o
"4 0408345 | 9.032562 . 0
5 05282337 | 8856792 [
6 0.64561895 | 8.7024275 | 1.8
|7 076300425 | 85649555 | |
| 8 . 0.8822053 8.4396§___ 0
| 9. 1.0032223 | 33347 0
10 1124239 | 32206675_5 0 )
1 1245555 81261325 ¢ '
1213662725 go40150 0
1314872895 79619645 ¢
14 16083065 7.890913 0
1S 17293235 7.826505 .
16 185034 7768301 o
17 19713565 1 7715953 " g
18 20923735 TS 669166 0
1922133905 7627693 ¢
20 23344075 o 7591327 ¢
21 24554245 |  7.5598955 ¢
22 25764a1 1" 75332365 | 0
123 26974575 1 | _7 5112925 © 0
‘247 28184745 | 749390951
' 0
0
0

7481036

| 74727125 .
7468709

Base Normal

Stress (kPa)

1.8438186
B 0062933

75072589
__9.5907674
11 421846

I3H5!09 '

28 32887775 | 7468721 g N
29 3.4042885 1472748 g
30 3.5197995 . 7.480805 0

34 36353105 ! zEéw':z_sazz"" 0

* Frictional
Strength
(kPa)

i 11521457
3. 1282794
i 4691056

e o AR e el )

5.9929766 !

11931762
| ‘20 4402 | 13274021
22679528 14728258
25.135655 1632328
27.845311 18.082957
30.835826  20.025019
34.1246 22.160774
37.710459 ' 24.489454
41573078 T3 6.997872
45.667418 29656763
49917200 | 33416600
54215027 35 20765
58421387 | 37.93929
| 6236982 | 40.503 _40.503435
| 65880864 | 42783533 783533
887712102 | 4q66] 12
| r32 95755 | 86343645
| 078046533 | 050684011
L. 088346011 | 057377 |
0.8744574) |..0.56787928 1"
. 0.75367518 0.48944239
...05258215 034147247
o 19893247 © ", 12918826 |

————-__.l
. 11371618
| 81952297

" Cohesive
Strength
(kPa)

0
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_You are here Home>> Track Consignment

Track Consignment

* |ndicates a required field.

“ Consignment Number

Quick help

EM238409991IN ( Track M '
Booked At  Booked On Destination Tariff Article Type Delivery Delivery
| Pincode - Location Confirmed On
Bandra West 0?108!2053 - 400b2ﬁ | 1 59.00 Speed Post Parcel Sion cle 09/08/2023
5.0 12:57:41 Domestic 17:26:40
Event Details For : EM238409991IN
Current Status : Iltem Delivered(Addressee)
Date Time Office : Event
09/08/2023 172640 | Dadar HO ltem Delivered(Addressee)
09/08/2023 16:43:13 Dadar H.Cj (Beat Nﬁmber:SS) . ltem Delivered [To: postman (Addressee) ]
09/08/2023 09:37:18 | Dadar H.O Out for Delivery -
00/08/2023 08:38:46 Dadar H.O ltem Received
07/08/2023 15:46:48 Bandra West 8.0 ltem Dispatched
07/08/2023 12:57:41 Bandra West 8.0 Item Booked

Home
About Us
Forms
Recruitments
Holidays
Feedback
Right To Information

Tenders India

Related sites

Lo
Website Policies Q\ v A jl
Contact Us ) S/
\ y
S

https:ﬂwww.indiapost.gov.inf_layoutsﬂSEdop,porlal.track'mgf’trackconsignmem.aspx
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_You are here Home>> Track Consignment

Track Consignment Quick help

* Indicates a required field.

* Conslgnment Number

{
EM684776282IN E !

Booked At Booked On Destination Tariff Article Type Delivery Delivery
Pincode Location Confirmed On

Bandra West ~ 07/08/2023 400022 29.50 |Inland Speed  Sion SO 09/08/2023 13:46:09
S.0 12:57:41 Post

Event Details For : EM684776282IN
Current Status : Item Delivered(Addressee)

Date Time Office o | Evenf
09/08/2023 13:46:09 Sion SO Item Delivered(Addressee)
08/08/2023 12:01:32 Sion SO (Beat Number:14) Item Delivered [To: mpcb Bord (Addressee) ]
08/08/2023 1 09:25:13 Sion SO Out for Delivery
08/08/2023 08:26:37 Sion SO ltem Received
08/08/2023 05:08:11 Mumbai NSH ltem Dispaiched
07/08/2023 238725 Mumbai NSH Iltem Bagged
07/08/2023 15:45:20 “ Bandra West 8.0 Item Dispatched
07/08/2023 15:40:47 Bandra West S.0 itern Bagged
07/08/2023 12:57:4& | Bandra West 5.0 Item Booked

Home

About Us
Farms

Recruitmenls
Holidays /
Feedback e

Right To information

htips:/fwww.indiapost.gov.in/_layouts/15/DOP.Portal. Tracking/TrackConsignment.aspx 1/2



8 Sign In Register

h
_You are here Home>> Track Consignment
Track Consignment Shickelp
* indicales a required field.
* Consignment Number
e o g
EMB684776296IN L
Booked At Booked On . Destination Tariff Article Type Delivery Delivery
' Pincode Location Confirmed On
Bandra West 07/08/2023 N 400022 29.50 [nland. Speed Sion SO 09/08/2023 13:46:09
8.0 : 12:57:41 Post
Event Details For : EMEB47762961N
Current Status : ltem Delivered(Addressee)
Date Time Office Event
09/08/2023 13:46:09 Sion SO itern Delivered(Addressee)
08/08/2023 12:01:32 Sion SO (Beat Number:14) Item Delivered [To: mpcb Bord (Addressee) |
08/08/2023 09:25.:-1.3 ~ Sion SO Out for Delivery
08/08/2023 08:26:37 Sion SO Iltem Received
08/08/2023 05:08:11 Mumbai NSH Item Dispatched
07/08/2023 23:27:25 Mumbai NSH Item Bagged
07/08/2023 15:45.:2.6 Bandra West S.0 Item Dispatched
07/08/2023 15:40:47 ' Bandra West 8.0 Itern Bagged
07/08/2023" 12:57:41 Bandra West 8.0 ltern Booked

Home
About Us
Forms
Recruitments
Holidays ﬁ
Feedback =

Right To Information

hitps:/iwww.indiapost.gov.in/_layouts/15/D0P.Partal. Tracking/TrackConsignment.aspx 1/2
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_You are here Home>> Track Consignment
Track Consignment Quick help
* Indicates a required field.
* Consignment Number
EMB84776044IN ; &
Booked At  Booked On Destination Tariff Article Type Delivery | Delivery
, Pincode Location | Confirmed On
Bandra West 07/08/2023 400022 29.50 Inland Speed Sion 8O 09/08/2023 13:46:09
S.0 - 12:57:41 Post
Event Details For : EM684776044IN
Current Status : ltem DeIive_red(Addressee)
Date Time Office - Event
09/08/2023 - 13:46:09 . Sion SO ltem Delivered(Addressee)
08/08/2023 12:01:32 Sion SO (Beat Number:14) ltem Delivered [To: mpcb Bord (Addressee) ]
08/08/2023 09:25:13 Sion SO Out for Delivery
08/08/2023 08:26:37 | Sion SO Item Received
08/08/2023  05:08:11  Mumbai NSH ltem Dispatched
_ 07/08/2023 23:27:25 Mumbai NSH | Item Bagged
07/08/2023 15:45:20 Bandra West 8.0 llem Dispatched
07/08/2023 | 15:40:47 Bandra West 5.0 itern Bagged
07/08/2023 12:57:41 Bandra West 8.0 Item Booked
True Copy
120
Home Advocate
i About Us
Forms

Recruitments
Holidays
Feedback
Right To Information

hitps:/fwww.indiapost.gov.in/_layouts/15/DOP.Portal. Tracking/TrackConsignment.aspx ‘ 112



BEFORE THE NATIONAL GREEN
TRIBUNAL (WESTERN

ZONE) AT PUNE

(Under Section 18(1) read with Sections
14, 15, 16 and 17 of The National
Green Tribunal Act, 2010)

APPLICATION NO. 31 OF 2015

IN THE MATTER BETWEEN:
Chetak Co-operative Housing Society
Limited ... Applicant
versus
State of Maharashtra and Ors.
... Respondents

AFFIDAVIT _ON_BEHALF OF
RESPONDENT NOS. 8 TO 11 (in
reply to the Affidavit dated
18.07.2023 of Respondent No. 7)

o
Dated this 7’,/- day of September 2023

Parikshit Desai and Fawia Misquitta
Advocates for Respondent Nos. 8 to 11.
C/o. Himank Desai and Co.,
Chartered Accountants,

Office No. 2, Ground Floor, Gokul
Kunj building, opposite Bank of India,
Chitrakar Dhurandhar Marg, Danpada,
Danda, Khar (West), Mumbai — 400
052.

Email :- PHdesai.84(@gmail.com
Phone :- 98215 46105.
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